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ESTERN ZONE BENCH, KOLKATA
»/ ORIGINAL APPLICATION NO. 117/2025/EZ

"IN THE MATTER OF:.

SANTANU KERKETTA & Anr, - «.APPLICANTS
-Vs-
STATE OF ODISHA & Ors. ...RESPONDENTS

COUNTER AFFIDAVIT FILED ON BEHALF OF RESPONDENT NO. 4 -
DISTRICT COLLECTOR, SUNDARGARH

I, Dr. Subhankar Mohapatrai S/o Sh. Karunakar Mohapatra,

Age 35 years and at present working as District Collector,
Sundargarh, do hereby solemnly affirm and state that I am
arrayed as Respondent No. 4 in the above-mentioned Original
Application. That I have gone through the above-mentioned
Original Application and have understood the contents thereof.
This affidavit may also be treated as having been filed on behalf
of Respondent No.1-Chief Secretary, Odisha & Respondent No. 2-
Addl. Chief Secretary, FE&CC Dept., Odisha. In my official
capacity, I am well acquainted with the facts of the case and thus

competent to swear this affidavit.

1. In response to Paragraph No. 1, it is submitted that the
Government letters quoted by the petitioner in the Original
Application relate to diversion of forest lands for non-forestry
purpose applied/granted in favor of OMC Limited under F.C.
Act, 1980 as per details below:

{a) No.8-113/2000-FC (Vol-III) dt.04.02.2021 of Govt. of India,
New-Delhi.

It reldtes to grant of Stage-1 clearance issued for diversion of
'; 85.175 Ha. of fresh forest land and 1.304 Ha. re-diversion of
» } forest land (which is a part of 11.912 Ha. of forest land for

aw®”  which, Stage-II approval accorded by Eastern Regional Office,

MoEF & CC on 29.05.2020 for infrastructure development of

Gl hamKare M ohopakca
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OMC limited (wholly owned Corporation of the Government of
Odisha) i.e. total of 86.479 Ha. for construction of overhead
pipe conveyor belt from Kurmitar M.L. boundary to proposed
Railway siding at Barsuan (Annexed and marked as
Annexure-1 to the Original Application).

(b) No.8-113/2000-FC (Vol-III) dt.06.12.2021 of Govt. of India,
New-Delhi . i

It relates to Stage-II approvataccort;led for diversion of 86.479
Ha. of forest land for construction of overhead piped conveyor
belt from Kurmitar M.L. boundary to proposed Railway siding
at Barsuan {(Annexed and marked as Annexure-5 to the

Original Application).

[c) No.22264/FE&CC dt.18.12.2021 of Govt. in FE & CC
Department, Odisha.

It relates to permission issued by Government in FE&CC
Department, Odisha about handing over the diverted forest
land as indicated above'to the User Agency (Annexed and

marked as Annexure-4 to the Original Application)

{d) No.23/237/2018-1A.1TI{V) dt.22. 10.2020 of Govt. of India,
New-Delhi

It relates to issue of clearance of proposed enhancement of
Iron Ore production from 2.4 MTPA to 6.00 MTPA for Kurmitar
Iron & Manganese Mines of OMC Ltd. (Annexed & Marked as

e g
w 2. In response to Paragraph No. 2, it is submitted that the
conditions issued by Government of India, MoEF&CC, New Delhi
vide letter dated 06.12.2021 in Stage-2 approval over 86.479 Ha.

for construction of overhead conveyor belt at proposed Railway

Sv\o\nomkﬁ"ff Mohapaica
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siding at Barsuan has been communicated to the User Agency for
its implementation. One complaint petition from the Sarpanch,
Bhutuda G.P. (Basanti Munda) vide letter No. 102 dated
09.05.2025 was received about Environmental impact associated
with the conveyor belt construction by OMC Ltd. The Range
Officer, Barsuan of this Division has enquired into the matter in
presence of the villagers of Rajabasa Rantha and Bhutuda and
Ward Member of Bhutuda Gram Panchayat and Regional
Manager of OMC limited, Koira. Lt is observed that the User
Agency (Resp.7}) has proactively constructed check dams at
several identified locations to control and manage muck and
prevent it from rolling down-hill slopes. The check dams are of

two-layers structure.

Copy of the complaint from the Sarpanch dated 09.05.2025 is
enclosed & marked herewith as ANNEXURE-R/1.

Copy of the report of Range Officer, Barsuan along-with
photographs are enclosed vide ANNEXURE- R/2 & ANNEXURE-

R/2A.

3. In response to Paragraph No. 3 & Paragraph No. 4, it is
/ submitted that Bonai Forest Division comes under the
@ }

& ~\ Jurisdiction of Sundargarh District which is a Scheduled-V
r Ra;u e, Ongsz01e IiStrict. Before grant of Stage-2 approval for the above project
ioh Jhe Collector, Sundargarh was requested by DFO, Bonai (Resp

¥ 0%No.5 in the present O.A.) vide letter No. 5769 dated 25.06.2020
to issue certlﬁcate under Forest Rights Act, 2006. District
Collector, Sundargarh has issued certificate under F.R. Act, 2006
for the purpose of diversion of 86.479 Ha. of forest land vide its
letter No.2452 dated 28.09.2020 complying as per Ministry of

Environment and Forests (MoEF), Government of India’s letter No

gUme kave Moha, pohe
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11-9/98-FC (pt.) dated 03.08.2009 read with MoEF’s letter dated
5th February 2013 wherein MoEF issued certain exemption in
respect of linear projects and the District Collector, Sundargarh
in the letter categorically mentioned that no recognized rights
of Primitive Tribal Groups (PTG) and Pre-Agricultural

Communities (PAC) are involved in the proposal.

1.Letter No. F. No. 11-9/98-FC (pt) dt. 5t Feb 2013, MoEF, Gol
2.Letter No. F. No. 11-362/212-F¢ dt. 1st July 2013, MoEF, Gol
3. Letter No. F.No. 11-9/98-FC (ptJ dt. 5t July 2013, MoEF,Gol

Hence, the condition No.10 of the above Stage-1 order issued on
04.02.2021 has been complied by the User Agency. Hence, the
contention of the petitioner that no consent of the villagers has

been obtained in this regard is not maintainable.

[Copy of the letter No.2452 dated 28.09.2020 of the District
Collector, Sundargarh is enclosed & marked herewith as
ANNEXURE-R/ 3]

[Copy of the letters dated 05.02.2013, 01.07.20&3, 05.07.2013
are enclosed & marked herewith as ANNEXURE-R/4]

(BT

. In response to Paragraph Neo. 5, it is submitted that for

; HEJIKE%%;"ET,%‘ Ifillment of condition No.4 of the Stage-1 orde:; dated
P enuasiizos) 0%.02.2021  (Annexure-1 of the O.A), a scheme has been
= ...e?gi'prepared for plantation between the banks of the seasonal Nalla
 and the proposed dispatch area-2 for development of green belt

and soil consérvation measures in the dispatch area to prevent

Iron ore leakage from the said area. The said scheme was

approved by the RCCF, Rourkela Circle vide his Memo No.1418

dated 03.06.2021 for Rs.3,29,63,600/- at the wage rate of Rs.

308/-. Further, the said scheme has got revised at the prevailing

Su\ohomkﬁw M""““V‘”m
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wage rate of Rs. 311/- and approved by the RCCF, Rourkela
Circle for Rs. 3,32,84,200/- vide memo No.1577 dated
24.06.2021. Besides, 'the User Agency has submitted
undertaking for implementation of the scheme as per approved
cost. It was observed from the enquiry of Range Officer, Barsuan
that check dams have already been constructed at multiple

identified locations to prevent spilla}ge into Kuradhi Nalla.

Since the project is currently in ongoing stage, full
implementation of the scheme will be taken up after completion

of project.

[Copy of the approved scheme vide memo No.1577 dated
24.06.2021 is enclosed & marked herewith as ANNEXURE-R/ 5]

[Copy of the undertaking submitted by the User Agency for
implementation of the scheme is enclosed & marked herewith as
ANNEXURE-R/6]

[Photographic evidence of construction of check dams at multiple
identified locations to prevent spillage has been enclosed &
marked herewith as ANNEXURE-R/ 7] EN

5. Inresponse to Paragraph No. 6, it is submitted that the village
Ranta is more than 500 meters away from the boundary of the
: Qg_?nveyor belt area of OMC limited. The GPS coordinates
entioned in the photograph submitted at Page No.93’ of the

NOARGARN | |
i b Omoeze [rioinal Application has been verified from the Topo sheet No.

s 09\'5 45N1 and found that the Nallalocation comes within Rajabasa
' village and its distance is 2.5 kms from Ranta village. From the
photo enclosed, it is observed that it is a natural course of

seasonal nala and no deposit of muck or any of its kind is noticed

Q}bhqfhkﬁm Hoho‘?mm
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over the nala bed. Hence, the contention of the petitioner cannot

be relied upon and is thus devoid of any merit.

[Copy of the photograph derived from Topo sheet No. F45N1 is
enclosed & marked herewith as ANNEXURE-R/8]

6. In response to Paragraph No. 7, it is submitted that the
existing tree growth available Withi;u the forest area of 86.479 Ha.
were enumerated during August, 2020 during processing of the
Diversion Proposal and found 7,447 trees standing in the forest
area. But on request of the User Agency, the standing trees were
marked in two phases and found availability of 10,132 trees
within the diverted forest area of 86.479 hectare, but, tree felling
was taken up for 10,055 trees in three phases keeping 77 trees
(10,132 - 10,055) for translocation to outside the diverted forest
area to fulfill the condition No.16 of the Stage-1 order issued on
04.02.2021 (Annexure-1 of the Original Application). The trees
were felled through Odisha Forest Development Corporation

Limited, Rourkela Division (A Government of Odisha

undertaking. i
61 7. In response to Paragraph No. 8 & Paragraph No. 9, it is
® ; ybmitted that the same does not necessitate any response
sy \

s \"' 7
' %gure mentioned by the applicant is incorrect. The actual length

In response to Paragraph No. 10, it is submitted that the

of the proposed conveyer belt from Kurmitar M.L. boundary to
Barsuan Railway siding is 8.315 Kms. and not 17 Kms. as

pointed out by the petitioner.

9. In response to Paragraph No. 11, it is submitted that the same

does not necessitate any response,

Qu\ommm Mohaperea:
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10. In response to Paragraph No. 12, it is submitted that once
the clearance certificate under the provisions of F.R. Act, 2006
has been issued by the Collector, Sundargarh (ANNEXURE-R/3)
and Stage-II approval in the instant case has been issued by
Government of India, MoEF&CC, New Delhi on 06.12.2021
(Annexure-5 of the O.A\), there is no other provision in any Act/
Rules to obtain the clearance of local Gram Panchayat before
felling of trees in the diverted foreét land. Hence, the contention

of the petitioner is not correct and not maintainable.

11. In response to Paragraph No. 13 & Paragraph No. 14, it is
submitted that the necessary details regarding the same have

been furnished vide Para-2 of the present affidavit.

12. In response to Paragraph No. 15, it is submitted that the
same deserves no response as the complaint petition vide Ref 101
dated 06.05.2025 of the Sarpanch, Bhutuda Gram Panchayat
was not addressed to DFO, Bonai (Resp. No. 5) (Annexure-8 of
the O.A.). The petition has been filed before the Collector,
Sundargarh with copy to Pollution Control Board, Odisha and
others, but, a similar cormplaint petition was addressed to the
DFO, Bonai vide ref 102 dated 09.05.2025 in response to the
letter, read with previous Para-2 of the OA No. 117. In this‘regard,

it is pertinent to mention here that the user agency has already

- taken all reasonable steps to stop spillage from the muck by
Smi Pravedi Joshi o

$arsuan Range. As regards permission from GP, the letter of the

: ~=o0"$ Collector, Sundargarh has been mentioned in Para-3 of the

present affidavit,

o\«-:ﬂﬁhm
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13. In response to Paragraph No. 16, it is submitted that the
User Agency has submitted an undertaking (as enclosed. &
marked herewith as ANNEXURE-R/6) to take all preventive
measures during and after construction of conveyor belt in the
diverted forest land. Read with Para-2 of the applicant affidavit,
the User Agencjz has constructed check dams at different

locations (as enclosed & marked hgrewith as ANNEXURE-R/2 &

ANNEXURE-R/2A).
¥

E

14. In response to Paragraph No. 17, it is submitted that it is a
fact that the User Agency (Resp. No. 7 herein) submitted an
undertaking to obtain approval under F.R. Act, 2006 before grant
of Stage-II approval. However, as indicated vide Para-3 & 4 above,
the required certificate under F.R. Act, 2006 has been issued by
the Collector, Sundargarh (Resp. No. 4) vide letter No. 2452 dated
28.09.2020 (ANNEXURE-R/3) i.e. well before issue of Stage-II
approval issued on 18.12.2021 (Annexure-4 of the O.A)

15. In response to Paragraph No. 18, it is submitted that the
User Agency (Resp. No.7 in the present O.A.) in the undertaking
(Copy enclosed as ANNEXURE-R/6) has intimated not to use the
isolated patch of 0.983 Ha. of forest land for infrastructure
purpose. On field enquiry, it is observed that the said area of

- 0.983 Ha. referred by the applicant is untouched and intact in

})me photographic evidence of the forest land is enclosed &
) marked herewith as ANNEXURE-R/9]

16. In response to Paragraph No. 19, it is submitted that
condition No. B.8 of the Stage-I approval order dated 04.02.2021
(Annexure-1 of the O.A.) has been complied by the User Agency.

3

90 bham¥ ave Moha})ahu..
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As per the Report of the Range Officer, Barsuan, the overburden
generated in the earth cutting is being dumped at the designated
sites within the diverted forest area, as identified by the user
agency but due to severe rains in the last two months, the muck
could not be lifted and thus the user agency has taken adequate
steps to stop the flow of muck to the nearest stream by way of

constructing check dams as indicated earlier vidle ANNEXURE-

2A.
¥

4

[The photographs of designated storage site to arrest the muck
from flowing into streams are enclosed vide ANNEXURE-R/ 10]

17. In response to Paragraph No. 20, it is submitted that
condition No.B.9 of the Stage-1 approval order dated 04.02.2021
(Annexure-1 of the O.A.) has been complied by the User Agency
and the area has been demarcated by erecting 4 feet high
reinforced concrete pillars over 318 Nos. each inscribed with its
serial number, distance from pillar to pillar and G.P.S. co-
ordinates and DGPS Map certified by ORSAC '(Odisha Space

Application Centre), Bhubaneswar. The contention of the

~——_ Dbetitioner is thus incorrect and not maintainable.

18. In response to Paragraph No. 21, it is submitted that the
Annual self-compliance report for the year 2024-25 (as on
31.03.2025) has been submitted by the User Agency vide letter
No.1889 dated 12.04.2025

Po\bm_.

Qu bl-emkare Mo

COLLECTOR, SUNDARGARH



129

[Copy of the Annual self-compliance report for the year 2024-25
submitted by the User Agency vide letter No. 1889 dated
12.04.2025 is enclosed & marked herewith as ANNEXURE-R/12]

19. In response to Paragraph No. 22, it is submitted that no
violation has been reported against the User Agency under F.C.
Act, 1980 till-date. f

$
20. In response to Paragraph No. 23, it is submitted that due
importance has been given to the diverted forest land prior to
grant of Forest clearance. For protection of Wild Life within and
outside the diverted forest area, a Site-Specific Wild Life
Conservation Plan has been prepared for Rs. 588.516 Lakhs and
approved by the PCCF (WL} & CWLW, Odisha, Bhubaneswar vide
letter No.6963 dated 23.07.2021. The User Agency has also
deposited the said amount in Ad-hoc CAMPA Account vide
Challan dated 27.07.2021 and payment dated 28.07.2021.

[Copy of the letter No. 6963 dated 23.07.2021 of PCCF (WL) &

~ -~ CWLW, Odisha, Bhubaneswar is enclosed & marked herewith as

enclosed as ANNEXURE-R/6 with the present affidavit] to the
effect to not dump the over burden outside the width of the
proposed Conveyor corridor and the muck generated due to earth
cuttings will be: disposed off at the designated dumping sites to
prevent roll down the hill slope. However, further details have also
been furnished in Para-16 of the present affidavit in response to
Para 19 of the O.A. .

18
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22. In response to Paragraph No. 25, it is submitted that detailed
response to the same is furnished in response to Para-20 of the
O.A.

23. In response to Paragraph No. 26, no labor camp has been
established by the User Agency outside the diverted forest area of
86.479 Ha. The photograph of the labor camp enclosed vide
Annexure-11 of the O.A. relates %o construction of temporary
labor camp within the diverted forest land of 86.479 Ha. by the
User Agency. As per land use plan submitted by the User Agency
in the Forest Diversion proposal Part-I, there is proposal for
construction of Rest shelter and other infrastructure facilities etc.
within the diverted forest area. As regards supply of firewood to
the laborers engaged in the construction work, the User Agency
has submitted an undertaking (Condition No. II vide Sl. No.13)
(Copy enclosed as ANNEXURE-R/6 herewith) to supply firewood
or preferably alternate fuels to the laborers. However, 1,282
stacks of firewood of 12’x3’x3’ size equivalent to 1,282 M.T.s
approximately have been supplied to the User Agency for supply

/"_""x“to laborers during the period from 2015-16 to 2021-22. Hence,
s &

enclosed & marked herewith as ANNEXURE-R/ 14]

24. In response to Paragraph No. 27, it is submitted that it be
read with the 1:esp0nse to Para No. 3 & 4. Further, it is pertinent
to mention again that required certificate in Form No-I has been
furnished by the Collector, Sundargarh in compliance to the

relaxation for the linear projects. However, a copy of records of all

o,ra.haa..
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consultation and meetings of the Forest Right Committees, Gram
Sabhas, Sub-Division level Committees and District Level
Committees are enclosed along with Form No- I for reference
{Copy enclosed & marked herewith as ANNEXURE-R/3). Besides,
as per Stage-I order issued by MoEF&CC, Govt. of India vide order
dated 04.02.2021 (Annexure-1 of the 0.A.) and in compliance to
Hon’ble N.G.T. order, the User Agency {Resp.No.7) ‘has taken
action to publish the Stage-I clearance order in Odia daily
Newspaper “Sambad” and in Eng];sh Newspaper “The Times of
India” on 31.07.2021. Hence, the contention of the petitioner is

incorrect and un-sustainable.

[Photocopy of the Newspapers dated 31.07.2021 is enclosed &
marked herewith as ANNEXURE-R/15 & ANNEXURE-R/ 16]

25. In response to Paragraph No. 28, it is submitted that the

same does not necessitate any response.

2 '“:\26 In response to Paragraph No. 29, it is submitted that as the
Smi. Pravati Joshi ompla.mt petition vide letter No. 101 dated 06. 05.2025 of the
" ";:'j ?‘?ﬁgf‘" jpanch Bhutuda G.P. has been addressed to Collector,

Op? = '_"_\cS ndargarh (Resp.No.4) with copy to Chief Secretary, Odisha &

Others and no copy is endorsed to the Resp. No. 4 (i.e. District
Collector, Sundergarh) and in response to it, Resp. No. 4 upon
verification of the photo appended on page no. 93 of the affidavit
found that the nala in question and the geographic data given
does not belong to the Ranta village and it is somewhere situated
2.5 km North in Rajabasa village. However, details of the same
have been elaborated vide the present affidavit in response to
Para-19 of the O.A. (ANNEXURE-R/ 2A).

S\) blan¥euwe M?ﬁ.ﬂ-fp.hca_,
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27. In response to Paragraph No. 30, Paragraph No. 31 &
Paragraph No. 32, it is submitted that the requirement of forest
area for construction of conveyor belt comes to 86.479 Ha. All
formalities have been observed and approval of Government of
India, MoEF&CC under Sec. 2 of F.C. Act, 1980 has been
accorded vide Order dated 06.12.2021 (Annexure-5 of the O.A.).

28. In response to Paragraph Noi 33, it is submitted that the 3
contention of the petitioner is noﬁ'; correct as Stage-2 approval § g i
under Sec. 2 of F.C. Act, 1980 has been accorded vide order dated §§ E % gi
06.12.2021 (Annexure-5 of the O.A.). ég E ég
29. In response to Paragraph No. 34 & Paragraph No. 35, it is £ 3z n- 5
submitted that the same does not necessitate any response. F 5 3 ;é"_';
i a

30. That the respondent craves leave of this Hon’ble Tribunal to

submit further affidavit/affidavits, if necessary, in future.

' 31 That the Original Application is otherwise improper,
s\{injustified & as such is liable to be dismissed.

That the facts stated above are true to the best of my -
knowledge & belief based on official records.

i AN Before SMT. PRAVATI JOSHI SU\JW""V‘ - Mow‘[w‘
o G0 ) o NOTARY, SUNDARGARH DEPONENT
VERIFICATION 2z RARZ3
o Bgol
B oies
= 053§
b rof
! [
§ 223}
> 287
Verified at_@u_ﬂglg%}&/b_ on this _2fk day of __Asqutf | 2025. ﬁé:‘ § g &0
o Ko e V]oﬁa‘mi-rcwgé
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OFFI ANNEXURE-R/1
CE OF THE BHUTUDG GRGM PANCHAEYET

Lo A
ot ',.T/ PO- BuTUDA, DIST- SUNDARGARH (ODISHA) 770041

)

9 5 B0

Ref No.. [0R..... i oz or e | pate,
FOViSH A CDREST OFECER,
To .l BAOELA _:.'--, Lt 1
) o Roxoapl My 5078 . f
The Divisional Forest Officer, Bonai nawe. 12085 207287 |
SRR S R R e S |

Subject: Significant concerns regarding the activities of the OMC (KIOM)
Authority related to the construction of a conveyor belt line in Ranta and
Siliguda villages and disturbing the sources of water streams.

Respected Sir,

|, on behalf of the people of Bhutuda Panchayat would like to bring about a
serious issue on the subject cited above for your kind knowledge and immediate

redressal.

lllegal Activities: The OMC authority illegally allowing digging and destructing
the forest land as they have not taken prior approval from the Panchayat, and
we suspect whether they have taken any such prior permission from the
Department of Forests (DFO), and the Pollution Control Board. This has already
resulted in the destruction of thousands of precious trees, on which locals are
dependent on the collection of minor products for their daily chores and selling

for income.

Environmental Impact: This is posing a serious environmental concern, that
excavation activities have impacted the sources of five streams that feed into
Kuradhi Nala as they are disposing digging earth material on the areas of stream
sources. This alteration threatens the natural flow of water and ecosystem
integrity, affecting local flora and fauna including the local people in terms of
fulfilling their domestic needs. The only sources of water in the region are not
only getting polluted on the surface but also disturbing the natural recharge of
underground water. We fear the underground water will significantly lower
down in future. There is an urgent need of revival of the sources of water

streams to their natural original stage.

G Scanned with OKEN Scanner
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Mpa )
{zzlt;t zfn S\;l\::eariTr'S:dThe construction z-u*:tivities are endangering the lives and
Silisuida _ indigenous communities residing in the villages of Ranta,
, Rajabasa, Randa, and Bhutuda. The situation is that it may have
potential health hazard due to contamination of natural water resources, impact

on livelihood, domestic animals, and biodiversity which are largely dependent
on the streams.

Call to Action: This issue seems to require urgent attention from local
authorities to ensure compliance with environmental regulations and to protect
the rights and livelihoods of the local residents. | as a concerned resident of the
region and the villagers alike can’t turn a blind eye after witnessing the plight of
the residents and also foresee the dangers that lie ahead. The future seems to
be very grim if urgent remedial actions will not be taken up on a serious note. In
a democratic country like ours and in any civic society one should not be
allowed to let the people be pushed to death traps in the name of economic
progress and development.

Prayer: Urging the appropriate authority the immediate cessation of the
conveyor belt line work, to ensure proper guidelines are established following
legal processes, and advocating for penalties and criminal proceedings against
those responsible for environmental destruction and trying to snatch away the
livelihood of indigenous people for their selfish greed.

Thank You
With Regards
Date- 09-05-2025
Place- Bhutuda Basanti Munda

Sarpanch of Bhutuda G.P

BeSorile prunden

Sarpanch
Bhutuda Gram Panchayat

A

G Scanned with OKEN Scanner
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OFFICE OF THE FOREST RANGE OFFICER, BARSUAN RANGE
Email- fmubarsuan@gmail.com s HICE OF THE

Memo No. 6% Dt. 02 4% 2025

To !
The Divisional Forest Officer, tReceint Mo
Bonai Forest Division. i ;
tta & Anr. =Vrs.- State of Odisha & others

Sub: - O.A. No. 117/2025/EZ filed by Santanu Kerke
before the Hon’ble National Green Tribunal, Eastern Zone Bench, Kolkata.

BOoMAL [HVISION

Ref: - Your Memo No. 7882/6F (Mg.) = Dated: 30.07.2025.

With reference to the subject mentioned above, the undersigned has carried out field
verification with the User agency and document scrutiny as directed and submits the following report on
Paragraph Nos. 5, 18 and 19 of the O.A. No. 117/2025/EZ.

Sir,

Para 5: Allegation regarding blockage of Kurhadi Nalah and non-implementation of greenbelt

Observation:
During the field inspection, the us
moisture conservation and green belt development. It was observed that

constructed at multiple identified locations to prevent spillage into the Kurhadi Nalah.
The scheme for green belt development between the banks of the seasonal stream/nalah and

Dispatch Area-2 has already been approved by the office of the RCCF, Rourkela with a financial outlay of

%3,32,84,200/-. (Annexure-)
ntly in an ongoing phase, full implementation of the scheme is yet to be

Since the project is curre
undertaken. However, the same shall be executed upon completion of the project work, in consultation

with the State Forest Department.
Geotagged photographs of the constructed check dams are enclosed herewith as evidence. (Annexure-Il)

ly approved scheme for soil and

er agency presented the technical
check dams have already been

para 18: Allegation of unauthorized use of 0.983 ha forest area and construction of camp office

Observation:
During the site visit, it was found that the 0.983 ha forest area referred to in the petition has not

been used by the user agency for any infrastructure development. No tree felling has been undertaken in

the said location.
Additionally, there is no unauthorized camp office near Dispatch Area-1 as alleged in the petition.

The area remains undisturbed and in its natural state.
Geotagged photographs and kml file of the constructed check dams are enclosed herewith as evidence.

(Annexure-Iif)

para 19: Allegation regarding improper muck disposal and rolling down of debris

Observation:
During the site inspection, it was observed that the user agency has constructed check dams at

several identified locations to contain and manage muck, thereby preventing it from rolling down the hill

slopes and these check dams are of two-layer structure.
The user agency has identified and developed three designated dump sites for safe storage of muck

and overburden within Dispatch Area-2. However, due to continuous heavy rainfall from the first week of

G Scanned with OKEN Scanner
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' en as
:’;EY 2025 till the date of inspection, the immediate lifting and disposal of muck could not be undertak

i uck from
fl e_dm?d‘ In response, the user agency constructed multiple check dams to prevent soil and m
OWINg into the nearby nallah,

i ther critical
The user agency has further assured that additional check dams will be constructed at o

lOCaliDl‘.s as . . A
part of ongoing mitigation measures. . -
otog: ; i tes have bee
Geotagged photographs of the constructed check dams and the designated dump s

enclosed as supporting evidence (Annexure-1V).

i i i r necessary action.
The above verification report is submitted for your kind consideration and furthe /

S d fied sites
ified si
Geotagged photographs of check dams a.n verifie .
Copy of approved greenbelt and soil/moisture conservation scheme

Yours faithfully,

RariEe P
AR5 AN RANGE
Barbldh RAnge

G Scanned with OKEN Scanner
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ANNEXURE- Il

137

Check
dam constructed at Loacation-1 to prevent washout of silt.

Lskpssasm!s 2410710mN & _
Slevation: 656.442N1m  y& -gﬂ?a z
'Accuracy: 9.077m & .
[Time: 31-07-2025 11:55 :
[Note: Talaranta -

==

.".-*' i~ R
'UTM: 45Q 7
| 306506mE 2410692mMN °
‘Elevation: 657.0924.46m =

{Accuracy: 6.391m
Ti

me: 31-07-2025 11:54
Note: Tala ranta 2

COREST RINGE OFFICER

BARGL/AN RANGE

(¥ Scanned with OKEN Scanner
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Check dam constructed at Loacation-2 to prevent washout of silt.

UTM: 45Q

306522mE 2410882mN
‘Elevation: 664.2126.0 m
Accuracy: 4.361 m
Time: 31-07-2025 1149

INote: Talaranta Zh Y

o
X O

a3 A

i
b“’}r'.i‘ ’*;_'“ j\i“-

_ % B,
'__;f":*‘?;'-" ‘{‘tn.- f?"i‘l Whg::i:'}';-._;’:i..
iUTM: 45G " E 3
306514mE 2410898mMN  dlseve T, T
Elevation: 651.7424.84 m =~ ' 0. o0 2 2
‘Accuracy: 8.866 4;‘;{__’5:"»«,{: B

ES ‘.rm. ‘:E‘! #
y Ve " .I‘_',"-"
6

Time: 31.07-2025 1148 55 th f W s "R ad ax\el JRSesy
NoteTdarants, . - 2% ra bt e i i sl

FOREST RANGE OFFICER
BARSUAN RANGE
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Check dam constructed at Loacation-3 to prevent washout of silt.

| 3046501mME 2410776mN
?Elevatiun: 641.07+9.11 m
'Accuracy: 6.833 m
Time: 31-07-2025 11:51
Note:Talaranta_

'UTM: 45G , ‘
'306515mE 2410886mN - E27

Elevation: 666.68+4.18' M & o7
lAccuracy; 4.755m. . i~
iTime: 31-07-2025 11:48
'Note: Talaranta = ..

FOREST RANGE OFFICER
BARSUAN RANGE

= Scanned with OKEN Scanner
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Check dam constructed at Loacation-4 to prevent washout of silt.

Sun : T
= [ShuniparajSundafgach,.Odisha 770043, India S74 e
U5t 21°47'1.8544' N, Long 8577 /44/5492°E =S =

431/07/2025,01:03 PM 5= : A
Nofe.: Captutediby 16pro.GPS Map Carneca, ¥ & S=rw oS -~
° ST M L 80m "
' e SR Y SR

L A T ~ A

g it < WEREE o STt B RN e
Sundargarh,Odisha.lndla

Lahunipara, Sundargarh, Qdisha 770041, India o 27°¢
Lat 21747!3.4162!N, Long B5°7'44 9778°E

31/07/202512:66 PM .. ® -
Note « Captured by 16pra GPS Map Cnpwra

@ 7ooim s 255m)

N N it |

FOREST RANGE OFFICER
BARSUAN RANGE
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ANNEXURE- Il

h is untouched and demarcated in

Location of 0.983 Ha of forest land whic
field

Lstitude: 21.77715
iLcsr\gimcie. 85.136826
Elovation: 847.3t3.3m
ccuracy: 6.689 m

i ime: 08-02-2025 13:24 -
[Note: beltline paint no (pillaFg

. titude: 21.777401
Longitude: 85135879 t
Elevation: 849.33:5.39 m

ccuracy. 4.265m .
me: 08-02-20251312

N ote: beltline point no Tl

FOREST RANGE OFFICER
BARSUAN RANGE
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Location of 0.983 Ha of forest land which is untouched and demarcated in
field

rime: 08022025 1321 7
Note: beltline point no 9(p

FOREST RANGE OFFICER
RARSUAN RANGE

(¥ Scanned with OKEN Scanner
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ANNEXURE- IV

Ch
eck dam Constructed at Muck Storage Loacation-1 near Kurahi Nalla

Latitude: 21.826713
Longitude; 85.121535
‘Elevation: 407.85¢8.65m | »
Accuracy: 10.03 m B
[Time: DB-02-202515:43
Note: beltline point no (pillargo -2

AWl
Latitude; 21.826477 .
ongitude: 85121533
Elevation: 4 35m ' |
Accuracy: 3.79 m .
Time: 08-02-2025 1 541
Note: checkdamDAZ - §,

FOREST RANGE OFFICER
BARSUAM RANGE
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Latitude: 21.834298 ~
ongitude: 85.120003 =%
evation: 392.1725.65m &

lAccuracy: 5.465m 3
[Time: 08-02-2025 15:57 ™4~

iNote: check dam DAZ2 __ _

oty

Latitude: 1 .32‘8985
itude: 85,121244
Time: 08-02-2025 15:42_ '
Note: check dam DAZ .

FOREST RANGE OFFICER
AARSUAN RANGE
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| ongitude: 85119975
ovation: 404.15¢2.94m

Accuracy: 4.122m - &S
ime: 08-02-202515:58 1

Note; check dam DA2

[e-r £
datitude: 21.800608 g5 ARty i, T A _
Longitude: 85121268 =yt o T g - A

o i o7 CT AN = et : ri if AT 2

'Elevation: 447.46411.7m = - o s 1 il g 3

COUTACY; TROOM i oo it ] e
ime: 0802-2025 15:48 M@,‘% T R T e S

et M
PR h"iﬂ#‘* e

Note: check dam DA2 _ & ;... G5

FOREST RANGE OFFICER
BARSUAN RANGE
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ANNEXURE- R/2A
APPENDIX-2(2)

Check dam constructed at Loacation-1 to prevent washout of silt.

gaevatiom 65644471 m
‘Accuracy: 9.077 m
frime: 31-07-2025 155

[Note:Taleranta = =~ ;

‘UTM: 45G -
| 306506mE 2410692mN © -
Elevation: 657.09:4.46 m =
ceuracy. 6.391m e
ime: 31-07-2025 11:54
Note: Tala ranta

FOREST RANGE OFFICER
BARSUAN RANGE
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Check dam constructed at Loacation-2 to prevent washout of silt.

UTM: 45

306522mE 2410882mN
Elevation: 664.21:6.0 m
Accuracy: 4.361m
Time: 31-07-2025 49
INote:Talaranta _ _ __

e

g T

lUTM: 45G g
306514mE 2410898mN 5 :
Elevation: 651.7424.84 m =2 010 i m iy 576
Accuracy: 8.866 m - o e G
Time: 31-07-2025 1148~ & mofh o /- %”
NoteiTaaranta_ _ - st riem e’

FOREST GE OFFICER
BARSUAN RANGE
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APPENDIX-2(4)

Chec
k dam constructed at Loacation-3 to prevent washout of silt.

| 30650ImE 2410776mN v )
Elevation: 64107011 m kx> ¥
‘Accuracy: 6.833 m -
Time: 31-07-2025 51
Note:Talarenta_

P s
ol v
UTM: 45Q ' 3
1 306515mE 2410886mN ..
[Elevation: 666.6824.18'm
JAccuracy: 4755 M, il
Time: 31-07-2025 11:48°

Note: Talaranta = __ .

FOREST RANGE OFFICER

= Scanned with OKEN Scanner



150
APPENDIX-2(5)

Check d
am constructed at Loacation-4 to prevent washout of silt

Sundargarh Odtsha Indua
v LahuniparajSundargarh, Odisha 770041, |I‘1dla_
L Lat21847.8544° N Long 85“7'44 5492"E ;
131/07/202501°03 PM N
Note: Capturedby 16pro GRS Map Camera
oy 14,0 o

\U»\‘_ -v.'n'h.-

Sundargarh Odlsha Indla
Lahunipara, Sundargarh, Odisha 770047, India ‘t 27°C
Lat 21°47'3.4162'N, Long B5%7'44. 9778°E

31/07/2025 12:56 PM o st
Note : Captured by 16pra GPS Map.Camera

° 76065 m » 255m
) ’ T

|
4 -

TRre”

FOREST GE OFFICER
BARSUAN RANGE
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Form-I

For Linear Projects o
ANNEXURE- R/3

s Government of Odisha
Office of the District Collectog?/stmdargarh

3 No.. PV Gl /SSD DId... R 20
To WHOMSOEVER IT MAY CONCERN
d Foresls (MoEF),

nvironment an
ated 3% August 200
having ini

e of the Ministry of E

_9/98-FC(pt) d
of evidences for
der the Scheduled Tribes and Other

t,2006 (‘FRA' for short)
d with MoEF's

9 wherein the
tiated and

In complianc
Government of India's letter No."1
MoEF issued guidelines on submission
completed the process of settlement of rights un
Traditional Forest Dwellers (Recognition of Forest Right) Ac
on the forest land proposed to be diverted for non purposes red
letter 5™ February 2013 wherein MoEF issues certai
projects, it is certified that 86.479 ha. of forest land propos

of OMC for construction of Conveyor Corridor from Kurmitar M
Railway siding under Lahunipara Tehsil in sundargarh district which are as

-forest
n relaxation in respe
ed to be diverted in favour

ines to Barsuan

follows;

It is further certified that,
(a) The complete process
has been carried out for the €

diversion has been completed..
d for diversion. A copy of r
am Sabhas, Sub-Division

on and settlement of rights under FRA

for identificati
and proposecl for

ntire 86.479 ha. of forest |
No tiltle under FRA have been issued over
ecords of all consultation

the forest land propose
Forest Right Committees, Gr

and meetings of the
Level Committees and the District Level Committees are enclosed as
nnexure—ll.

rest land for facilities mana
of the FRA have bee

Annexure- | and A
ged by the Government as

(b) The diversion of fo
n completed and the Grama

required under section 3(2)
heir consent to it.

sabhas have given t
ot involve recognised rights

(c) The proposal does n
(PTG) and Pre Agricult

of Primitive Tribal Groups

ural Ccommunities ( PAC).

A

rGnature

and official seal of the District Collector)

(Full name

Scanned by CamScanner
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" Y4AND SCH
EDULE OF FOREST LAND PROPOSED FOR DWERSlON TO CONSTRUCT'ION QF

Y LONV
EYOR CORRIDOR FROM KURMITAR MINES TO BARSUAN RAILWAY SIDING OF QmC.
|

P r Total

9 . — SI. | Namecof | Nameof| Khata Area of
f No. | Tahasil Village No Plot No | Kisam | {16 plot
in Ac.
| RG
1 42 (AAA) 235 pahada | 3391
WG oo S
2 42 (AAA) 248 pahada | 43.57
3 | Lahunipara pamalu | 42 (AAA) 249 pahada 40
4 a2 (AAA) 250 pahada | 39:55
22(AAA) | 270 | Pahada 3875 | 0043 |
a2(AAA) | 277 Nala 859 | 0314 |
Sub-Total
62 0.744 0.301 PRF
7 | Lahunipara Rantha 40 (AAA) 1 pahada 25. . ___{_)_4_4_;— e
8 a1 (AAA) 17| pahada | 3602 1102 | 0446 |
5 | o7a6 | 039 PRF
9 42 (AAA) 18 | pahada | 275 = -
10 43 (AAA) 19| pahada | 3477 o741 | O i
11 aa(ARR) | 115 | Pahada Sc0 | zaz | 09°
e e e 1550 | 0.627 PRF
12 a5(AAA) | 124 | Pahada 37.50 .
13 46 (AAA) 125 pahada 40.00 9.132
1 e T ranasa | mm
~—hada | 3750 | 5354 mm
14 47 (AAA) 126
15 25 (AAA)_| 131 | Pahade mﬂm
H-fffff
16 29 (ARA) | 132 | Pahada
ML E—
7 ot |8 e Tom | oo |
[ s | ] ﬂ_ﬂ
18 o1(AAA) | 134 | Pahada 0.658
N I o T
5 o | O e | s | M
’H#—#H_,ﬂ:—:_##,___ﬂ | Pre |
T sz | e T oo [ iy | sot7 |
N —
2 e | e [aem | o |
21|
2 i) [ Ty [ o | oaon |
23 s (AAA) | 194 3875 | o0sig | 0331 | ere_ |
sub-Total [ sies3 | 20983 I
24 saraikala | 36 (AAA) 3915 | 0520 | 021 PRF
25 4000 | 02195 | 0079 | eee
sub-Total [ o71s | o2%0 | PR
L ol
26 Siliguda | 16 (AAA) — T pahada | 4152 | 1800 | 0728 | P
26 | LR  PRF |
27 16 (AAA) 9 S-hada | 5080 | 1061 | 0429 | ere
(7| T30
28 16 (AAA) 10 | Pahada | 3969 | 0.552 | 0224 | ere
29 16 (AAA) 29 bahada | 4170 | 1597 | o066 PRF
30 16(ARA) | 30 Pahadai 3385 | 0238 | 0096 PRF

Sub-Total 5.248 2123 o el

31 Khandadhar RF 5.397 2.184 RF
32 Torha RF 144905 | 58641 |
Sub-Total 150.302 __5_{i_._§_2_§_____________-
Grand Total 214,008 | 86606 | ——

(Full name and official seal of the District Collector)
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lNTl’,GRATF.D TRIBAL DEVELOPMENT AGENCY, SUNDARGARH

)57, e-mail- itdasn p@nic.in

Tel.No. - (I(i(122-27395_7_, l:_\\-—Z’?_'?_{H_u_
S Ne 84 Date:.[.&.4. 20, e
1o . \b(}p L -
The Additional District Magjistrate, o
Sundargarh. Y
Sub: - lssue of NOC as per Forest Right Act, 2006 (for linear project) diyersion of
86.479 Ha. of forest land for construction of Conveyor Corrldor'from
Kurmitar Mines to Barsuan Railways siding of OMC under [.ahunipada
Tahasil.
_ \w""“
1’;&"\ Ret: - District Office Letter No- 1485/ Rev.dt-30.05.2020.
Sir,

intimate that, the diversion of fore

from Kurmitar Mines to Ba

With reference to the letter on the subject cited above, | am directed to

st land tor the construction of Conveyor Corridor

rsuan Railways siding of OMC under Lahunipada Tahasil

has Leen approved by the SDLC,(Forest Rights), Bonai in its meeting held on

26.08.2020 and the same has also been approved in the DLC(FRA), Sundargarh

meeting held on 09.09.2020. The copy of proceeding of SDLC(FRA), Bonai Dated

26.08.2020 & DLC(FRA) meeting held on 09.09.2020 are enclosed herewith for favour

of kind information.

Yours faithfully,

Fomed Ca iy
Ewel - Project A minis rator,
ITDA, Sundargarh

,}4;; ,fl_éﬂ”zg ‘ g y/
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PROCEEDING OF DISTRICT LEVEL COMMITTEL MEETING ON
(FOREST RIGITT ACT, 2006) HELD ON IDT- 09.09.2020
" L e i o

The District Level Committee meeting, on Forest Right Act, 2006 was held under

the Chairmanship of the Collector, Sundargarh on 09.09.2020 at 11.00 A.M in the Office

Chamber of Collector, Sundargarh. The list of members present in the meeting is
annexed at Annexure-“A".
1. CONFIRMATION OF LAST PROCEEDING HELD ON DT. 29.06.2020

The proceeding, of last DLC meeting held on Dt 29.06.2020 was discussed and
confirmed.

2. APPROVAL OF IFR/CFR CLAIMS: -

P.A, TTDA apprised that the Sub-Collector-cum-Chairman, SDLC, Sadar,
Sundargarh has submitted 52 Nos. of new II'R claims and 63 Nos. of claims rejected at
Gram Sabha level for approval which were approved in the SDLC in it's meeting held
on Dt 24.07.2020. The new claims in respect of village Sudarshanpur, Kusumdegi and
Chinimahul under Subdega, Kutra and Rajgangpur Tahasil respectively were found
defective, such as non mentioning the GPS reading, Batta plot on Revenue forest land
ete. The claim in respect of village Silikudar and Dubuku under Rajgangpur Tahasil are
found genuine.

The 63 Nos. claims submitted after Sou moto hearing are not supported with
- required documents such as witness of senior citizen and Gram Sabha resolution etc.

The Sub-Collecctor-cum-Chairman, SDI.C, Bonai have submitted 17 Nos. of IFR claims

with the Gram Sabha resolution and supporting documents.

After threadbare discussion on the above matter the Committee unanimously
decided to approve 28 Nos. of IFR claims in respect of village Silikudar, Dubuku under

Sadar Sub-Division and 17 Nos. of IFR claims of village ]ani?i‘dihi, San-Nuagaon,

Nuagaon and Tikayatpali under Bonai Sub-Division which is annexed al Annexure’ B.

I'he claims in respect of village Sudarshanpur, Kusumdegi and Chinimahul have
also approved subject to rectification of defects. The title should be prepared after
rectification 6f defect and the same will be confirmed in the next DLC meeting,. 63 Nos.
of claims submitted after sou moto hearings are remanded to the Sub-Collector, Sadar,

Sundargarh for compliance

ction Sub-Collector, Sadar, Sundargarh & Bonai)

APPROVAL OF DIVERSON PROPOSAL OF FOREST LAND.

h P.A, ITDA apprised the Committee that the Addl. District Magistrate,
Sundargarh has instructed to provide the copv of DLC/SDLC proceeding after

following, due procedure f[or issuance of certificate (or diversion of 86.479 Ha. of
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forest land for construction of Conveyor Corridor from Kurmitar Mines to Barsuan

railway siding, of OMC under Lahunipada Tahasil vide letter No. 1485/ Rev. Dt

+ . 30.05.2020. o

The aforesaid diversion proposal has been approved by the Sub- w

Divisional Level Committee(Forest Rights), Bonai in its meeting held on 26.08.2020.

In this connection the committee gone through the L No. T No.11-9/98-FC(pt)
dated 05.02.2013 of Ministry of Envirement and Forest (IFC Division) Govt. of India.
As por the instructions contained therein, the Projects likes construction of roads
canals laying of pipe lines/ optical fibers and transmissions line etc. where linear
diversion of use forest land in several villages are involved unless recognized rights
of Primitive Tribal Groups (PTG) and Pre-Agricultural Communities (PAC) are
being aftected, are exempted from the requirement of obtaining consent of the
concerned Gram Sabha(s) as stipulated in clause (c) read with clause (b) (e) and (f)
in second para of this Ministry’s said lettr dated 03.08.2009.

Subsequently, the Ministry of Envirement and Forest (FC Division) Govt. of
India has also confirmed about the exemption of obtaining, consent of Gram Sabha(s)
jor diversion of forest land for the purpose of linear project in L. No. I No.11-09/98-
FC(pt) dated 28.10.2014.

Further,
i) As per Notification No GSR 200(E) dated 06.03.2017 of Ministry of

Envirement, Forests and Climate Change (FC Division) Govt. of India,
the District Collector shall (1) complete the process of recognition and
vesting of forest rights in accordance with the provision of the
scheduled Tribes and OTFDs (Recognition of Forest Rights) Act, 2006 (2
of 2007) for the entire forest land indicated in the proposal.

ii) obtain consent of each Gram Sabha having jurisdiction over the whole
or a part of the forest land indicated in the proposal for the diversion of
such forest land and compensatory and ameliorative measures, if any,
having understood the purposes and details of diversion, wherever
required and

i) forward his findings in this regard (o the Conservator ol lorests.

But, as per the instruction contained in letter No I No.11-09/1998-
FC(pt) dated 23.10.2017 of Ministry of Lnvirement Forest & Climate Change

['C Divisi ; i oy ' ' '
(I'C Division) Govt. of India, the ropeway project shall be considered as linear
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/P"“il‘t"ﬁ for the purpose of guidelines Jdated 03.08.2009 and 03.02.2013 issued in this I
|
!F e T i -
:'ff regards. | | | - | -
The Ministry ol Lnvirementlorest & Climate Change (FC Division) /
Govt. of India have issued clarification vide Letter No F No.5-2/2017-FC dated 3

05.08.2019 that, the construction of linear infrastructure(Conveyor belt) for an

Already working/ onisling, mines including, the loading point/ unloading point may

be considered as a linear project.

After threadbare discussion on the above matter, the Committee

unanimously decided to approve the diversion of 86.479 Ha. of Forest land for

construction of Conveyor Corridor from Kurmitar Mines to Barsuan railway siding.
of OMC under Lahunipada Tahasil
Further, Collector-cum-Chairman DLC(FRA) instructed to the Sub-Collector,
Bonai to take appropriate steps for diversion of forest land for the projects namely, JSW
Foundation School at Sargigad and Ekalavya Model Residential School at Sargigad
under Koira Tahasil which is be approved in the next DLC
(Acton 12 ALTT IR, Sundargarh, Sub-Collector, Bonai & Tahasildar Koira )
4. DEMARCATION WITH GPS OF CFR CLAIMS APPROVED IN THE DLC
P.A, ITDA apprised the committee that, the following Nos. of CFR claims
have already been approved in the DLC meeting Dt. 29.09.2016.
- [SLNe. [ Name of the Sub-Division | No.of CFR \
| ‘ Sadar, Sundargarh e T _*

Panposh 93
— Bonai 46
o T Total ["2_2'3 i T

o i.S_I?L_?I;()l't(?d"li\“’ the Asst. C{}l.]-e{_‘t(-n‘ l)j(—l- Cal.ll:m-(,olltct_or, gaadr, Sundargar
that the process of inserting the GPS reading has been completed in all 84 Nos. of
CER claims and the title is yet to be generated.

Collector-cum-Chairman, DLC instructed the DFO Rourkela/ Bonai and
Sub-Collector, Panposh/ Bonai to take appropriate action to insert the GPS reading
and boundary line and to maintain the claim records as per the check list by end of

this month. The Sub-Collector, Sadar, Sundargarh has been instructed to generate
the CFR titles.

(Action DFO, Rourkela/ Bonai and all Sub-Collectors)

4
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5. HON'BLE SUPREME COURT ORDER DT. 13.02.2019 AND DT. 28.02.2019 | 5
i

PASSED  IN W.P(CIVIL) NO(S). 109/2008:-

A TTDA .1}1}11"1i_~a-.'d that the Hon'ble Supreme Court have directed to 0

ymplete the review of all rejected 1R laims under FRA. Accordingly Chief
CC ele

Odisha has file compliance affidavit during Jul
of rejected IFR claims are going on at the

i . u
¢ y’2019 in the said case with
Secretary,

the affirmation that the process of review

gP1.C and DIC level. The Govt. in ST" & SC Development Department have also
nstructed  to submit the progress of the review report on rejected  claims.

Accordingly all Sub-Collectors have been requested to submit their report in the

prescribed format vide this office letter No. 470/ Dt. 01.02.2020 in respect of rejected'

claims at Gram Sabha level. The Sub-Collector, Bonai has submitted his review

report in respect of 751 rejected claims at Gram Sabha level. The Sub-Collector,

Sadar, Sundargarh and Panposh have submitted such report in respect of 2573 and
7337 Nos. of rejected IFR claims at Gram Sabha level respectively. It reveals from the
report of Sub-Collector, Sadar, Sundargarh out of 2832 rejected cases 432 cases has
been remanded to the concerned Tahasildars. Out of 432 cases 63 Nos. of rejected
IR claims have been eligible after sou moto hearing.

The Sub-Collector, Bonai has submitted 2203 Nos. of rejected IFR claims at
SDLC, level earlier. Further, 115 Nos. of rejected IFR claims haé been submitted.
Thus the total rejected claims at SDLC level of Bonai Sub-Division comes to 2318
Nos. The sou-moto hearing on the rejected IR cases at SDLC level will be taken up
after vacation of the lockdown. .
Collector-cum-Chairman, DLC (FRA) instructed to the Sub-Collector, "-

Sadar, Sundargarh and Panposh to complete the sou moto hearing of the remaining

cases and submit their review report along with the detailed information in the

prescribed format. The rejected IFR case records should also submit before the [TDA

for confirmation of DLC.

Further, Collector instructed to the P.A, ITDA to take up the sou moto
review process of rejected cases phase wise.
(Action P.A, ITDA, Sundargarh & all Sub-Collectors)
6. REVIEW OF DLC REJECT CLAIMS:-
P.A ITDA appraised that 959 Nos. of IFR claims (555 Nos. OTFD & 404
Nos. ST) has been rejected in the DL.C meeting Dt. 30.10.2015 and 02.07.2016 due to

non establishment of 3 generation prior to 13.12.2005 and not to be found in

possession of fore : : y
forest land. Out of 959 claimants 64 claimants of Sadar, Sub-Division

,//
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/ and one claimant Bralimangaon under Lahunipada Tahasil of Bonai Sub-Division

have filed Writ petition pefore the Ton'ble High Court. The Sub-Collectors, Sadar,
arh and Bonai have been requested Lo conduct joint enquiry through

ersonnel in presence of the claimant and FRC members,

— —Sundarg
Revenue and Forest p
Notices have been issued to the rest 895 claimants to submit their

1pp1i(.1linn within 60 days from the date of receipt of the notice before the DLC if

aggrie\'c:.i.
ved with the decision of the DLC 274 claimants have filed their

e re-considered by the Gub-Collector, Sadar,

ights Act 2006. One joint petition

Being aggrie
application earlier and the matter is to b
Sundargarh and Bonai as per rule-15(3) of Forest |
filed by the lswari Naik and others of vill- Kathphali has also been sent to the Sub-
Collector, Sadar, Sundargarh for reconsideration.

After threadbare discussion on the matter, Collector-cum-Chairman, DLC

instructed to the Sub-Collector, Sadar, Sundargarh and Bonai to take appropriate action

to conduct re-joint enquiry through Revenue and Forest personnel in presence of the
1RC members and the claimant for early disposal of the petitions and W.P.(C) cases.
(Action P.A [TDA, Sundaragrh & Sub-Collector, Sadar, Sundargarh and Bonai)
7. CORRECTION OF RORs DEMARCATION OF FOREST LAND:-

P.A ITDA appraised that correction of RoR has been done in respect of
13383 Nos. of IFR titles. The achievement made on Correction of RoR and
Demarcation for Forest land have not forth coming from all Sub-Collectors and
Tahasildars in every month.

After threadbare discussion on the matter, Collector instructed all the Sub-
Collectors to impress upon the Tahasildars to make correction of RoR as per the
puidelines issued by the Revenue and Disaster Managemcrllt Department, Govt. of
Odisha Vide Letter No. 44430/ R&DM Dt. 10.12.2018 and submit the monthly
progress report on this issue.

(Action P.A ITDA, Sundaragrh, All Sub-Collectors & All Tahasildars )
8. CONVERGENCE:-

P.A TTDA apprised that the Govl. in ST & SC Development Department have
issued instruction vide letter No. 6990/ SSD Dt. 16.05.2020 to ensure coverage of all
I'RA title holders under MGNRIEGS. Accordingly the list of all IFR titles holders has
been sent to the Project Director, DRDA, Sundargarh through e-mail for registration

of 1I'R title holders SNREGS
k title holders under MGNREGS and wage employment as well as livelihood

i

o7}
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159 “itical period on COVID-19 M ‘
|

f
tterment of their Hves Gaaeg

frﬂ}’}-‘t‘*fhmilivﬁ for be
A/ and lockduwn‘
ko Alter threadbare discussion Collector instructed o the Project Director, DRODA, |
arh 10 take ahhruprinlu action for coverage of TFR title holders under MGNREGS. 7
u

all Sul»(’.n\lm‘tm‘s,
EIN TO REV ENUE VILLAGE'.-
d all the

gundargt
1‘.1),1)1{11;\. PAITD

(S10N OF IO

A, ‘:%undarf,arl\,
REST Vll.LAG

Divisional

{;\clion
9. CONVE]
P.A. ITDA appraise

n requested 10 indentif

letter No. 633/ Dt. 19
Dt. 19.02.2020. The rep©

d that all the porest Officers an
y the {orest villages for conversion into

02.2020. The proclamation has also

Sub-Colle-:tors have bee

ide this office
ard have not yet

Revenue village v
rts in this reg

been issued vide order No. 625/ITDA

d from any quarter.
A, 1TDA appraised tha

nversion of Forest vi

on & Orientation

e Village for

been receive

Further, the P { one day nteracti

Jlage into Revenu
eld on Dt. 04.09.2020 due to

FRA, Livelihood and

programme (workshop) on Co

hasil area only was h

of Tangarpali Block/ Ta
jali Satpathy,

v ol CODIV-19. Mrs. Puspan
orkshop as Resoure

n of Forest village in

stakeholder

pnw-nl situatiot
e Person. She has

as attended the w

Forest Village Facilitator W
to revenue

process of conversio
Forest Officials/ RIs/

and gub-Collectors to

ned on the step wise
e concerned Tahasildar/

nstructed 1o all DFOs

explai
Sarpanchas etc.
indentify the forest

sal for taking

village to th
Collector i
llage and submit their propo

villages for conversion into Revenue Vi

further follow up action.
Further, Collector instructed to the p.A, ITDA to organize Workshop in the

keholder of remaining Ta
11 Sub-Collectors & a1l Tahasildars) - 1
N OF REPORT RETURN ‘ 3
tructed to all Sub-Collectors to ensure submission of l
the Govt. in ST & SC l

matter for sta hasils phase wise.

(Action All DFOs, a
10. TIMELY SUBMISSIO
Collector, Sundargarh ins

pertaining t0 FRA as per instruction issued by

report and returns

Dev. Deptt. in due time.
(Action all Sub-Collectors) ‘I

The meeting ended with vote of thanks to the chair and participants.

no
Collgttog-C m-Chairman,

Projec fpistrator,
ITDA, Sund i
argarh District Level Committee, FRC,
D’}%undargarh.
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OFFICE OF THE SUB-COLLECTOR, B INAL \g/

phone: 06626-244433, [-Mail: sdmbonai@grma« com
Letter No. =t G /FRA Date._D-3-03-2T/ 6 g7
£y -
tor-cum-Chairman
lvel Forest Right Committee
ndrgarh
S.D.L.C. (Forest Rights), Bonai meeting on issue of

issign of proceeding of the
NOC as p;é:- FRA-2006(for linear Project)
construction of conveyor Corridor from
OMC under Lahunipara and approval of IFR proposal unde

£86.479 Ha. of forest jand for

for diversion o
siding of

(urmitar Mines to Barsuan Railway
r FRA-2006.

Sir,

t herewith the copy of the
6.08.2020 at 11.00 AM.
diversion of 86.479

With reference to the subject cited above, I am to submi

proceeding of the §.D.1.C.(Forest Rights)
Bonai. This meeting was held on

. Bonai meeting held on 2

under chairmanship of Sub-Collector,
onveyor Corridor from Kurmitar Mines to Barsuan

Ha. of forest land for construction of ¢
Railway siding of OMC under Lahunipara. In

No. 1821 dt. 15.07.2020 of Tehsildar, Lahunipar
aims under FFRA-2006 of

this regard, | am also to submit herewith Letter

a alongwith its enclosures(Copies enclosed).

Lahunipara Tehsil have been apprc
ith GramSabha

wed.

Resides, 17 nos. of IFR cl
ith said 17 nos. of IFR case records alongw

Hence, | am to submit herew

resolution for further approval.

itted for favour of kind information and necessary action.

This is subm
ithfully

Your

Sub-Collector=¢

8$D.L.C.(Eerest

Encl.: As above

No. 1821 dt. 15.07.2020 & supportive71 nos. of sheets

1. Letter
igwith GramSabha resolutions

2. 17 nos. of IFR case records alor

vemo No, S 66 /Dt 274-08°20 4
Copy alongwith copy of the proceeding of the S.D.L.C.(Forest Rights), Bonai meeting

submitted to the Project Administrator, LT.D.A., Sundargarh-cum-Nodal Officer(Forest
Right)/ and all mebers of the S.D.L.C.(Forest Rights), Bonai/ all Tehsildars of this Sub-

Division for favour of information and necessary action.

Sub-Collector-cii-
$.0.L.C.(Forest
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PROCEEDINGS OF THE SUB-DIVISIONAL LEVEL (FOREST RIGHTS) COMMITTEE

MEETING HELD ON 26.08.2020 AT 11.00 A. M. IN THE OFFICE CHAMBER OF THE SUB-
COLLECTOR, BONAI

The Sub-Divisional Level Committee (Forest Rights) meeting under FRA-2006 &
amendment Rule-2012, was held on the chairmanship of the Sub-Collector, Bonai. The list
of the members present in the meeting is at Annexure-1

Initiating the discussion, the Chairperson-cum-Sub-Collector welcomed all the
members to the meeting. The Tehsildar, Lahunipara had submitted 19 nos. of IFR case
records related to various villages (Jamirdhi=3, San-Nuagaon-12, Nuagaon=3,
Tikayatpali=1) for further approval by S.D.L.C.(Forest Rights), Bonai. :

On scrutiny of the said case records, it is found that in two nos. of IFR claims, the
claimants are minor persons and their claims could not be approved and returned to the
concerned GramSabha through Tehsildar, Lahunipara. 17 nos. of IFR clams were approved
(list enclosed) by S.D.L.C. (Forest Rights), Bonai and it was decided to submit the said case
records to DLC (Forest Rights), Sundargarh for further approval.

Then Chairperson-cum-Sub-Collector, Bonai stated that Additional District
Magistrate, Sundargarh has instructed to issue of NOC as per FRA-2006(for linear project)
for diversion of 86.479 Ha of forest land for construction of Conveyor Corridor from
Kurmitar Mines to Barsuan Railway siding of OMC under Lahunipara Tehsil vide District
Office Letter No. 1485 dt. 30.05.2020. In this regard both the Tehsildar, Lahunipara &
Special Officer, P.B.D.A.,, Khuntagaon were requested to submit their report on the
following points. They have submitted their reports as follows as per sections,
section3(1)(i), 3(1)e and 4(5) of FRA-2006 & 2012.

1. Whether any Primitive Tribal Group | Yes 1
(PGT) or Pre-Agricultural Communities
(PAC) are staying in the village where

S

forest land is proposed for diversion. -
2.If yes, number of such families in the 128 nos. of families aré living in the
villages. villages(Saraikela-49, Ranta-56, Siliguda-05 & |
_ Damalu-18) ____J
3.If, PTG/PAC are staying in the villages, | Yes. Total 225 nos. of claims received, out of '
. have they filed any claims under FRA- those 208 nos. of claims are settled & 17 nos. of
k 2006 for individual or community claims are pending at DLC level as per Letter
rights? If yes give details. No. 2062 dt. 19.05.2020 of A.D.W.0., Bonai

4 Whether identification and settlement | Identification and settlement of Rights under
of rights under the FRA-2006 has been the FRA has been carried out as per GramSabha |

carried out for the entire forest area in the village Sareikela dtd. 30.07.2011, Damalu
proposed for diversion of the project is Did, 27.06.2015, Ranta dtd. 30.06.2015, &
completed. A copy of the resolution of Siliguda dtd. 30.06.2015

the Gramsabha is to be submitted. J
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R O

ghts of PTG & PAC undery, ~/

rds toTi
As rega Jaims of PTGs have been

'ts of PTG & PAC e total 79%

e rigl

5. Whether th . .

: ecificall :

where applicable has beeln ?E) S e y received and out pf which 75dgla1ms Sre Sety,
safeguarded as per Sec3(1) e ining 04 claims are pending at DLC levg

B as per Letter NO. 2062 dt. 19.05.2020 of
A.D.W.0, BOHWT
L-—'“*‘—""""‘*“‘"‘__ﬂ_##_'-'—."r?‘—_“' bove points, the Committee unanimously
< threadbare discussion on the a . .
e com d this to the District Level Committee (Forest Rights) under FRA.
r construction of Conveyor

decided to recommen
2006 & 2012 for diversion of 86.479

Corridor from Kurmitar Mines to Barsuan

Ha of forest land fo
Railway siding of OM
d his displeasure regarding following

C under Lahunipara Tehsil.

Besides, the Sub-Collector, Bonai has expresse

points.

1. Non-submission of pending IFR case records objected by SDLC- Tehsildar
Gurundia & Koida were instructed for early submission of the same.

2 Detail discussion was made regarding submission of report on RoR correction
and demarcation of distributed land under FRA-2006 & 201Z2. All Tehsildars
were instructed to submit Monthly progress report in this regard positively.

3. Also all Tehsildars & DFO, Rourkela were requested to submit pending CFR case

records pending for GPS reading after necessary compliance.
Hence forth SDLC meeting will be held every month preferably in the last week
of the month. All Tehsildars to submit forth IFR & CFR proposals before the SDLC

meeting.

On the view of the above, all Tehsildars were once again requested to take necessary
steps on the above points at the earliest. Also, A.C.F,, Rourkela was again requested to
submit the pending 06 nos. of CFR case records after completion of GPS reading work.

The meeting ended with vote of thanks to the chair and participants.

—
'

Chairman, S.D.bD.C.
& Sub-Coll
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B-DIVISIONAL LEVEL FOREST RIGHTS
THE OFFICE CHAMBER OF

/ 167
Ao b ,r(lST' OF MEMBERS ATTENDED 1IN THE SU
nf’“ e ®IMITTEE MEETING HELD ON 26.08.2020 AT 11.00 AM.IN
\E SUB-COLLECTOR, BONAL

HE

Ser., /
S'f» @r‘, . -
&

Sub-Collector, Bonai Chairperson |

AC.F., Rourkela Membe //@/ﬁﬂ ’)/O
f
A.C.F., Bonai Member bl
~1ER P,
S}]L‘C{‘i'd'l Officer, P.A,, L.T.D.A, Bonai Member (\% g‘( 3_0'219
Smt. Kaushlya Kisan, Zilla Parishad Member, Bonai Block Member eI [<is#e7
i
96 -3 ~282%

Sri uttam Kisan, pPanchayat Samiti Member, Lahunipara B

mber, Gurundia Block

Bharat Kumura, panchayat Samiti Me

Additional District Welfare Officer, Bonai

Tehsildar, Bonai
Tehsildar, Lahunipara

Tehsildar, Gurundia

wsildar, Koira

JPB DR/ \<.h\..kl’\ %'\'ﬁ_r)\p(‘\ 2

4

lock Member

QN[ ﬁ Ll

Member

Us“' TR



| specifically safeguarded as per
| seci(1)(e) of the FRA.

]
|

5 | of A.D.W.0., Bonai.
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(S L Ml e oua W (1) 0 ISP ITRATLE Y TIORRTRN | ) G
ag 9Q° QM- 1821 Q- 15.87.2020.
-'._ &
Thee Sub Lol e time,
Buonal
Sub: Issuance of certificate in Form-1 under FRA-2006(for linear
projects) for diversion of 86.479 ha. Of Forost land for
construction of Conveyor Corridor from Kurmita Mines to
Barsuan Railway siding of OMC under Lahunipara TehSll
et o Your office letter No. 2597/ Dtde P6.06.2020 and 4737/Dtd.
15.07.2020. '
Sir;
I am

. With reference to the letter on the subject cited above,
to submit herewith the village wise report for each revenue
viliage for diversion of 86.479 ha. of forest land for construction of
Conveyor Corridor from Kurmitar Mines to Barsuan Rallway siding of OMC
coming under linear project are as fol]ows =
1. Whether any Primitive Tribal ' Yes.

Group (PIGY or Pre-Apricull ural
Communities (PACL) are staying in

!  the village where forest land 1is

proposed for d1ver51on>

[ ersio ;
"2.T1f, yes ‘number of such families

" in the villages.

128 no of families are living i

156 Silguda-05 & Damalu- 18)

3. 1f PTG/ PAC are
villages, have they filed any
Llaims under Forest Right Acl for

| individual or community Right? Ii . |
' yes, give details. | level as per letter No. 2806

r
I
. | Bonai

|
hi'rwﬁétﬁer_ ) 'idehti¥icétidn and ' : 1Idnnt1%1'at1aq and settlement

e e

n

| thevillages. (Saraikela-49,Ranta-

staying in the : 'Yes. Total 225 nos of claim
' received, out of those 268 nos.
of claims are secttled & 17 nos.
' of claims are pending at OLC|

2/

| Dtd. 19.05.2020 of A.D.W.0.,

of !

‘¢pttlement of rights under the Frights under the FRA has been
FRA has pcecen carried out for the Ccarried out as per Gram Saoha in
cntire forest ared proposed  for the villape: Sarcvikela ptd.
diversion for the nroject is 39.07.2011, Damalu Ctd.
completed or not . A copy of ;27.96.28]5, Ranta Dtd.
mectings of the FRC/SDLC/DLC 15 | 30.86.2015 &  Siliguda  Dta.

{30.86.2@15. '

to be Submltted

15-- ‘whether the r1ghts of PTG & PAC .
applicable has heen PAC wunder FRA 2900, total

claims o©f P1Gs as received
Sout  of  which 75 claims

cettled. Remaining @4 clawms
Cpending at o DLC level Qs
| Jetter N0.2062/ Dtd. 19.05.

i vhere

< @:\L'i wis v 4y

" . i As regards to rights of PTG &

79

and
are
are
por
2024



The details of B@4anos of (laims of PTGS are piven below

S1 Name villape Khata = Plot No Kissam Area(Ac. Remarks

NO ’ 4 : NO | | } ) o
1 | panu Naik, arcikel 36 | 103/2 | pPahad '2.1e pending
. S/0- Fagu Naik @ 1103/9 : at DLC

B ) 1 103/10 | i Level. |
2 | Chemena i Sareikel 36 | 34/8 | Pahad | ©.96 Pending |
! « | . at DLC
| pradhan, S/o a 37711 !
Banu Pradhan | Level.
_ 37719 | _
| Gadhei Naik, , Sareikel 36 {156{4 i pahad 1.1@ ~ Pending
3 | S/o- Amin Naik 3 | ? at DLC
A - : ! | : i. A I - S
4 | Natha |sareikel 36 |103/3 | Pahad | 1.12 Pending
: Naik,S/o- ' a i i | ‘at DLC
i | | H
| Dhoba Naik N G tevel.

This is for favour of your kind information and necessary action.

Encl:- 1. Letter No. 2062/ Dtd. 19.85.20 of  A.D.W.0., Yourg Yaithfully,

Bonai
) 2. FRC Resolution copies of all 4 villages.
3. Letter No. 329/ Dtd. 14.85.20 of PBDA \$.07%- 2020

Tehsildar, Lahynipara

Tehstlda,
Lakunipare
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i QASRANT FANIFASEIR

OFFICE OF THE SUB-COLLECTOR, BONAI
Phone: 06626-244433, E-Mall: sdmbonai@gmail.com

Letter No._ 20¢Ga__ /FRADate._17- 5 2020 /

To

The Tehsildar
Lahunipara

Sub.: Supply of information under FRA - 2006.

Ref: Tehsil Office Lahunipara, letter No. 1201 dtd. 15.05.2020.

Sir,

With reference to th; letter on the subject cited above, [ am to intimate that total 225
nos. ( List enclosed ) of IFR claims case records as details below have been approved in SDLC,
Bonai and submitted to DLC, Sundargarh for further approval. After that in different phases
208 nos. of IFR claim case records along with respective Titles received from the PA, ITDA,
Sundargarh and distributed-the same among the beneficiary concerned through your good
office. Further, rest of 17 nos. of IFR case records are still pending before the DLC, Sundargarh

for further approval.

S Name of the Village | Submitted to PA, | Received  from Pending at DLC, |
| No. - 1 ITDA, PA, " ITDA, | Sundargarh
Sundargarh Sundargarh and
distributed

1 Siliguda 25 25 0

2 Damalu 98 96 2

3 Ranta - 47 47 0

4 Sareikela 55 40 -~ 15

Total 225 208 17

This is submitted for favour of kind information and necessary action.

Yours faithfully

AN M’H ,_,_/"'.

=

AD.W. .(V\a({ﬁ'“‘w

Encl.: As above (11 nos. Sheet)

et o
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, List of 208 nos. of IFR Titles under FRA-2006 distributed among beneficlaries concerned
Name of Tehsil - Lahunipara

g
s | Name of | Name of the - Plot No.| Total R—
Name of the Claimant the GP Caste SER area Total thie lc
Village Ng area an
B Involved
. i ; Damalu | Sasyakela Bhuyan 42 85/8
Ghasiram Naik,S/0- Nila Naik Y PR / 0.72 0.72|G.Jungle
llivajar Kandulana,$/0- Salman .
'W J / Damalu Sasyakela Munda 42 85/5
Kandulana 0.50 0.50{Jungle
Jlohan Munda,§/0- Jibanmasi
A Damalu | Sasyakela Munda 42 85/6 0.50 asol e
; ; Jungle
Rabi Naik,5/0- Fagu Naik Damalu | Sasyakela | Bhuyan | 42 | 85/9 0.55 0.55|G.Jungle
Mansukh Bhuyan,S/0- Enem ¥
Bhuyan Damalu | Sasyakela Munda 42_ | 85/7 0.40 0.40|Jungle
Niral Kandulana,S/O-Patras
6 ¥andulana Damalu | Sasyakela Munda 42 85/2 0.52 0.52|G.Jungle
Niranjan Kandulana,S/0O- Niral
7 R Damalu Sasyakela Munda 42 85/1 0.63 0.63|G.Jungle
Jayamasi Barla, S/O- Benjamin .
8 qids Damalu | Sasyakela Munda a2 84/7 0.40 0.40 Bt
Sabana Barla, S/O- Abhiram
! 2.00 2.00
9 garls Damalu Sasyakela Munda 42 84/2 piikiad
10 |Guru Naik, S/O- Bhaba Naik Damalu | Sasyakela | Bhuyan 42 247/8 0.40 0.40 | pahad
Karuna Tapno, S/O- Niramal
’ 1.72 1.72
11 Yoiiia Damalu Sasyakela Munda 42 56/1 Pahad
: Prabhusae Munda, 5/0- joseb
. ¢ : 1.20
12 -0 Damalu Sasyakela Munda 42_ 56/7 1.20 Pahad
Matias Munda, S/O- Dayedham
’ % .80
| 13 Munda Damalu Sasyakela Munda 42 31/2 0.80 0 Pahad
Jasua Munda, S/O- Nistar
d | .60 0.60
14 e Damalu | Sasyakela Munda 42 75/9 0 pahad
; 5 i A 4
15 |Suresh Naik, S/0- Ghana Naik Damalu | Sasyakela Bhuyan a2 247/11 0.48 0.48 Pahad
16 |Bhaba Naik, S/ O- Parbatia Naik | Damalu Sasyakela Bhuyan 42 248/5 1.09 1.09 Pahad
l’\
17 I[\Jnhandkuar Munila, 52+ Josgh Damalu | Sasyakela Munda 42 75/é 1.20 1.20 pahad
unda :
. 42 242/1 0.18
Yakub Munda, 5/O-llliyas 42 242/6 0.28
I 1.16 | Pahad
18 ehiin g Damalu Sasyakela Munda a2_ | 2427 0.47 aha
42 242/13 0.23
19 ZushlidSamad, S/iR-Sarig) Damalu | Sasyakela | Munda 42 247/7 0.48 0.48 Baliad
i ama
! Gosnar Tapno, S/O- Grabriel 42 111 2.00
i d a 2.05
il 20 Tapno Damalu | Sasyakela Mund 42 11/2 0.05 Pahad
! Ramesh D -
P21 Biehiury ehury, 5/0- Banda Damalu | Sasyakela | Bhuyan | 42 26/6 0.80 080 | oo had
% 22 E:r:r:dmdas Samad, S/O- Johan Damalu | Sasyakela Munda 42 SHE 1.50 1.50 pabiad
| |23 iﬂllzixunda, 8- Nigmal Damalu | Sasyakela | Munda | 42 56/2 1.40 140 [ o

- AV
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Kamal Samad, $/0- Mandasi D |
ia_mad amalu Sasyakcla Munda 42 247/1 0.48 \ 0,48\
Daniel Samad, /0~ Nirdosh Samala | sasyakel o Pahad
i ASYAKCNK €
Samad i unoE | 2 28/1 S 1'00\ Pahad
Jatia Dhury, S/0- Lambodar .
' Damalu Sasyakela Bhu 4
Dehury i WA 2 26/9 1.20 1.20 pahad
Arjun Dehury, $/0- Banda
Damalu Sasyakela Bhuyan 42
Dehury Y uy 27/4 1.00 1.00 patiad
Albish Tapno, $/0 - Nirmal
Damal Sasyakela Mund 42 i
P malu asyake nda 56/3 1.72 1.72 patiad
-al Munda, S/O- Ishak Munda| Damal asyakela Mund 42 0.47 4
Sugal Mu / nalu Sasyake unda 247/5 0.47 Bakiai
Kandara Dehury, $/O- Gadhi
4 0.80 0.80
Oehuty Damalu | Sasyakela | Bhuyan 2 26/5 pahad
Joseph Munda, S/O-
2.00 2.00
Anandamasi Munda Damalu | Sasyakela Munda A 6/1 pahad
- . 1.25
32 |Maskalan Soe, S/O- lliyajar Soe | Damalu Sasyakela | Munda | 42 74)2 1.25 pahad
Manamasi Munda, S/O-
33 ! 0.80 0.80
KAsialnManda Damalu | Sasyakela Munda 42 31/3 patal
42 242/3 0.14 Pahad
42 242/5 0.26 pahad
Benejik kandulana, $/0- Juel 42 242/9 0.57 Pahad
4 4 1-62
3 xahadilama Damalu Sasyakela Munda 42 242/10 0.25 pahad
- 42 242/12 0.20 pahad
42 242/15 0.20 pahad
Mansid Munda, S/0- Bedan
: 0.47 .47
35 W Damalu Sasyakela Munda 42 247/2 0 pahiad
Mansukh Munda, S/0- Dayal
0.4 40
36 Munda Damalu | Sasyakela Munda 42 75/1 0 0 mstind
Gurubari Naik, W/O- Dashru -
' 42 0.40 0.4
37 Nk Damalu | Sasyakela Bhuyan 56/11 0 pahad
Suleman Munda, S/O- Junas
Damal asyake Munda 42 2.10 2.
38 - amalu Sasyakela n 8/2 10 pahad
i -M | I S kel d 42 0. i
39 |Asiyan Soe, S/O askalan Soe | Damalu asyakela Munda 74/1 30 0.30 pafisd
40 |Santosh Gudia, S/0- Marsalan Damalu Sasyakela Munda 42 84/1 0.60 0.60 Pahac
Matias Munda, S/O- Dayal E
4 Damal Sasyakela Munda 42 . Z
: Munda ! v 242/16 100 .00 Pahac
Kandulana, S/O- Ma idas o
42 Junul Kandulana, S/ S Damalu | Sasyakela Munda 42 | -241/1 1.00 1.00| Pahac
Kandulana
Namjan Munda, 5/0- Philip
4 Damal asyakel Munda 42 .0 .
4 Shandi amalu Sasyakela und 26/7 0.00 0.60 Sahae
Prabhusae Tapno, 5/O- Egnesh -
44 : | . .
Tapno Damalu Sasyakela Munda 42 11/4 1.32 1.32 B
Marsalan Munda, S/O- Daud
45 ! : 1.
Munda pamalu | Sasyakela Munda 42 235/2 1.20 20 Pahac
Mantimuni Munda, W/O- 42 56/4 0.36
46 |, . £ ' . a
lliyajar Munda pamalu | Sasyakela Munda 42 74/3 1.20 1.56 Pal:
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A
= Mansukh Munda, s/o- Daud &
: D | S kels
f&i’!\f‘lunda amalu asyakela | Munda | 42 31/1 2‘00\ 2_00\ . \
| 48 Johan Barla, 5/0- Benjeyamin Damalu Sasyakela Munda 42 0.50 0.50
| fparle__ 84/3 >~ | Pahad
Lukash Munda, §/0- Istifan
Dam | Si akel M i
20 Grill amalu asyakela unda a2 84/6 0.40 \ o_dn\ PahadJ
i 5/0- Tiuphil
¥ ¥ « |1
50 Abhiram Dhanwar, > F Damalu Sasyakela Munda ar 27/2 1.00 1.00| Pahad \
Dhanwar
5y |Mariyam Munda, W/O- Silas Damalu | Sasyakela Munda 42 74/6 0.30 0.30 pahadJ
52 [IndraNaik, S/O- Hadu Naik Damalu | Sasyakela | Bhuyan 42 56/12 0.40 0.40 pahadJ
<3 |sunil Naik, 5/0- Nila Naik Damalu | Sasyakela | Bhuyan | 42 | 248/4 1.10 110| pahad |
samuel Kerketa, 5/0- Niral
g4 i " H b
54 | erketa Damalu | Sasyakela Khadia 42 247/12 0.20 0.20 Gakiall |
55 Masidas Samad, $/O- Eman Damalu | Sasyakela Munda 42 247/4 0.47 0.85 | Pahad ‘
Matias Munda, S/O- Daud
56 siinida Damalu | Sasyakela Munda 42 31/1 2.00 200 oohad J
57 |Bira Naik, 5/O- Ganda Naik Damalu | Sasyakela [ Bhuyan 42 | 247/10 0.42 0.42 PahaL\
Samuel Samad, S/0- Johan
i .0
58 Samad Damalu | Sasyakela Munda 42, 248/3 2.00 2.00 PahadJ
59 |Binod Bardi, $/O- Johan Bardi Damalu | Sasyakela Munda 42 244/1 1.00 1.00 pahad
60 Niral Munda, §/0- Tintula Damalu | Sasyakela | Munda 42 | 84/9 1.00 1-00’ Pahad
Munda
i i ] .30 0.30 \
61 |Nistar Soe, S/O Maskalan Soe | Damalu Sasyakela Munda 42 74/1 0 \ pahad |
il | 0- i
iy, |BUMRKGNIRR, 5/0-Masidas | oo | sasyakela | Munda | 42 56/6 1.00 100 | Pahad
| Kandulana
| ) §
g, |t Kanaute, s/0-Masidas| .| sasyakela | Munda | 42 | S6/8 1.20 120| pahad
Kandulana
Rosan Samad, S/O- Bedan -
4 ’ pDamalu | Sasyakela Munda 42 0.56 0.5 |
%% |samad i 2 | sas \ 6\ pahad |
65 |Istipan Jojo, §/0- Enem Jojo Damalu Sasyakela Munda 42 10/4 0.40\ 0.40\ pahad
i W/0- Nirdosh
6 [Fushila Munda, JO-Nirdosh | pamalu | Sasyakela | Munda | 42 | 3/3 1.70 170| Pahad
Munda .
67 |Bijay Nag, 5/0-Paulus Nag Damalu | Sasyakela Munda 42 251/1 \ 1.36\ 1.36\ pahad
Martin Munda, S/O- Tiuphil
68 ! Damalu | Sasyakela Munda 42 2z q
Munda Y 27/1 00| 200} panad
Johan Munda, S/O-Patras 42 3/4 1.73 Pahad
69 ’ Damalu | Sasyakela Munda ) 1.94
Munds 4 a2 | 17 | o021 91 pahad
Benjamin Barla, S/O- Abhiram
70 ' Damalu | Sasyakela | Munda 42 44 0.44
Barla Y it 84/8 0 Pahad
Marshalan Gudia, $/O- Santosh
71 ; ’
Gudia Damalu | Sasyakela Munda 42 85/3 0.60 060 | o5onad
72 Suleman Marki,5/0- Manmasi —_— L 4 04 1.04
Marki amalu Sasyukela Munda 2 31/4 1. : bahad
suliman Cherwa, 5/0- Patras 42 3/2 0.45 Pahad
73 ' Damal asyakel: g ' 0.7
Chierwia u | Sasyakela Munda 42 11/5 \ 0.33 8 Pahad

W

——
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i - Paws .
[Bishram Tapno, S/0- Pawal ] Damalu | Sasyakela | Munda 4?2 \ 1.00 \ 1_00\
Tapno 4/2 Pahac
Manmasi Munda, $/0- Piratam Damalu | Sasyakela Munda 42 235/1 - 1.00 ‘ 1_00\ Pahac -~
Munda
Niral Tapno, 5/O- Egnesh Tapno Damalu Sasyakela Munda 42 11/3 1.20 1.20 \ Pahac
lllias Bage, S/O- Luthar Bage Damalu Sasyakela Munda 42 2/5 1.87 1.87 | pahac
T 42 239/1 0.75
Johan Gudia, $/0- Samuel Basmala sasyakela fAGde 5 o s 1.90 paha
Guadia
Paulus Hembram, S/O- Herman | 42 0.40 0.40
amalu | Sasyakela Munda
Hembram 75/2 Pahad
Basanta Tapno, S/O- Laurin Damalu | Sasyakela | Munda | 42 248/2 1.12 1.12 —
Tapno
Santash Purty, S/O- Mathias Damalu | Sasyakela | Munda 42 27/3 2.00 2.00 pahad
Purty
Luthar Bage, S/O- lllias Bage Damalu | Sasyakela Munda 42 2/4 1.45 1.45 « pahad
83 |lllias Munda, S/O- Junas Munda | Damalu | Sasyakela [ Munda 42 8/1 2.00 2.00 pahad
g e Seat SO~ Teulos pamalu | Sasyakela | Munda | 42 | .00 | 178 | 178 | ooy S
Samad =
85 |Eman Haro, S/O- Masidas Haro | Damalu | Sasyakela Munda 42 241/2 1.00 1.00 pahad
Parsuram Naik, S/O- Parbatia 1.54 <54
BE Naik Damalu Sasyakela Bhuyan 42 251/2 pahad
Alanis Munda, S/O- Tintus 42 0.50 0.50
87 Munds Damalu Sasyakela Munda 84/4 Pahad
88 |Kulu Naik, S/O- Loka Naik Damalu | Sasyakela | Bhuyan 42 247/6 0.40 0.40 Pahad
42 242/2 0.18
Joseph Munda, $/0- Junas 42 | 242/4. 0.28 1.16 pahad
89 Munda Damalu | Sasyakela Munda a2 242/8 0.47
42 242/11 0.23
Johan Munda, $/0- Jenga
90 Munda Damalu | Sasyakela Munda 42 11/8 0.10 1.10 Pahad
: ; g 4 4 4
91 |Gura Naik, S/0 -Luku Naik Damalu | Sasyakela Bhuyan 2 247/8 0.40 0.40 Pahad
Paulus Munda, S/0- Albish
d I Sasyakel Munda 42 ; i
92 Niamd Damalu asyakela u 84/2 1.00 1.00 Pahad
Tabyas Munda, S/O- Nistar
# Damalu Sasyakela Munda 42 ™ 12 :
%3 |Munda Y 75)5 0 120 | papad
- Phili
94 Mansuly unde, 3/(0-#hilig Damalu | .Sasyakela Munda 42 26/8 0.60 0.60 Pahad
Munda
Grabriel M - i
95 Mrzn;: Unds; 5/ 0x Abhiran Damalu | Sasyakela Munda 42 10/3 1.20 1.20 Pahad
Dukhan Naik, S/0- Baisakhu
9 | . ! Damalu | Sasyakela : :
Naik ¥ Munda | 42 75/7 0.80 0.80 —
Sanika Purty, S/0- Magata -
4 ‘ ilgud
Purty Silguda Bhutuda Munda 16 6/6 0.72 0.72 Pahad
Abhiram Munda, S/0- Paulus 16 | 10/1 0.18 Pahad<e
98 ' Silguds s
Munda guda Bhutuda Munda 16 26/3 0.55 0.73 pahad

W
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/
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r g;mahanta Purty, S/O- Binu Purty | Silguda Bhutuda Munda 16 ] 1.52 \ 1.52 \ W
/ - [Masidas Tapno, S/0- Mansid . s =
100 conins Silguda Bhutuda Munda 16 /3 0.43 0.43 ‘ Paha;\
- gﬂ:’e Purty, $/0- Mangata Siguda | Bhutuda | Munda | 16 | oo 0.90 090| .
;ﬁ:‘: aKerke‘a' S0 Byl Siguda | Bhutuda | Munda | 167 | . Lso| 1so| e
103 -::iil:nunda’ S/0xSuiaram Silguda Bhutuda Munda | 16 11 1.00 100 | o.had
- ‘T‘;’;:ZT"F’”"' W Q- Gane Siguda | Bhutuda | Munda | 16 | oo 104 108 o
105 ’:;;‘:t:”keta' 3/E-duel Siguda | Bhutuda | Munda | 16..| ., 150| 150 .Paha )
106 |Mundal Surin, S/O- Etua Surin | Silguda Bhutuda Munda 16 6/2 1.56 156 | o had
107 zaa?:swar Nail, 5/0- Keuista Silguda Bhutuda | Bhuyan | 16 26/1 1.20 120 o g
108 ;::I':; Bading, 30+ Sewan Silguda Bhutuda Munda 16 10/5 1.20 1.20 Pahad
109 | 1T CugiE, 50~ Johan Siguda | Bhutuda | Munda | 16 | 156 | 156|
110 |Bhola Purty, S/0- Binu Purty Silguda Bhutuda Munda 16 10/1 0.60 0.60 Pahad
| 112 Ezf:an Furky. S/C-ance Siiguda | Bhutuda | Munda | 16 | . 0.90 0501 pahad
5. 112 ?;:;:LSoren, S/0- Bhimsen Silguda | Bhutuda | Munda | 16 - 1.38 1381 o iod
113 KM;L‘:I;: Kerketa, W/O- Joseph Silguda Bhutuda Munda ig 7/11 3513 0.67 | Pahad
10/2 PahadJ
il I]:::rl(a;tl:erketa, S/0-Joseph Silguda Bht{tuda Munda 16 71 2.15 2.15 Pahad \
115 ;::’k“:: Kerket, S/O-Simon | qiouga | Bhutuda | Munda | 16 | - 120 120| .
{ 116 -ITZt;rri]ZS Topno, $/0- Kushan Silguda Bhutuda Munda 12 7;;12 .r\ g:g 1.20 Pahad
117 :J?fata Purty, S/O- Pradhan Silguda Bhutuda | Munda | 16 6/4 1.69 1.69 Pahad
118 :Ecri;r Purty, S/O- Mangata Silguda Bhutuda Munda 16 6/9 1.80 1.80 Pahad
119 ::::;"ia' Bardo, 5/0-Marafara | . 42 | Bhutuda | Munda | 16 o1 0.90 090 | o
120 gj:tiu Purty, $/0- Pradhan Silguda | Bhutuda | Munda | 16 6/11 0.78 078 | paihad
121 i:‘r’:yma Purty S/0-Mangaa | iguda | Bhutuda | Munda | 16 | 17 078 078| ..
i E::tr[\:emm A Ranta Bhutuda Bhu A0 e
yan 130/16 0.75 Pahad
}23 [Bhagulu Nalk, $/0- DatariNaik | o1 gnavan | %0 | 12077 150 1501 oohad
” O
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124 |Ritu Naik, 5/0- Sania Naik R e
anta Bhutuda Bhuyan \ 130\
125 Kamara Dehury, $/0- Badia . 130/5 1.30 Pah:
T 40
"_ Dehury Ranta Bhutuda Bhuyan 130/9 1.25 1‘25\ —
126 [Kandha Naik, $/0O- Sunia Naik 40
Ranta Bhutuda | Bhuyan 130/4 1.30 1.30
— : Paha
127 Joseph Lamaga, S/O- Samuel _ -
0.88
Lamaga Ranta Bhutuda Munda 16/3 0.88 Paha
128 |Lakhindra Naik, $/0- Sania Naik 40 | 129/4 | 0.30 120| P2
Ranta Bhutuda Bhuyan | 40 130/1 0.90 : Paha
sukutu Naik, S/0- Baneswar
129 [ . 40 0.92
Naik Ranta Bhutuda Bhuyan 130/2 0.92 Paha
130 |Pradhan Naik, S/0- Dalu Naik 40 1.50
Ranta Bhutuda Bhuyan 130/8 1.50 Paha:
131 |Faguni Naik, S/O- Kandra Naik 0 :
| Ranta Bhutuda Bhuyan 4 129/5 0.26 026 | pana
Asadhu Dehury, S/0O- Bhagra
-1 B 40 1.0
ehury Ranta Bhutuda Bhuyan 130/13 1.00 Pahac
133 |Nuani Naik, S/O- Hrudev Naik 4 0.96
Ranta Bhutuda Bhuyan 0 130/6 0.96 Paha¢
134 |Samari Dehury, §/O- Jamal Rafita Bhutuda | Bhuyan | 40 | 129/13 0.48 0.48 | Pahac
Fulmani Barla, W/O- P
135 a, W/ aulus 40 0.48
Barla Ranta Bhutuda Munda 16/6 0.48 Pahac——
136 |Sewan Jojo, 5/0- Mani Jojo 0.60
Io.5/ e Ranta Bhutuda Munda i 140/8 0.60 Pahac
137 |santosh Naik, S/O- Nira Nai 0.60 i
slR; 570~ Wi Nk Rapta | Bhutuda | Bhuyan W | 4331 0.60 Pahad
| 8| ik, 5/0- i 3
| | 288 anu Naik, 5/0- Knatu Na'k Ranta | Bhutuda | Bhuyan 40 | 12972 0.36 036 | pahad
l| 139 :Lg;rba:a}:mbram, S/0- Mansuk 40 1.20
i Ranta Bhutuda Munda 198/1 1.20 Pahad
i Ssujuni s/0-
: 140 ﬁu{un Dehury, $/0- Jamal Ranta Bhutuda Bhuyan | 29 129/3 0.28 0.28 | pahad
1 Sutar Dehury, S/0- Chemana
4 40 ;
181 | b ehury panta | Bhutuda | Bhuyan 129/1 0.86 086 | pahad
Pasindra Dehury, $/O- Tura
4 40 3
i Dehury Ranta Bhutuda Bhuyan 140/7 0.40 Al Pahad
143 | Dinu Dehury, /0 Bhagra Ranta Bhutuda | Bhuyan | 40 | 130/14 1.00 1.00 | Pahad
Niani Dehury, S/0- Maghu
44 40 e ;
148 pehury R&hta Bhutuda Bhuyan 129/12 0.50 0-50 | pahad
145 |Budhu Naik, S/0- Mangal Naik ] 40 ;
udhu Naik, S/ & Ranta | Bhutuda | Bhuyan 140/5 0.40 040 | pahad
146 |Kalh k -M ik 4 E
alhu Naik, 5/0- Mangala Nai Ranta Bhutuda Bhuyan 0 140/1 0.60 0.60 Pahad
147 |Bimal Dan o-M D 4 ;
ima| Dang, S/0- Mansuk Dang | g,z | Bhutuda | Munda 0 | 130117 0.75 075 | pahad
138 :Inam;an Hembram, S/O- a0 0.75
ansuk Hembram
Ranta Bhutuda Munda 130/18 0.75 Pahad
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o —
149 chémeni Naik, §/0- Gura Naik Ranta Shibuda Bhuyan \ A0 \ 140/6 \ 0‘40\ 0_40\ . \
madhu Naik, s/0- Gurucharan a0
150 Naik Ranta Bhutuda Bhuyan 130/20 0_75\ 0'?5\ pahad \
e s a
ik $/0- Kalhu Naik
153 [Oeb3 Naik, §/0- Kalhu 12 Ranta Bhutuda Bhuyan A \ 140/2 0.60\ 0'60\ Pahaﬁ
5 sykamani Lamga, W/0- Imil ar ‘ i
15 Lamga Ranta Bhutuda Munda 16/2 0.88 pahad
e =
r Naik, S/O- Man ala Naik :
153 |Bhagar Naik, 5/0- Mangala Na|  ganea | Bhutuda | Bhuyan 401 140/3 030| ° 30‘ Pahad }
1 —
2 lpuna Naik, 5 O- Daitari Naik 1.50
154 [rame” ! \ Ranta \ Bhutuda ‘ Bhuyan 10 130/7 1.50 > Pahadj
155 Gurucharan Dehury, S/0- i 1.25
|Kamara Dehury Ranta Bhutuda | Bhuyan - | 130/10 1.25 "7 [ Pahad
156 Gurucharan Naik, §/0O- Daitari it 0.75
Naik Ranta Bhutuda Bhuyan 130/19 0.75 ) pahad
457 Lalmohan Naik, S/O- Daitari 20 1.08
Naik Ranta Bhutuda Bhuyan 129/8 1.08 ' Pahad
Jata Dehury, 5/O- Bhagra B
158 0.75
Dehury Ranta Bhutuda Bhuyan o 130/15 0.75 pahad
{8 Budhu Dehury, $/0- Jhara ‘ 45
Dehury Ranta Bhutuda Bhuyan 140/4 0.40
160 |Bhukula Naik, §/0- Sukru Naik ‘ Ranta ‘ Bittida Bhuyan 40 129/9 1.20
Bhima Naik, 5/0- Baneswar 40 \
Naik Ranta Bhutuda Bhuyan 129/11 1.00
Lajurus Soreng, S/0- Marthin \ \
i1 40 0.40
182 l5oreng Ranta Bhutuda | Munda 140/9 0.40 pahad
Maelen Jadia, W/O- Markus
! 4 0.28
163 Jadia Ranta Bhutuda Munda ’ \ 16/7 0 28\ \ Pahad

164 |Dukhia Naik, §/0- Sania Naik

40
Ranta Bhutuda Bhuyan \

165 |Anil Dang, S/O- Mansuk Dang — SiitidE \ Wiunda

=3
[ o]

166 |Habil Barla, S/0- Suleman Barla S —_— i L

13
1 —T
-
o
~—
B

I
ia Nai 2 i 40 S .
167 sania Naik, $/0- Kanda A Ranta Bhutuda Munda ‘ 133/3 0.90 \ o0 \ pahad ~
168 AD::? Dang, /0- Dayananda Ranta ‘Bhutuda Munda \ 40 \ 16/1 \ 0.88 \ 0.88 \ pahad
- " . ; - Pahad
169 |Gurei Naik,5/o-Kalia Naik Sareikela Bhutuda Bhuyan 36 38/27 0.05 0.05 W
i
i 36 38/27 0.20 pahad
170 |Mati Naik,5 o-Ramesh Naik Sareikela Bhutuda Bhuyan 1.10
; ! \ ! \ 36 \ 175/5 \ 0.90 \ \ Kissam
36 118/3 0.20
. ’ 36 | 156/2 0.18 pahad
171 |Sohaye Jojo,S/0-Johan Jo sareikel 0.74
ye Jojo,S/ jo areikela | Bhutuda Munda | 4¢ 163/1 0.28 Hssain

36 163/8 0.08

: pPahad
172 | Ashadu Naik,5/0-Shayem Naik | Sareikela Bhutuda \Bhuyan\ 36 \ 37/6 ‘ 0.32 \ 0.32 \ ‘aha
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Ka."f Pradhan,$/o-Parikhye Sarékela | Bhutuda | Bhuyan | 36 | 37/9 \ 0.20 \ 0.20 \ Pak
Prachan Kiss:
36 37/20 0.16
36 37/23 0.70 Pah.
Chaitu Nalk §/o-Chihilu Natk | Sarelkela [ Bhutuda | Bhuyan | 3¢ | 353 er By K:’SSE
36 38/13 0.06
Sukutu Pradhan,S/o-Banu Sarelkela | Bhutuda | Bhuyan | 36 | 37/10 | 0.12 0.12 \ Fain
Kissa
Pradhan
36 37/1 0.18
; 36 38/1 0.08 0.70 Pah:
saheba Naik,S/o-Kumar Naik Sareikela | Bhutuda Bhuyan 36 38/8 0.20 ' Kissa
36 318/11 0.24
: Pahe
Rabi Samanta,S/o-Gundu Sareikela | Bhutuda | Bhuyan | 36 | 38/3 0.20 020 | wicsa
Samanta ; bah
i ahz
Junathan Dang,S/o-Khristasaye sareikela| Bhutuda Munda 36 118/1 0.76 0.76 Kissa
Dang
’ Pahz
Sukram Munda,S/o-Budhua , 0.14
179 Manda Sareikela | Bhutuda Munda 36 156/1 0.14 Visxy
36 156/1 0.10 5.95 Pahz
180 |Bilish Dang,S/0-Junathan Dang | Sareikela Bhutuda Munda 36 118/2 2.85 . Kissa
= 36 34/5 0.20 052 Paha
181 |Guruban Naik,S/o-Chama Naik | Sareikela | Bhutuda Bhuyan 36 37/17 0.32 ' Kissa
36 5/6 0.58
36 5/8 0.50
36 5/9 0.40
| M Nl Paha
18y [/O"an Munda,s/o-Nirma sareikela| Bhutuda | Munda | 36 | 5/14 | 094 | 320 | ..
Munda 36 5/17 0.10 Kissa!
36 5/18 0.20
36 5/20 0.48
36 5/9 0.36
Markesh Dang,S/o-Suleman , 36 5/10 1.40 Paha
183 S kel M ;i 2.2
Dang areikela | Bhutuda unda 36 5/11 0.36 2 Kigsa
36 5/16 0.10
- 36 37/1 0.50 Pah
184 |Oram Naik,S/o-Asura Naik Sareikela Bhutuda Bhuyan 36 37/2 0.28 1.26 .a g
36 | 38/6 | 048 Kissas
185 |Purna Naik,S/o-Dharani Naik Sareikela | Bhutuda Bhuyan 36 38/21 0.46 0.46 Bah
: = / : Kissar
Maghu Dehury,S/o-Makru . . i
186 | oy Sareikela | Bhutuda | Bhuyan | 36 |38/25 | 0.40 0.4 Faha
. Kissar
Sudersana Naik,5/o-Shayema . . 36 3771 0.30
187 Naik Sareikela | Bhutuda Bhuyan | 36 37/14 0.68 112 P.ahaﬁ
36 38/12 0.14 Kissar
S Maheswar Malik,S/o-Jhara . Pah
s sareikela | Bhutuda | Bhuyan | 36 | 38/7 | o018 0.18 K‘a o
189 Dasara Dehury,S/o-Budhu ) ey
Dehury Sareikela | Bhutuda Bhuyan 36 38/9 0.74 0.74 Pahat
Kissar
190 |T: i §4 :
andakar Giri,S/0-Bhagye Giri | Sareikela | Bhutuda | Bhuyan | 36 | 38/10 0.62 0.62 Paha
Kissar

Q)
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B
191 |Chabi Naik,S/o-Rushi Naik Sareikela | Bhutuda Bhuyan 36 37/15 0.34 0.34 Pahad
Kissam
192 |Kartika Naik,S/0-Dina Naik Sarelkela | Bhutuda Bhuyan 36 174/1 0.40 0.40 Pahad
Kissam
Biranga Munda,S/o-Sukru
193 [0 Sareikela | Bhutuda | Munda | 36 | 171/15 | 0.28 0.28 :;Z‘::
i -Ghasi
- :Lngnad:dunda,s,fo rasia I r—— — 36 | 171/7 0.72 g Pahad
u 36 | 171/11 | 056 {fsesims
195 |Bhajana Naik,S/0-Jadu Naik Sareikela | Bhutuda Bhuyan 36 175/7 0.40 0.40 Pahad
Kissam
196 |Lachai Munda,S/o-Naga Munda | Sareikela Bhutuda Munda 36 175/6 0.40 0.40 Pahad
Kissam
Langala Munda,S/o-Basu 36 | 171/4 0.32 Pahad
197 Sareikela | Bhutud M ' 0.5
Munda hEa Hings 36 | 171/12 0.24 0 Kissam
Mekani Munda,S/o-Ghasia 36 171/1 0.05 Pahad
198 Sareikela | Bhutud ' 0.43
Munda . Munda 36 171/2 0.38 Kissam
199 |Mangulu Naik,S/0-Sanu Naik Sareikela | Bhutuda Bhuyan 36 38/3 0.24 0.24 ;ahad
issam
. Laxmidhar Thakur,S/o-Bramana - Pahad
00 i :
| 2 Thatkiir Sareikela Bhutuda Bhuyan 36 30/5 0.58 0.58 KIS
36 3/1 0.10
36 3/6 0.26
Birsa Mundary,S/o-Sukuram ‘ 36 3/7 0.25 Pahad
k B M 2.23
201 Muridary Sareikela hutuda undary 36 3/8 0.30 eam
367 4/1 1.22
36 4/2 0.10
. ; Pahad
202 |Nutan Dang,S/o-Rojan Dang Sareikela [ Bhutuda Munda 36 118/6 0.70 0.7 _
Kissam
36 163/3 1.00 Pahad
i & i i M 1
203 |Namjan Dang,S/o-Matish Dang Sareikela Bhutuda unda 36 163/5 0.28 2 Kissam
36 | 118/4 0.70
Abinash Topno,S/o-Johan , 36 118/5 1.06 Pahad
Sareikela | Bhutuda Munda 2.59
2 ropio e 36 | 163/4 | 021 Kissam
36 163/6~ 0.62
i A Pahad
T ek sareikela | Bhutuda | Munda | 36 | 163/1 | 024 | 028 |
Munda Kissam
. ; Pahad
206 |kanahi Naik,S/o-Renga Naik Sareikela | Bhutuda | Bhuyan | 36._ | 37/7 0.22 0.22 .
. Pahad
207 |Dukan Naik,S/o-Chandru Naik | Sareikela | 8h utuda Bhuyan 36 38/5 0.30 0.30 Kissam
36 34/1 0.21 Pahad
208 |Phagulal Naik,S/o-Renga Naik | Sareikela | Bhutuda | Bhuyan | 36 | 37/8 0.22 083 | 1nssam
36 38/2 0.40

g

ADWO,

\

3
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* List of 17 nos. of IFR Cases under FRA-2006 are p

Name of the Tehsil- Lahunipara

6k

ending before DLC, Sundargarh for further approval

I
Name of |\ e of |OTFD Total
Name of the Claimant the e gp e Gagiy |S0Eta | Piot ares Total | Kisam
Village Ng No. | jnvolved area the lan
2/7 0.23 [
sakim Munda, S/O-Juseb 2/10 0.15
Sareikel Bh '
Muida areikela utuda | ST |Munda 36 2/21 048 134 |pahad
2/30 0.78
Manuel Munda, S/0-Joseph . 2/13 0.08
|
2 it sareikela | Bhutuda | ST Munda 36 2/26 0.30 0.38 |Pahad
Rajesh Surin, S/0-nageswar _— 2/5 0.12
3 . ;
2 Siififi Sareikéla | Bhutuda | ST Munda| 36 8/2 0.50 0.62 [Pahad
Gamha Munda, S/O-Renga ;
4 JO-RENB3 | o, eikela | Bhutuda | ST |[Munda| 36 |175/8 0.40 04 |pahad
Munda
103/2 1.15
5 |panu Naik, $/O-Fagu Naik sareikela | Bhutuda | ST |Bhuyan 36 |103/9 0.90 2.10 |Pahad
103/10 0.05
- 34/8 0.56
Chemena Pradhan, S 0O-Banu
B L ihan / sareikela | Bhutuda | ST [Bhuyan 36 |[37/11 0.14 0.96 |Pahad
37/19 0.26
7 |Gadhei naik, S/0-Amin Naik Sareikela | Bhutuda | ST [Bhuyan 36 |156/4 1.10 1.10 |Pahad
103/3 0.32
i 4 i i 1.12 pPahad
g |Natha Naik, S/O Dhoba Naik | Sareikela ghutuda | ST |Bhuyan 36 103/17 0.80
9 Sunil Munda, 3/0-Jusab careikela | Bhutuda | ST |Munda| 36 [2/28 0.60 060 |pahad
Munda
1/1 0.50
2/12 . 0.05
2/15 0.46
Suleman Hembram s/0- 2/22 0.12
! sareikela | Bhutuda | ST Munda | 36 2.29 |Pahad
10| o nesh hembram s 2/23 0.14
2/24 0.15
2/28 0.15
2/30 0.72
156/2 0.42
Philip Munda, S/0-Pasa ; 156/3 0.08
1 ! Sareikela | Bhutuda ST |Munda 36 54 h
11 [Munda ' 163/2 | 010 * frahad
- 163/3 0.94
4/4 0.14
3/12 0.38
Reta Mundary, S/O-Ratnu - Munda 3/14 0.12
12 S kel Bhutud ST 3 .64 pahad
Mundary areiketa | BRutucs ry ® 1319 0.48 268 praae
3/20 0.10
3/23 0.42
171/14 0.80
Sukra Munda, S/O-Laba 174/2 2.60
13 * |
Munda Sareikela Bhutuda ST |Munda 36 175/1 0.16 7.26 pahad
175/4 3.70




’ 4/5 | 006
3/9 0.10
§ e S/0-R 3/10 0.12
agrai Mundary, -Ratan Munda 3/16 0.61
Mundary Sareikela | Bhutuda | ST & 36 3/18 0.50 257 |Pahad
3/21 0.10
3/22 0.70
3/24 0.38
5 |Yakub Surin, S/0-1 i - 2/3 0.20
15 |Ya i gnesh Surin | Sareikela | Bhutuda | ST |Munda 36 2/4 0.10 0.30 |Pahad
15\Ravan Munda, S/O-Pritam \ Damalu \Sasyakela\ ST |Munda| 42 | 235/3 1.20 120 | Pahad
Samuel Munda, S/0- llias
17\Munda \ Damalu \Sasyakela\ ST |Munda| 42 10/1 2.00 2.00 Pahad

AD
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Village-Sareikala

SI. No. Name Name of Father Caste
1 2 3 4
1 Sudarsan Naik Sama Naik ST
2 Phagulal Naik Renga Naik -do-
3 Tasha Naik Makula Naik -do-
4 Guru Naik Tasa Naik -do-
5 Gurucharan Naik Tasa Naik -do-
6 Katau Naik Budha Naik -do-
7 Madu Dehuri Makuru Dehuri -do-
8 Sayab Naik Kamar Naik -do-
9 Asalu Naik Sam Naik -do-
10 Tankar Giri Bhagya Giri -do-
11 Rushi Naik Sanu Naik -do-
12 Mantalu Naik Sandha Naik -do-
13 Purna Naik Dharani Naik -do-
14 Chhabi Naik Rushi Naik -do-
15 Dasara Dehuri Budha Dehuri -do-
16 Sitaram Dehuri Sukra Dehuri -do-
17 Getu Naik Chingulu Naik -do-
18 Pakatu Pradhan Banu Pradhan -do-
19 Srija Naik Mangulu Naik -do-
20 Dakan Naik Chaya Naik -do-
21 Gugai Naik Cherengi Naik -do-
22 Rabi Samat Gantu Samat -do-
23 Indra Naik Hari Naik -do-
24 Chemela Pradhan Banu Pradhan -do-
25 Ana Pradhan Parikhya Pradhan -do-
26 Maheswar Mallik Bara Mallik -do-
27 Orag Naik Aswara Naik -do-
28 Tura Naik Ragedha Naik -do-
29 Udana Naik Jadu Naik -do-
30 Gandharu Naik Jadu Naik -do-
31 Naya Naik Bhaba Naik -do-
32 Dhira Naik Natha Naik -do-
33 Panu Naik Fagu Naik -do-
34 Kalia Naik Fagu Naik -do-
35 Bati Naik Gambharu Naik -do-
36 Kaucha Thakur Brahman Thakur -do-
37 Jayaru Thakur Bhahman Thakur -do-
38 Laxmidhar Thakur Brahman Thakur -do-
39 Dasaru Thakur Kaira Thakur -do-
40 Nila Thakur Kaira Thakur -do-
41 Kartik Naik Dina Naik -do-
42 Siba Naik Kartika Naik -do-
43 Gadhia Naik Amin Naik -do-
44 Salin Munda Jusa Munda -do-
45 Manai Munda Jusa Munda -do-
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46 Manil Munda Jusa Munda -do-
47 Ukub Surin Ignesh Surin -do-
48 Isak Munda Yahan Munda -do-
49 Suleman Hembram Ignesh Hembram -do-
50 Rajeswar Surin Nageswar Surin -do-
51 Etada Surin Nageswar Surin -do-
52 Bisram Munda Yahan Munda -do-
53 Birsa Mundari Sukra Mundari -do-
54 Bapray Mundari Ratan Mundari -do-
55 Rela Mundari Ratan Mundari -do-
56 Jaymasi Mundari Lal Mundari -do-
o7 Puspa Mundari Lal Mundari -do-
58 Dunda Mundari Bandal Mundari -do-
59 Matiasa Munda Suleman Munda -do-
60 Jahan Munda Nirmal Munda -do-
61 Prabhusai Topno Daud Topno -do-
62 Matias Topno Santosh Topno -do-
63 Sudha Naik Sam Naik -do-
64 Junathan Dang Christ Sai Dang -do-
65 Jiliang Dang Lunathan Dang -do-
66 Namjang Dang Makhas Dang -do-
67 Nudan Dang Rajan Dang -do-
68 Abhinas Topno Yahan Topno -do-
69 Saye Dago Yahan Dago -do-
70 Budhua Munda Fasa Munda -do-
71 Philip Munda Fasa Munda -do-
72 Sukram Munda Budhua Munda -do-
73 Sama Munda Budhua Munda -do-
74 Balram Hemram Fasa Hemram -do-
75 Langala Munda Basu Munda -do-
76 Mechanic Munda Ghasia Munda -do-
77 Sukra Munda Lab Munda -do-
78 Ramesh Munda Gura Munda -do-
79 Sania Munda Sagar Munda -do-
80 Indha Munda Teli Munda -do-
81 Yahan Chamiya Maira Chamiya -do-
82 Galu Munda Chamburu Munda -do-
83 Susani Bankira Prabhusay Munda -do-
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Village-Sareikala
SI. No. Name Khata No. Plot No. Kissam Area
1 2 3 4 5 6
1
3 36 3/1 Pahad
312
37
3/8
4/1
4/2
4 Johan Munda son of Nirmal 36 5/6 Pahad 0.58
Munda 5/8 0.50
5/9 0.40
5/14 0.94
517 0.10
5/18 0.20
5/20 0.48
3.20
5 Mangalu Nayak son of 36 38/3 Pahad 0.24
Sonu Nayak
6 Mathi Nayak son of 36 38/26 Pahad 0.20
Ramesh Nayak 75/5 0.90
1.10
7 Junaid Dang son of Christ 36 118/1 Pahad 0.76
118/6 0.70
8 Marcus Dang son of 36 519 Pahad 0.36
Suleman Dang 5/10 1.40
5/11 0.36
5/16 0.10
222
9 Naam Jaan daang son of 36 163/3 Pahad 1.00
matiya 163/5 0.28
1.28
10 Sabhae Jojo son of Yohan 36 118/3 Pahad 0.20
156/2 0.18
163/1 0.28
163/8 0.08
0.74
11 Abhinas Topno son of 36 118/4 Pahad 0.70
Johan 118/5 1.06
163/4 0.21
163/6 0.62
2.59
12 Sudarshan Nayak son of 36 37 Pahad 0.30

Shyam
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3714 0.68
38/12 0.14
1.12
13 Dukaan Nayak son of ballu 36 38/5 Pahad 0.30
Nayak
14 Birang Munda Son of Suku 36 17115 Pahad 0.28
15 Maheswar Malik son of 36 38/7 Pahad 0.18
Jhara
16 Mechani Munda son of 36 171/1 Pahad 0.05
Ghasia 17112 0.38
0.43
17 Bilia Dang son of Junathan 36 156./1 Pahad 0.10
Dang 118/2 2.85
2,95
18 Kana Pradhan son of parisa 36 37/9 Pahad 0.20
19 Damara Dehuri son of 36 38/9 Pahad 0.74
Budhu
20 Sukutu Pradhan son of 36 3710 Pahad 0.12
Banu
21 Langda Munda son of 36 171/4 Pahad 0.32
Charu 17112 0.24
0.56
22 Rubinaik son of Rishi 36 3715 Pahad 0.34
23 Ladai Munda son of Naga 36 17516 Pahad 0.40
24 Guru band Nayak son of 36 34/5 Pahad 0.20
chasa
25 Rubinaik son of Rishi 36 3717 Pahad 0.55
26 Gurei Nayak son of Kalia 36 38127 Pahad 0.05
27 Chetu Naik son of 36 37/20 Pahad 0.16
37/23 0.70
38/4 0.30
38/16 0.06
1.22
28 Sukhram Munda son of 36 156/1 Pahad 0.14
budhua
29
30 Chetu Naik son of 36 58/2 Pathar Bani 0.36
31 Guru Nayak son of chasa 36 581 Pathar Bani 0.34
nayak

The spot verification has been taken up by RI, Sasyakela and Forester, Barsuan in presence of Forest Right Committee
Members. It was found that the verification of above five applications were signed by Sub-Divisional Forest Right Committee
and Tehsildar, Lahunipara. As the kissam of the plots shown in the above applications were Pathara Bani and not included
in DLC, it was rejected by the consent of all parties.

Junathan Danga Sakram Munda
Sanjay Topno Sama Munda
Sanjeeb Thakur Filip Munda
Sivil Munda Sahai dodo
Raja Dehury Manuel Munda
Karna Pradhan Suktu Pradhan

Jalia Naik Chamar Pradhan



Ranu Naik
Natho Naik
Lokhindra Thakur
Nido Thakur
Butu Naik
Koira Thakur
Juir Thakur
Sak Deng
Guru Naik
Saibo Naik
Fagulal Naik
Sudo Naik
Konhai Naik
Chaito Naik
Uran Naik
Khar Naik
Sakra Munda
Galu Munda
Sunpa Munda
Langla Munda
Jena Munda
Soria Munda
Johan Munda
Godia Naik
Doma Munda
Bagrai Mundari
Dunda Mundari
Birsa Mundari
Ukub Surin
Bisram Dang
Rades Surin
Atoula Surin
Salim Munda
Purku Malik
Kerkery Naik
Goma Munda
Matias Dang
Sarai Naik
Jaymasi Sarga
Prari Dang
Lilon Dang
Sova Jojo
Alari Topno
Albina Munda
Budhua Munda
Esail Munda

186
Dosra Dehury

Purro Naik
Indo Naik
Tossa Naik
Gurbon Naik
Sibo Naik
Masro Malik
Tondkar Geree
Raibari Naik
Johna Naik
Tura Naik
Chobi Naik
Kora Naik
Laitika Naik

Sahai Jojo
Dilias Dang
Marsuk Jojo
Reda Mundary
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187 . .
Village:- Raikela

Details of village meeting regarding demand for forest rights

The village forest rights Sankranti Gram Sabha meeting was held on 15/05/2010 under the
chairmanship of Shri. Phagulal Naik. In this meeting, the individual and community based claims of the following
claimants under the provisions of the Forest Rights Act were submitted to the village council by the village forest
rights committee. It is worth mentioning that the Forest Rights Committee received a total of 80 claims and a land
survey was conducted in the presence of committee members, forest department and revenue department
representatives from 15/06/2010 to 19/06/2010. Out of these, the details of individual and community based
claims of the following claimants were presented by the Village Forest Committee in the village assembly. Based
on the above details, after detailed discussion on the claims of the claimants and during the hearing, there was no
objection or complaint against any of the facts or evidence provided by the claimants, the proposal was
unanimously approved, and a proposal was accepted to present 80 claims to the Sub-Divisional Level Committee
under Section 4(a) of the Forest Rights Act, 2007 along with the value applications and evidence of the claimants.

(Phagulal Naik)

President
Village-Sareikala
Sl. No. Name Name of Father Caste Area Kissam
1 2 3 4
1
2
3 Dasulal Nayak - Bhuyan 0.83 Goda-ll
4 Birssha Mundary | Sukram Mundary 2.23 Mal Sadharan
Goda-l
Gharbhari
5 Laxman Munda Johan Munda 1.64 Mal Sadharan
Goda-l
Gharbhari
6 Matias Topno Santosh Munda 2.21 Mal Sadharan
Goda-l
7 Johan Munda Nirmal Munda Munda 3.20 Mal Sadharana
Gharbhari
Sukra Munda Bhuyan 7.26 Gada ll
Maglu Naik Tanu Bhuyan 0.54 Gadal ll
10 Mati Naik Ramesh Bhuyan 0.1 Gharabari
11 Guru Naik Chasa Bhuyan 0.34 Mala Sadharan
12 Junathan Christ Sai Bhuyan 2.91 Gada ll
13 Nutan Jang Rejan Bhuyan 3.95 Gharabari
14 Matias Dang Suleman Bhuyan 2.22 Gadal ll
15 Gajnath Dang Matias Bhuyan 3.23 Gada ll
16 Salai Topo Yahan Bhuyan 3.01 Gada ll
17 Juna Mundari Bandal Bhuyan 3.48 Gada ll
18 Reda Mundari Ratan Bhuyan 1.64 Gada ll
19 Abhinas Topno Yahan Bhuyan 5.38 Gada ll
20 Sama Munda Budhua Munda 1.12 Bahal
21 Bagraj Mundari Ratan Munda 2.57 Mala Sadharan
22 Dilip Munda Pasa Munda 2.16 Gharabari
23 Suleman Hembram | Agnes Munda 2.29 Gharabari
24 Sudarsan Naik Shyam Munda 1.38 Gharabari
25 Dukan Naik Talu Munda 0.3 Gadal ll
26 Birang Munda Suhuru Munda 0.28 Mala Sadharan
27 Sunil Munda Jusab Munda 0.6 Gadal ll
28 Maheswar Malik Jhara Munda 0.18 Gadal ll
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29 Machani Matias Munda 043 Gharabari
30 Salim Munda joseph Munda 1.34 Gada ll
31 Manglu Sankra Mundari 1.25 Mala Sadharan
32 Pradeep Ramesh Mundari 1.32 Gada ll
33 Prabhusa Munda Pauda Mundari 0.3 Gadal ll
34 Kana Pradhan Jhukuse Mundari 0.2 Gada ll
35 Sukutu pradhan Banu Mundari 0.74 Gadall
36 Babita Dehuri Budhua Mundari 0.12 Gadal ll
37 Langala Munda Basu Bhuyan 0.56 Gada ll
38 Chhabi Naik Rushi Bhuyan 0.34 Gadalll
39 lakei Munda Nama Bhuyan 04 Gada ll
40 Guruban Naik Chasa Mundari 0.52 Gadal ll
41 Gudei Naik Kalia Mundari 0.05 Gharabari
42 Natha Naik Dharua Mundari 1.12 Gada ll
43 Balram Hembram Pasa Mundari 1.34 Gadal ll
44 Chaitu Naik Chhalu Mundari 1.22 Gada ll
45 Uram Naik Asura Mundari 0.99 Gada ll
46 Sukram Munda Budhua Bhuyan 1.22 Mala Sadharan
47 Uhan Chumia Mangra Bhuyan 2.25 Gharabari
48 Eneyar Surin Nageswar Bhuyan 0.65 Gharabari
49 Budhua Munda Basa Bhuyan 1.25 Mala Sadharan
50 Asatu Naik Shyam Bhuyan 0.9 Gada ll
51 Saheb Naik Kumar Bhuyan 0.8 Gadalll
52 Rajesh Surin Nageswar Bhuyan 0.62 Gadalll
53 Anathu Naik Prabhu Munda 0.16 Gadal ll
54 Rathi Naik Bakhlu Munda 3 Gadal ll
55 Singha Munda Ghasia Munda 1.28 Gada ll
56 Purna Naik Dharani Munda 0.46 Gadal ll
57 Maghu Dehuri Makru Munda 04 Gadal ll
58 Dandkagir Bhagya Munda 0.62 Gada ll
59 Kanhai Naik Leng Bhuyan 0.22 Gadal ll
60 Butu Naik Kumbhar Bhuyan 0.34 Pahada
61 Umuna Naik Jadu Bhuyan 0.4 Pahada
62 Galu Munda Chamaru Bhuyan 1.52 Pahada
63 Laxmidhar Thakur | Brahman Bhuyan 0.58 Pahada
64 Rabi Samant Mundu Bhuyan 0.42 Pahada
65 Lila Munda Teli Mundari 2.43 Pahada
66 Gadhei Naik Amin Mundari 1.1 Pahada
67 Ramesh Munda Gura Mundari 05 Pahada
68 Chui Naik Runia Mundari 0.36 Patharbani
69 Kathu Naik Badhu Mundari 0.98 Pahada
70 Chemeda Naik Banu Bhuyan 0.96 Pahada
7" Puspa Munda Jaimasi Bhuyan 1.86 Pahada
72 Panu Naik Prafu Bhuyan 2.1 Pahada
73 Laxmidhar Naik Khirad Bhuyan 0.1 Pahada
74 llu Naik Hari Bhuyan 0.54 Pahada
75 Jaymasi Mundari Balia Bhuyan 0.98 Pahada
76 Balia Fagu Munda 0.6 Pahada
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77 Bisram Dang Josan Munda 0.79 Pahada

78 Brahma Renga Mundari 04 Pahada

79 Makru Saintu Prakash Mundari 04 Pahada

80 Suniia Munda Sagar Mundari 3.64 Pahada
Resolution

Today i.eon 27.06.2015 a meeting was held under the chairmanship of Smt. Priya Kachhap,
Sarpanch, Shashyakala. In the meeting members of Forest Right Act of Damalu and the following signatories were
present in the meeting. Forester, Barsuan and Revenue Inspector Sasyakala were also present in the meeting.

The main demand of rectification of Forest Right Act 2006 for Scheduled Tribe and Schedule
Caste were revised and jointly scrutinized.

It revealed on the scrutiny that, 110 numbers of personal applications has been already approved
by Grama Sabha Committee with majority. And  applications have been received applied by villagers.

Due course of verification of Physical possession and land holding record are found correct as
per the previous Map and record the same has attached.

The meeting and scrutiny was concluded with vote of thanks to the chair.

Signature of members (only Odia)

Mule Kandulna Jasua Munda

Dasanu Tapan Juseph Munda
Bishnu Singh Saheb Munda
Rabi Naik

Sarasura Naik
Junul Kandulna
Luthar Bage
Dhankuanr Munda
Masa Kalan Gudia
Saneta Gudia
Bhaba Naik
Patras Naik

Suil Naik

Gura Naik
Mansuk Bhuyan
Lukas Munda
Manika Samad

Biju Kumbhar

Bijay Samad

Dukha Naik

Ramesh Behera
Sl Name of Applicant Khata No. Plot No Kissam Area
No
1. Parsuram Naik, S/o Pasia 62 - Pahad -
2. Bira Naik, S/o Phagu 62 - Pahad 0.67
3.
4, Johan Samad, S/o Paulus 42 248 Pahad 1.78
5. Jasan Topno, S/o Laurin 42 248 Pahad 1.12
6. Kantisuni Munda, S/o Nirmal 42 56/ Pahad 0.36
7. Martin Munda, S/o Teophil 42 2711 Pahad 2.00
8. Niranjan kandulna, S/o Niral 42 85/1 Gramya Jangal 0.63
9. Kandra Dehury, S/o Gadhi 42 26/5 Pahad 0.80
10. Susil Samad, S/o Samuel 42 247/4 Pahad 0.48
11. Johan Gudia, S/o Samuel 42 2411 Pahad 1.15
12. | Joseph Munda, S/o Anandmasi 42 6/1 Pahad 2.00
13. Niral Munda, S/o Tanu 42 84/9 Pahad 1.00
14. Jasua Munda, S/o Nistar 42 75/9 Pahad 0.60
15. Hayan Munda, S/o Pritam 42 235/3 Pahad 1.20
16. Tabia Munda, S/o Nistar 42 75/5 Pahad 1.20
17. Mansuk Munda, S/o Philip 42 26/8 Pahad 0.60
18 Rasan Samad, S/o Bedan 42 84/5 Pahad 0.56
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19 Matias Munda, S/o Daud 42 311 Pahad 2.00
20. Maskalan Soy, S/o lliadhar 42 74/2 Pahad 1.252
21. Joseph Munda, S/o Dunas 42 24212 Pahad 0.18
242/4 Pahad 0.28
242/8 Pahad 0.47
242111 Pahad 0.23
22. Alsis Munda, S/o Tanus 42 84/4 Pahad 0.50
23. Barjamin Barla, S/o Abhiram 42 84/8 Pahad 0.44
24, Dharmadas Samad 42 248/4 Pahad 1.50
25. Prabhusay Topno, S/o Ignesh 42 11/4 Pahad 1.32
64. Matias Munda, S/o Dayal 42 242116 Pahad 1.00
65. | Prabhusay Munda, S/o Joseph 42 56/5 Pahad 1.20
66. X X X X X
67. Pohan Munda, S/o Joseph 42 11/5 Pahad 0.10
11/6 Pahad 1.10
68 Mansuk Munda, S/o Dayal 42 751 Pahad 0.40
69 Suleman Munda, S/o Junas 42 812 Pahad 2.10
70 Paulus Hembrom, S/o Hetman 42 75/2 Pahad 0.60
71 Mariyam Munda, W/o Silas 42 70/6 Pahad 0.30
72 Masidas Samad, S/o Eman 42 247/4 Pahad 0.47
85/10 Gramyajungle 0.38
73 Suleman Manki, S/o Manmasi 42 31/3 Pahad 1.04
74. | Dhankuanr Munda, S/o Joseph 42 7516 Pahad 1.20
75 Pohan Munda, S/o Patras 42 3/4 Pahad 1.73
117 Pahad 0.21
76. | Abhiram Dhanuar, S/o Teophil 42 2716 Pahad 1.00
77 Gura Naik, S/o Luku 42 24712 Pahad 0.40
78 Majiyan Munda, S/o Daud 42 235/2 Pahad 1.20
79 Saban Barla, S/o Abhiram 42 84/2 Pahad 2.00
80. Niral Toppo, S/o Ignesh 42 11/5 Pahad 1.20
81. Nistar Soy, S/o Maskalan 42 741 Pahad 0.30
82. Susila Munda, W/o Nirdesh 42 312 Pahdad 1.70
83. Suleman Herenj, S/o Patras 42 3/5 Pahad 0.45
92 Gabriel Munda, S/o Abhiram 42 10/3 Pahad 1.20
93 Bisram Topno, S/o Pawel 42 4/2 Pahad 1.00
94 | Johan Munda, S/o Didhanmasi 42 85/6 Gramyajungle 0.50
95 Ramsingh Kumbhar, S/o Gosu 42 56/13 Pahad 0.40
96 Albins Topno, S/o Nirmal 42 56/3 Pahad 1.72
97 Motirita Turi, S/o Lad 42 56/14 Pahad 0.60
98 Benedik Kandulna, S/o Jual 42 24213 Pahad 0.14
242/5 Pahad 0.25
242/9 Pahad 0.57
242/10 Pahad 0.55
242/12 Pahad 0.20
242115 Pahad 0.21
99 Masuel Samad, S/o Johan 42 248/3 Pahad 2.00
100 Samuel Munda, S/o llias 42 10/1 Pahad 2.00
101 Suresh Naik, S/o Ghana 42 247/11 Pahad 0.48
102 Rabi Naik, S/o Phagu 42 85/9 Gramyajungle 0.55
103 Indra Naik, S/o Hadu 42 56/12 Pahad 0.40
104 llias Munda, S/o Dunas 42 8/1 Pahad 2.00
105 | Mansuk Bhuyan, S/o Samresh 42 85/7 Gramyajungle 0.40
106 Bhaba Naik, S/o Pabirtia 42 248/5 Pahad 1.00
107 Bisnu Singh, S/o Jagannath 42 24817 Pahad 1.00
108 | Manmasi Munda, S/o Masovin 42 31/3 Pahad 0.8
109 Guru Naik, S/o Bhaba 42 247/8 Pahad 04
110 Arjun Dehury, S/o Bonda 42 2714 Pahad 1.00
111 Jateya Dehury, S/o Lambo 42 26/4 Pahad 1.20
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Resolution

Today i.e on 27.06.2015 a meeting was held under the chairmanship of Smt. Priya Kachhap,
Sarpanch, Shashyakala. In the meeting members of Forest Right Act of Damalu and the following signatories were
present in the meeting. Forester, Barsuan and Revenue Inspector Sasyakala were also present in the meeting.

The main demand of rectification of Forest Right Act 2006 for Scheduled Tribe and Schedule
Caste were revised and jointly scrutinized.

It revealed on the scrutiny that, 110 numbers of personal application has been already approved
by Grama Sabha Committee with majority. And  applications have been received applied by villagers.

Due course of verification of Physical possession and land holding record are found correct as
per the previous Map and record the same has attached.

The meeting and scrutiny was concluded with vote of thanks to the chair.

Sl Name of Applicant Khata No. Plot No Kissam Area
No
1. X X X X X
2, X X X X X
3, X X X X X
4, X X X X X
5, X X X X X
6. X X X X X
7. X X X X X
8. Phulmani Barla, W/o Paulus 40 16/6 Pahad 1.20
9. Abilen Dang, S/o Dayananda 40 16/1 Pahad 1.77
10. Pradhan Naik, S/o Dalu 40 130/8 Pahad 1.50
1. Habil Barla, S/o Suleman 40 16/5 Pahad 1.60
12. Bimal Dang, S/o Mansuk 40 13017 Pahad 0.25
13. Sunia Naik, S/o Kanda 40 133/3 Pahad 1.50
14. Niali Dehury, W/o Maghu 40 169/12 Pahad 0.50
15. Purna Naik, S/o Daitari 40 130/7 Pahad 1.50
16. Anil Dang, S/o Mansuk 40 16/4 Pahad 1.60
17. Bhokika Naik, Sukru 40 129/9 Pahad 1.20
18 Lalmohan Naik, S/o Daitari 40 129/8 Pahad 1.50
19 Bhima Naik, S/o Baneswar 40 129/11 Pahad 1.00
20. | Gurucharan Naik, S/o Baneswar 40 130/10 Pahad 1.60
21. Phaguni Naik, W/o Chandu 40 129/5 Pahad 0.26
22. Lakhindar Naik, S/o Sunia 40 129/4 Pahad 1.20
23 Nirmal Hembram, S/o Mansuk 40 198/1 Pahad 1.20
24 Damu Naik, S/o Hurdeb 40 130/6 Pahad 0.96
25 Sambari Dehury, W/o Jaman 40 129/13 Pahad 0.50
26 Mailen Dadia, S/o Mausuk 40 16/7 Pahad 1.20
27 Jata Dehury, S/o Bhagar 40 130/15 Pahad 0.75
28 Asadhu Dehury, S/o Bhagar 40 130/13 Pahad 1.00
29 Kunu Dehury, S/o Bhagar 40 130/16 Pahad 0.75
30 Dinu Dehury, S/o Bhagar 40 130117 Pahad 1.00
39 Sukru Naik, S/o Baneswar 40 130/5 Pahad 0.92
40 | Guru Charan Dehury, S/o Kamar 40 130/10 Pahad 1.20
41 Kanhu Naik, S/o Mangala 40 14011 Pahad 0.60
42 Deba Naik, S/o Kallu 40 140/2 Pahad 0.60
43 Bhagar Naik, S/o Mangala 40 140/3 Pahad 0.30
44 Rasindra Dehury, S/o Tura 40 140/7 Pahad 0.40
45 Chemni Naik, W/o Mangal 40 140/6 Pahad 0.40
46 Budhu Dehury, S/o Chara 40 140/4 Pahad 0.40
47 Budhu Naik, S/o Mangal 40 140/5 Pahad 0.40
48 Sewan Jojo, S/o Mani 40 140/8 Pahad 0.60
49 Lajrus Soreng, S/o Maring 40 140/9 Pahad 0.40

Signature

Badram Dehury Kandha Naik

Pradhan Naik Santus Naik

Sutar Dehury Madhu Naik

Dukhi Naik Bhukila Naik

Janma Naik Bata Dehury

Ikhndra Naik
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To

The Tehsildar,
Lahunipara.

Sub:-  Forest land Rights Joint Enquiry description.
Sir,

On dated 21.7.2014, as per your instruction, | have proceeded in village Rantha regarding Forest Right
Act's Member, President, Secretary and Villagers, and Forest Guard of Barsuan Beat, Revenue Inspector,
Sashyakela of Revenue Department was present. Totally 3 nos. of application has been received for re-enquiry
from Sub-Divisional Level Forest Right Act Committee, Bonai. Above all the application are discussed in the
meeting in the Forest Land Committee. Further, these application as per records of Tehsil and Map are jointly
investigate in the field.

On investigation of all 3 nos application (Claimant Forest Rights Committee) are received from villagers
of Rantha and unanimously taking for consideration. As per plot, applicant are occupied in the field. Above 3 nos.
of application are not involved in the records DLC. These application are rejected by the Sub-Division Level
Committee. On dated 21.7.2024, unanimously rejected the said proposal.

This is for favour of kind information and necessary action.

Yours faithfully,

Secretary, President Forester, Revenue Inspector
FRC, FRC Barsuan Section Sashyakela
Rantha, Dist-Sundargarh Rantha, Dist-Sundargarh

Tehsil, Village-Rantha

Khata No. Plot No. Kisam Area (in Ac.)
1. Kaliyan Purty, S/o-Sukram Purty 40 1/5 Pahada 0.25

2. Johan Jojo, S/o- Prahasai Jojo 40 Ya Pahada 0.30

3. Gourishankar Polei, S/o-Kailash 40 11 Pahada 1.15
Polei

Balrarmofore
Rilun Naik
Rashmita Naik
Sugara Dehury
Dukhianaik
Subini Dehury
Janu Naik
Patana Naik
Buduni Naik

. Suniyari Naik

. Samari Dehury

. Sujuni Dehury

. Subasi Dehury

. Munu Dehury

. Madhu Naik

. Sunia Naik

. Bhagulu Naik
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18. Payeshree Naik

19. Sayala Naik
20. Guru Charan Barik
21. Lulu Naik

22. Pandu Dehury
23. Jata Dehury
24. Dinu Dehury
25. Sajani Dehury
26. Guru Dehury
27. Kashani Naik
28. Basana Dehury
29. Ranti Naik

30. Sada Naik

32. Bidhuyanti Bag
33. Sukumani Lamga
34. Sewani Lamga
35. Mayur Naik

36. Ghuruda Naik
37. Asadhu Dehury
38. Jagu Naik

39. Kandha Naik
40. Nishpal Hembram
41. Helen Hembram
42. A.Dang

43. Badhu Naik
44. |achani Naik
45. Chemili Naik
46. Kalu Naik

48. Chuguli Naik
50. Ghagaba Naik
51. Parakiri Naik
52. Kuni Dehury

53. Rauni Dehury
54. Sukramani Dehury
55. Bhima Naik

56. Pondali Naik
57. Anita Naik

58. Sundari Dehury
59. Purna Naik
60.Santosh Naik
61. Gula Naik

62. Phaguni Naik
63. Nuani Naik

64. Rujani Dehury
65.Fandri Naik

66. Budhu Dehury
67. Subali Dehury
68. Fagu Naik

69. Pitalu Naik

70. Ramu Naik

71. Nilagani Naik
72. Kunadhi Naik
73. Damu Dehury
75. Adhari Dehury
76. Chemeli Dehury.
77. Pasiwar Dehury
78. Thuguli Dehury
79. Deha Naik

80. Gopani Naik

81. Raitu Naik

82. Indi Naik

83. Jhuntuli Naik



84. Phulmani Banka
85. Junaswashi Dang
86. Habil Barla

87. Sukuwar Munda
88. Anil Dang

89. Imil Lamag

90. Bimal Dang

91. Pradhan Naik

92. Komar Dehury
93. Suktu Dehury

94. Kunti Naik

95. Namjam Hembram
98. Anjurn Ghana

99. Bipin Ghana

100. Pasindar Dehury
101. Fagu Naik

102. Pradhan Naik
103. Mangulu Dehury
104. Kendu Dehury
105. Jhura Dehury
106. Daharu Kerketta
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Sl. Father / Husband Name Which Khata | Plot No. | Area Kisam

No. class No. (in Ac)
included

1. | Abtar Dank, S/o-Dayanand Dang Munda (ST) | 40 16 0.68 Pahada

18 0.60 Pahada

19 0.40 Pahada

2. | Jata Dehury, S/o-Bhagra Dehury Bhuyan (ST) | 40 19/2 0.45 Pahada

3. | Bimal Dang, S/o-Mansuk Dang Munda (ST) | 40 19/3 0.20 Pahada

19111 1.65 Pahada

4. | Kamar Dehury, S/o-Badima Dehury | Bhuyan (ST) | 37 2211 1.00 Pahada

5. | Asadhu  Dehury, S/o-Bhagara | Bhuyan (ST) | 40 19/4 0.30 Pahada

Dehury

6. | Junu Dehury, S/o-Bhagar Dehury Bhuyan (ST) | 40 19/5 0.25 Pahada

7. | Sukuri Dehury, S/o-Bhagar Dehury | Bhuyan (ST) | 40 19/6 0.28 Pahada

8. | Bhima Naik, S/o-Bageswar Naik Bhuyan (ST) | 40 129/5 0.28 Pahada

9. | Daitari Naik, S/o-Dhaniya Naik Bhuyan (ST) 19/2 1.00 Pahada

19/8 1.12 Pahada

10. | Gunthuli Naik, W/o-Dalu Naik Bhuyan (ST) 19/9 1.30 Pahada

1910 0.22 Pahada

11. | Suniya Naik, S/o-Kanda Naik Bhuyan (ST) | 40 130 240 Pahada

12. | Lakhindra Naik, S/o-Saniya Naik Bhuyan (ST) | 40 1291 0.80 Pahada

13012 | 0.95 Pahada

13. | Suktu Naik, S/o-Chemena Naik Bhuyan (ST) | 40 129/2 0.65 Pahada

Bhuyan (ST) 130/13 [ 0.85 Pahada

14. | Janu Naik, S/o-Khatu Naik Bhuyan (ST) | 40 129/3 0.70 Pahada

15. | Nuani Naik, W/o-Nitu Naik Bhuyan (ST) | 40 129/4 0.65 Pahada

16. | Sujuni Dehury, W/o-Fagu Dehury Bhuyan (ST) | 40 129/6 1.75 Pahada

17. | Siba Patra, S/o-Trilochan Patra Pana (SC) | 40 129/7 1.95 Pahada

18. | Sughar  Dehury, S/o-Chemena | Bhuyan (ST) | 40 129/8 0.65 Pahada

Dehury

19. | Raitu Dehury, S/o-Suji Dehury Bhuyan (ST) | 40 129/9 0.80 Pahada

20. | Bhagtu Naik, S/o-Daitari Naik Bhuyan (ST) | 40 129/10 1.05 Pahada

21. | Guru Naik, S/o-Daitari Naik Bhuyan (ST) | 40 129/12 0.72 Pahada

22. | Niyali Dehury, W/o-Maghu Dehury | Bhuyan (ST) | 40 129/14 | 0.70 Pahada

23. | Imanu Lamga S/o- Ramuel Lamaga | Munda (ST) | 40 16/2 0.80 Pahada

16/3 0.35 Pahada

24. | Joseph Lomga Munda (ST) | 40 16/4 2.30 Pahada

Samuel Lomga
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25. | Fulumani Barla, W/o-Sanjay Barla | Munda (ST) | 40 16/10 1.20 Pahada
171 0.80 Pahada
26. | Markus Dandia, S/o-Tanti Dandia Munda (ST) | 40 2 0.70 Pahada
17 0.80 Pahada
27. | Gouranga Sankar Polei, S/o-Kailash | Gouda 40 11 1.15 Pahada
Polei
28. | Khaleya Purti, S/o-Sukram Purti Munda (ST) | 40 1/1 0.28 Pahada
29. | Nigamla Hembram, S/o-Mansuk | Munda (ST) | 40 37/198/2 | 0.56 Pahada
Hembram
30. | Pana Patra, W/o-Bishnu Patra Pana (SC) |40 1/6 0.08 Pahada
37/198/2 | 1.60 Pahada
31. | Amitlal Tapno, S/o-Ruben Topno Munda (ST) | 40 16/4 2.50 Pahada
1 0.25 Pahada
32. | Akshya Danga, S/o-Mansuk Danga | Munda (ST) | 40 16 0.30 Pahada
33. | Chanda Ghasi, S/o-Krushna Ghasi | Gouda 40 178/1 0.15 Pahada
(OTED)
34. | Habil Barla, S/o-Sluman Barla Munda (ST) | 40 16/8 6.90 Pahada
16/9 0.15 Pahada
35. | Sebeyani Nag, W/o-Paprasa Nag Munda (ST) | 40 16/6 0.40 Pahada
36. | Suiba Barik W/o-Balli Naik Gouda 40 17513 0.20 Pahada
(OTFD)
37. | Arjun Ghasi S/o-Kutra Ghasi Gouda 40 175/1 0.20 Pahada
(OTFD)
38. | Bipin Jama, S/o-Arjun Ghasi Gouda 40 175/3 0.20 Pahada
(OTFD)
39. | Lal Mohan Naik, S/o-Jajani Dehury | Bhuyan (ST) | 40 129 1.80 Pahada
40. | Johana Jonaya W/o-Sbhusaya Munda (ST) | 40 Ya 0.30 Pahada
41. | Sukanti Ghana, S/o- Arjun Ghana Munda (ST) | 40 175 0.18 Pahada
42. | Ranedra Ghani Gouda 40 178/2 0.28 Pahada
(OTFD)
43 | Khatu Dehury, S/o-Kuuari Dehury | Bhuyan (ST) | 40 18/12 3.00 Pahada
44. | Bhukula Naik, S/o-Suku Bhuyan (ST) | 40 12913 [ 1.80 Pahada
Sl. Name of the person Which Reason
No. Father / Husband Name class
included
1. | Bhagar Naik, S/o- Moragoda Naik Not encroached land
2. | Dasura Dehury, S/o-Nuara Dehury Not encroached land
3. | Chata Dehury, S/o-Raja Dehury Not encroached land
4, Deba Naik, S/o-Kandru Naik Not encroached land
5. | Dasu Dehury, S/o-Tubha Dehury Not encroached land
6. Bhdhu Naik, S/o-Rama Naik Not encroached land
7. | Kahulu Naik, S/o-Maranga Naik Not encroached land
8. | Budhangiri, S/o-Pandagiri Not encroached land
9. | Mangulu Naik, S/o-Pandia Naik Not encroached land
10. | Asadhu Naik, S/o-Kasu Naik Not encroached land
11. | Ganda Naik, S/o-Bana Naik Not encroached land
12. | Raju Naik, S/o-Kandra Naik Not encroached land
13. | Pitalu Naik, S/o-Kandru Naik Not encroached land
14. | Budhu Dehury, S/o-Jhara Naik Not encroached land
15. | Khatu Dehury, S/o-Jomal Dehury Not encroached land

Revenue Village- Rantha

Name of Gram Panchyat-Bhutuda
Block-Lahunipara
Tehsil-Lahunipara

Sub-Division

Bhagul Naik, Ward Member
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14.
19.
16.
17.
18.
20.
22.
23.
25.
26.
27.
29.
30.
31.
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Bhagul Naik

Pita Dehury
Kamar Dehury
Dinu Dehury
Bhima Naik
Bhakhila Naik
Daitari Naik
Badram Dehury
Suktu Naik
Dukhiya Naik
Nuani

Madhu Naik
Ashadhu Naik
Tridhan Naik
Lalu Naik

Kunu Dehury
Khatu Dehury
Laxmi

Kaliyan

Danga

Shitra Patra

Imil Himga
Sanja Barla
Ramesh Palei
Jaghan Danga
Dashuru Dehury
Nigmal Hembram
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Resolution

Today a meeting was held under the chairmanship of Smt. Kuari Sugani Naik, Ward
member. In the meeting members of Forest Right Act of Damalu and the following signatories were present in the
meeting. Forester, Barsuan and Revenue Inspector Sasyakala were also present in the meeting.

The members present at the meeting were thoroughly briefed on the recognition of forest rights
of Scheduled Tribes, Tribals and other traditional forest dwellers by the government under the Forest Rights
Recognition of Scheduled Tribes, Tribals and other traditional forest dwellers Act, 2006 and the Forest Rights
Recognition Rules, 2007 there under. According to this Act, Scheduled Tribes and other traditional forest dwellers
who have been living in the forest for three generations before 13/12/2005 and are earning their livelihood from it,
can file a complaint with the Forest Committee individually or Community, and an individual or family or group can
be granted forest land rights up to 4 hectares. Before this village meeting, one claim was received, out of which
one claim that was correct was accepted in the meeting and sent to the Sub-Divisional Committee for approval,
and one claim full of errors was sent to the concerned Forest Rights Committee for reconsideration. The claims
were submitted to the Forest Rights Committee after 3 months from the date of call for claims... One eligible claim
was accepted for approval with delay, a list of which is attached with the details. These claims were signed in the
presence of the Revenue Inspector.

The meeting and scrutiny was concluded with vote of thanks to the chair.

Sl Name Father’'s Name Caste Signature of the
No. present villagers
1. | Patra Trilochan Patra SC
2. | Naik Boje ST
3. | Dehury Soni Dehury ST
4. | Budhunaik Mangal ST
5. | Pradhan Naik Banu ST
6. | Janu Naik Khatu ST
7. | Sutar Dehury Chemena ST
8. | Lalu Naik Daitari ST
9. | Kunu Dehury Soso Dehury ST
10. | Naik Hrudeb ST
12. | Akhitu Dehury Ragu Dehury ST
13. | Dinu Naik Bhagra Naik ST
14. | Dakhia Naik Soniya Naik ST
15. | Komara Dehury Jhatia Dehury ST
16 | Panu Dehury Dasuru Dehury ST
17 | Gurucharan Naik Daitari Naik ST
18 | Kanehi Naik Chandu Naik ST
19 | Badram Dehury Magu Dehury ST
20 | Purna Naik Daitari Naik ST
21 | Siba Patra Trilochan Patra SC
22. | Bhagulu Naik Daitari Naik ST
23. | Lakhendra Naik Sonia Naik ST
24. | Ridhu Naik Sunia Naik ST
25. | Jata Dehury Bhagra Dehury ST
26. | Asadhu Dehury Bhagra Dehury ST
27. | Pitalu Naik Kalu Naik ST
28. | Parbatia Naik Kehu Naik ST
30. | Dehury Dehury ST
31. | Fagu Naik Kalu Naik ST
32. | Pabitra Naik Maju Naik ST
33. | Damu Dehury Jhura Dehury ST
44. | Sambari Dehury Khatu Dehury ST
45 | Chimari Dehury Soni Dehury ST
46 | Buduni Naik Bagal Naik ST
47 | Sujuni Dehury Fagu Dehury ST
48 | Kanduni Dehury Baneswar Naik ST
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49 | Madhuna Naik Gurucharan Naik ST
50 | Sukru Naik Baneswar Naik ST
51 | Sankar Patra Trilochan Patra SC
52 | Bimal Dang Mansuk Dang ST
53 | Abnar Dang Dayand Dang ST
54 | Bipin Ghana Arjun Ghana ST
55 | Fulmani Barla Paulus Barla ST
56 | Imilay Lamga Samuel Lamga ST
57 | Joseph Langa Samuel Lamga ST
58 | Niranja Barla Habil Barla ST
59 | Sebiyani Nag Patras Nag ST
60 | Nirtamal Hembram Mansuk Hembram ST
61 | Phada Giri Dasa Giri ST
62 | Kalu Naik Mangala Naik ST
63 | Bhagar Naik Mangala Naik ST
64 | Debi Naik Kalu Naik ST

According to the Forest Right Act and Amendment'Act 2012 of Schedule Tribe and other people who live in
forest joint verification has been done on individual claims. It is known from the joint verification that 25 tribal
people's claim has approved. The lands has been matched with the lands that are shown previously according
to the Topo sheet and the sketch map is enclosed herewith. The joint verification has been completed in the
presence of Meeting President.

Sl. No. Name Signature Name of | Khata | Plot No. Kissam Area
or thumb Father No.
impression
1 2 3 4 5 6 7 8
1 Punika Topno Pane Topno 16 10 Pahada 1.01
2 Sama Munda Sukram 16 10/1 Pahada 1.50
Munda
3 Abhiram Munda Poulush 16 10/1 Pahada 0.1
Munda 26/2 Pahad 0.5
4 Dayal Kerketta SD Joseph 16 mn Pahada 2.1
5 Magta Purti SD Pradhan 16 6/4 Pahada 1.9
6 Masidas Topno SD Mansir 16 713 Pahada 0.4
7 Mundal Surin LTI Etua 16 6/2 Pahada 2.1
8 Sanika Purti SD Mangta 16 6/6 Pahada 0.7
9 Kedar Purti SD Mangta 16 6/9 Pahada 1.8
10 Mahanta Purti LTI Bina 16 6/10 Pahada 1.5
1 Herman Gudia SD Yahan 16 72 Pahada 1.5
12 Habil Soren SD Bhimsen 16 6/3 Pahada 1.3
13 Nathniel Barge LTI Mangra 16 715 Pahada 1.7
14 Kane Purti SD Mankta 16 6/8 Pahada 0.9
15 Gangu Purti SD Pradhan 16 6/11 Pahada 0.7
16 Sam Purti SD Mankta 16 6/7 Pahada 0.7
17 Pradhan Purti SD Tande 16 6/5 Pahada 0.9
18 Thomas Kerketta SD Saiman 16 10/4 Pahada 2.1
19 Abhiram Munda SD Tane 16 10/1 Pahada
20 Sama Munda LTI Pabhutus 16 Pahada
21 Junika Topno LTI Sukuram 16 Pahada
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Village-Siliguda
GP-Bhutuda
dt.30.07.2011
Minutes of meeting related to the Forest Right Claims.

Meeting on dt.30.07.2011 regarding village's Forest Right.

The meeting was held in presence of Sri Dayal Kerketta (Ward Member), President. The Forest Rights of
Schedule Tribe and Forest dwellers under the Forest Right Act, 2002 was discussed. Accordingly to the Act
those scheduled tribes who has been living primarily before on dt.13.12.2005 and other forest dwellers before
on dt.13.12.2005 and their livelihood depend on the forest land could be given the Forest Right for the forest
land. The correct claim petitions were accepted where incorrect petitions were sent to Forest Right Committee
for reconsideration. All present male and female members were informed to apply claim petition by
dt.30.07.2011, if they had not applied for any reason. It is understood that the livelihood of the people of the
village depend on village's forest land. Name of claimants

SI. No. Name Signature or Name of Father Caste
thumb
Impression

1 2 3 4 5

1 Dayal Kerketta SDILTI Joseph Kerketta Munda
2 Jural Kerketta SDILTI Saiman Kerketta Munda
3 Thomas Kerketta SD Saiman Kerketta Munda
4 Baneswar Naik SDILTI Kusanta Naik Bhuyan
5 Panduru Dehuri SD/LTI Manu Dehuri Bhuyan
6 Santus Naik SD/LTI Baneswar Naik Bhuyan
7 Rout Dehuri SDILTI Kanda Dehuri Bhuyan
8 Guru Naik SD/LTI Tura Naik Bhuyan
9 Kandna Topo SD/LTI Budhua Topno Munda
10 Sursen Badi SD/LTI Saiman Badi Munda
11 Saimon Topno SDILTI Jabrinag Topno Munda
12 Matias Kerketta SDILTI Dayal kerketta Munda
13 Amrit Kerketta SD/LTI Jurel Kerketta Munda
14 Rayan Guria SD/LTI Jahan Guria Munda
15 Habil Topno SDILTI Masidas Topno Munda
16 Matias Topno SDILTI Masidas Topno Munda
17 Nathnial Bardo SDILTI Magra Bardo Munda
18 Mansid Bardo SDILTI Nathniel Bardo Munda
19 Kusal Bardo SD/LTI Nathniel Bardo Munda
20 Mandal Surin SD/LTI Atula surin Munda
21 Mankta Purti SDILTI Pradhan Purti Munda
22 Sanika Purti SD/LTI Mangta Purti Munda
23 Sama Purti SD/LTI Mangta Purti Munda
24 Kande Purti SDILTI Mangta Purti Munda
25 Sama Jariya SD/LTI Sukram Jariya Munda
26 Mahanta Purti SD/LTI Binu Purti Munda
27 Bhala Purti SD/LTI Binu Purti Munda
28 Pritam Purti SD/LTI Abhiram Purti Munda
29 Raut Purty SD/LTI Karamsingh Purti Munda
30 Birsa Badra SD/LTI Paramsingh purti Munda
31 Bhayaram Munda SD/LTI Galubatra Munda Munda
32 Sinu Nag SD/LTI Achal Nag Munda
33 Binu Purti SD/LTI Bhola Purti Munda
34 Sahu Purti SD/LTI Bhola Purti Munda
35 Trivan Bhuyan SD/LTI Durga Bhuyan Munda
36 Punia Munda SDILTI Abhiram Munda Munda
37 Karuna Naik SDILTI Dasarathi Naik Bhuyan
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AL e VTG EMPOWERMENT & LIVELIMOODS mor&x;M

CY, Knune 1

T -
! Emaili-phdakhuntaygaonivgmail, - :LE'NT pRQGRAMM::GPE\S:'Tq m R
& JPBDA (K) . 3
'..;;,. NS :

Date, \*

A/ 0572020

70 tnhe Regional Manager
OMC Ltd., Koira
Sub: oVvTG (Paudi Bhuyan) Household infermation of Sarelkala, Ranta. Silquda village of
Shutuda GP and Damaiu village of Sasyakela GP
Sir.

With reference to subject cﬂed._abcve | am lo submit herewith the PVTG (Paudi Bhuyan)
mousenold informaton of Sarekala Ranta, Siiguda village of

Bhutuda GP and Damalu village of |,
Sasvakais GF tor your informaton

SI No i Name oﬁlﬂtaga Name of GP

No of PVTG Hnusahold
: 1 Saralkataﬂ "4 ﬁhutuda I l . _‘_‘?ﬁ -
P _.’; qFEa:la | T Bhutuda o i:__ L %6
T2 __*g._s-;;;u;-a T s e .
e sasyaee

Yours Falthfull? ¢oa Rk

\\A / ¥\
spaclatomom
PBDA, Khuntagaon
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DADHAR B TORMA
OR FROM BaRsUAN

Nl 5“ [)ULE IN THE VILLAGE LIMITS OF DAMALU, RANTHA, SAREIKALA, SILGUD
A ORFST REQUIRED FOR CONSTRUCTION OF PROPOSED OVERIEAD mmwf:r:w KHAN
R CORMID

N ,n / ,ﬂsf SED Ntw RAILWAY SIDING TO KURMITAR ML BOUNDARY OF M/$ ODISHA
i : MINING
= ‘ LOCATED IN SUNGARGARH DISTRICT OF QDISHA, 3 CORPORETION LIMITED
LAND SCHEDULE OF PRF AREA L
l Kisam Ar 1
| No. name of I’RF Village Khata No. | Plot No. | Tatal area of ea applied =
5 . I Plot for diversion Remarks
_ "r ) " ' {in Ha)
.-'J i { s FLENY) CSEEe _. 4 E ] 6 7 tid 8 9
J !_ - - e e L . l
f —’ . o tabada j1a; T )
= ] | e e e Sl ,-______ ;
) ~=7 ] RHARDHARAR PRI | T | rada :
- — i
Fahada
Pahada
Pahada
19 Pahaoa
A0 115 | Pahada
= 20| 4 | panada
[ e [ 0. . LA pahada
N Tooan | Jde | Pahidy
1] KHANDHADAR PRE Rantha 40 131 Pahada
a0 132 Pahada
40 133 Pahada
40 134 Pahada
40 137 pahada
40 138 pahada
40 h___}SS Pahada
40 i 186 | Pahada
SRR S il W M 7
] ﬁuh tntal RS ——
il S5 1 ih_ | Pahada |
Sararkald J—d-—- :"". =y _:.. e . ::-‘nil_ﬂi_w
T subte total _
L
16
sihguda 16
15
ie
—
- Sub-total
- TOTAL
e e ]
s e ) SI!}_TEMENT 3 .
e P T Compe wtment. Area applied for diversion (in Hal i Remarks |
51 No. : pame at i1 i No. Sy T B B |
s i I S I s |
"”__""i"'_' 3 4
1 __._.—-———— g 2.184 l
1 KHANDHADHAR ______———-—-._-———————-—S—ga—]—-—*-—'———-—-——————-—*———"- <}
=~ |TOHRA ' b e —
e e T e o
LAND SCHEDULE OF NON - FOREST LAND
___________.—-—'—“- T
s _/_r/ ] : | Total area Area required applie 3 for Remarks
§l. No. village Khata No. Plot No. L_',“_wrll _ _(iIEEIDn (in H.:}
| I S TR
T I e D SRS, s T 3 ot T : .;l
=1 \ a2 o Jana i 7!
1 Lrarm i ______________- B A a it e st i
i Sl TN e P ————— o127
- TAL LAND REQUIRED FOR THE PROILC (BOTH FOREST AND NON FOREST) .
e e = e e i ' l
r . . L Graad 'er e
Vorai Forest land requited for the Projec | Hov farest Lanid Toral Non Tarest (5-0) I (e i
SR Ho e involved 1h|;l"_f£‘_]('cl 1
""" e =t Tatal }an [Privaie |
i PR boresy2e3) [0 'mr1 L e i _____l |
| S B = .,_...._‘.._._.... B —_—
1 i 3 ! [ _.!__ I = %) TR !
U 1.’!1 o 0.127 i 86.606

L Toos | #6419

e b e

4
‘_’ ___:U,
MANAGER (Mining) RANGE QFFICER ﬁ TAHASILDAR
g !(urmltar Iron & QU(\N LAHUNIPARA
MatiganesgOre Mines . . 4 'g " i
i s Po ot :
e

: LA
e
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QUFRIAIRG AAIPOQEI,

1 ~~ OFFICE OF THE SUB-COLLECTOR, BONAI
. Phone: 06626-244433, E-Mail: sdmbonaici
Letter NoS\8F7FRA Date.

mail.com

"
-
-

To

The Tehsildar, Lahunipara

Sub.:
forest land for construction of conveynor Corridor from Kurmitar Mines to Barsuan Railway
siding of OMC under Lahunipara Tehsil.

Ref:  This office letter No. 2597/FRA dt. 06.06.2020 & Letter No. 4737 /FRA Dt. 15.07.2020.

Sir,
d above, | am to say that the you have been
agistrate, Sundargarh regarding submission
r Forest Right Act, 2006 (for linear project)
onveynor Corridor from Kurmitar
P'ruject Administrator, I.T.D.A.,
t the proceedings of
ted to take
t, no report

With reference to the letter on the subject cite
informed about instructions of the Additional District M
the copy of SDLC proceeding regarding Issue of NOCas pe
for diversion of 86.479 Ha. of lorest land for construction of ¢

Mines to Barsuan Railway siding of OMC at an early date. Besides,
action in the matter and submi

ond, you have been reques
| on the above said letter. Bu

Sundargarh has requested to take appropriate
the SDLC for placement in the DLC, FRA. In this connecti
appropriate action and submit the repori on the points raisec
has been received from your side till today.

So, you are therefore once again requested 1
your report on the said points

lly, take

o look into the matter persona
Jliest for

appropriate action and submit to the undersigned at the eat

further action.
hiully

=\ 58 / Date o Q_& e /

Memio No.

Copy to Block Development Officer, Lahunipara for information and yecessary action with

reference to this office Memo No. 4378 dt. 15.07.2020. He is once again reques ed to issue necessary
anch/PEO, for conducting GramSabha and render

instruction to WEOQ, Lahunipm'uﬂ'oncerned Sarp
furnish information on the above points atan earliest.

necessary cooperation to

Meimo Nu_s.] 80\ / Date \9" Ny g)—:b—-/
ot Administrator, 1.T.D.A, Sundargarh for favour

Copy submirted to Proje
rence to your oflice Letter No. 1232 dt. 03.06.2020 /Letter No. 1624 dt

mo No., 2599 dt. 06.06.2020/Menio No. 4739 dt. 15.07.2020.

{f information and

necessary action with refe
23.07.2020 & this office Me

Sub-CulleL\Lvr

Memo Nu,gﬁgj Date \QI- QQPD /

Copy submitted to Additio strigt Magistrate Sundargarh for
mo No. 1625 d1.23.07.2020 ol PA., 1LT.DA. Sundargarh.

avour of'kind information

with reference to Me

Sub-Colidelo

e

1ssue of NOC as per Forest Right Act, 2006 (for linear project) for diversion of 86.479 Ha. of



.Collector,
RA, 2000 lor diversion of lorest Jap o
gl [rom Kurmitra Mines  to B"—""Uan

of NQC as per
pada Jahasil.

of Convevor
OMC under |

L'Ul’l'fdt "

|sS e
ahunt

construdt 1on
Railway siding ol

suly -

pr 30.05.2020 and this office ley,,

85/ Rev.
Rel Dist. oltice letter No. 4 5/
S No. 1232/ Dt 03.06.2020.

the subject cited above, I am to intimate

b} § 2 [l“-, !G“-LJ;' (N7

B )‘1]]'9“) X . : o i
In mviting refert 'L 86479 ha. of forest land for construction Of
hat the resolution of SPLC for diversio - ) i dine oF OMC unde
. . - Railway siding o NMC under

' or corridor from Kurmitra Mines to Barsuan 1Wal s
i g Al en received. The Dist. office has pressing hard to
Uahunipada Tahasil has not vet been recet .
have the report § ifds e
: - i : -atio th
In this connection, it is mentioned here that, as per Notitication Dt 6
X . | P L T 5 E y
March’ 2017 issued by the Ministrv of Lnvironment, fforests ard Climate Change
iborest conservatzon Division) of Govie of India, the consent of vach Gram Sabha
having jurisdiction over the whole or a part of the forest land indicated in the proposal
ior diversion of such forest land is required. (Referred letter No. 1569/TTDA, Dt
16.07.2020)
It is, therefore, requested to please take appropriate action in the matier and
submit the proceedings of the SDI.C for placement in the DI.C, FRA.

This mav please be treated as Most Urgent.
Yours faithtully,

7

A r
I‘, . " “3 % of -- )
roject-Administrator,

Memao No. \ [,-1) /DL e e / hy.}/\. Su ndnr;_:.lrh.

Copyto the Addl, Disi. Magistrafe

o ; Sundargary {
witly r f«rem'(- to Disy, Offj¢e lettor No 1485 ‘”""”h o lavour ol Kind mlormation

/ Rey, DL 3005 2020)

i

Project Adininistrator,
H/I)'\ Sundaigarh.

b



Q,)\()//Memo No.\"\_“fg‘g / Date [Sro3-30 4

° Q8e €
FICE OF THE SUB-C
) - OLLECTOR, BO
Phone: 06626-244433, -y h-nmmm[@y?ﬁum
AL 4 1

Letter NL\._\AE‘Q,}F/FRA Date ) S+ ooy

The Tehsildar, Lahunipara

% ,/ aa@mmm@mﬁmg L 1%

Issue of NOC as per Forest Right Act, 2006 (for linear project
forest land for construction of conve )

or ! yhor Corridor fro
siding of OMC under Lahunipara Tehsil. "

for diversion of 86.479 Ha, of
urmitar Mines to Barsuan Railway

Ref:  This office letter No, 2597/FRA dt. 06.06.2020
Sir,
With reference to the letter on the subject cited

Magistrate, Sundargarh has once again instructed to su
Issue of NOC as per Forest Rigl

above, | am to say that the Additional District
bmit the copy of SDLC proceeding regarding
1t Act, 2006 (for linear project) for diversion of 86,479 Ha. of forest
land for construction of conveynor Corridor from Kurmitar Mines to Barsuan Railway siding of OMC
at an early date. In this regard, you have been requested to take appropriate action and submit the
report on the points raised on the above said letter. But, no report has been received from your side
till today.

So, you are therefore once again requested to look into the matter personally, take
appropriate action and submit your report on the said points to the undersigned at the earliest for
further action.

Yours fajthfully

Copy to Block Development Officer, Lahunipara for information and negessary action with
reference to this office Memo No. 2598 dt. 06.06.2020. He is once again requestegl to issue necessary
instruction to WEQ, Lahunipara/concerned Sarpanch/PEQ, for conducting GramSabha and render

necessary cooperation to furnish information on the above points at an earliegt.

Memo No. \‘\‘%3'9\_/ Date \S"‘\)’j( 10 / ‘ |
Copy subm‘itted to Project Administrator, I.T.D.A, Sundarga i b i formation aiid
hecessary action with reference to your office Letter No. 1232 dt. 03.06.2020 & this office Memo No.

2599 dt. 06.06.2020.

NESHES
Memo Nu."ﬁ'qo / Date 1S :}' - /

Copy submitted to Additional District Magistrate, Sundargarh f
with reference to District office Letter No. 1735 dt. 01.07.2020.

Sub-Collector
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ANNEXURE- R/4

E. No. 11-9/ 98-FC (pt.)
Government of India
Ministry of Environment and Forests
(FC Division)
FParyavaran Bhawan,
CGO Complex, Lodhi Road,
New Delhi - 110 510.
Dated: 5t February, 2013
To

The Principal Secretary (Forests),
All State / Union Territory Governments

Sub:  Diversion of forest land for non-forest purposes under the Forest (Conservation) Act,
1980 - ensuring compliance of the Scheduled Tribes and Other Traditional Forest
Dwellers (Recognition of Forest Rights) Act, 2006.

Sit;

I am directed to refer ta this Ministry’s letter of even number dated 03.08.2009 wherein
this Ministry issued detailed guidelines on submission of evidences for having initiated and

completed the process cf settlement of rights under the Scheduled Tribes and Other Traditional
Forest Dwellers (Recognition of Forest Rights) A%t; 2006.

This Ministry has received representations from various Ministries to exempt projects
like construction of roads, canals, laying of pipelines/optical fibres and transmission lines efc.
where linear diversion of forest land in several villages are involved, from the requirement of
obtaining consent of Gram Sabha, as stipulated in this Ministry’s said letter dated 3.8.2009.

Th® matter has also been examined by an inter-ministerial Committee. The Committee
after examination of the matter had inter alid recommended that a resolution of the Gram Sabha
of the,area, baged on full and prior information of the project and a public hearing, endorsing
that thed project is in the interest of the peoplé living on the forest land, use of which is proposed
to be diverted ft%r non-forest purposes may not be required for the projects like construction of

roads,, canals; liiying of pipelines/optical fibres and transmission lines etc. where linear

diversion of use of forest land in several villages are involved, unless recognised rights of
Primitive Tribal Groups (PTG) and Pre-Agricultural Communities (PAC) are being affected.

The Hon'ble Minister for Tribal Affairs in his D.O. letter dated 21.01.2013 addressed to
the Hon'ble Minister of State (Independent Charge) for Power has informed that the Ministry of
Tribal Affairs agrees with the recommendation of said Committee that resolution of the Gram
Sabha may not be required in cases of projects like transmission lines where linear diversion of

forest land in several villages are involved, unless recognised rights of PTG/ PAC are being
affected.




Government under the Forest (Conservation) Act, 1980 for proje

264

273

Accordingly, I am directed to say that proposals seeking prior approval of Central

cts like construction of roads,

canals, laying of pipelines/ optical fibres and transmission lines ¢fc. where linear diversion of
use of forest land in several villages are involved, unless recognised rights of PTG/ PAC are

being affected, are exempted from the requirement of obtaining consent of the concerned G
Sabha(s) as stipulated in clause (c) read with clause (b)

ram
. () and (f) in second para of this

Ministry’s said letter dated 03.08.2009.

This issues with approval of the Hon'ble Minister of State (Independent Charge) for

Environment and Forests.

Copy to:-

\o%&wcﬁwzﬁ-:ﬁwe

10.
Tl
12.
13.
14.

15
16.
17,

No. A5(4)MIS.CR-9/2010-11.

Yours faithfully,

=
a2
“Fppl ol

(H.C. Chaudhary)
Assistant Inspector General of Forests

Shri Sanjay Lohiya, Director, Prime Minister’s Office, New Delhi,

Secretary, Ministry of Road Transport and Highways, New Delhi.

The Secretary, Ministry of Power, New Delhi.

The Secretary, Ministry of Petroleum, and Natural Gas, New Delhi.

The Chaizgpan, Railways Bbard, New Delhi.

The Secretary, Ministry of Tribal Affairs, New Delhi.

The Chairman, National Highways Authority of India (NHAI), New Delhi.
Principal Chiet Conservator of Forests, all State/ U1 Governments.

Nodal Officer, the Forest (Conservation) Act, 1980, all State/ UT Governments.
All Regional Offices, Ministry of Environment & Forests.

Joint S_gcretray in-charge, Impact Assessment Division, MoET.

All Assistant Inspector General of Forests in Forest Conservation Division, MoEF,
Director R.O. (HQ), Ministry of Environment & Forests, New Delhi.

Sr. Director (Technical), NIC, MoEF with a request to place a copy of the letter on w

ebsite
of this Ministry.

Sr. PPS to the Secretray, Environment and Forests.

St. PPS to the Director General of Forests & Special Secre tray, MoEF. /7
Guard File. oo 22>

w7 (H.C.Chaudhary)
: 01 1ce of th e
any _Aslf)l&jcm %}Sectm enem}, Forests
Principal Chie nservator ol Forests
(Head of Forest Force)

Aranya Bhavan, 18" Cross. Malleswaram
Bangalore-3, Dated: /03 /2013.

CIRCULAR

Copy of the Guidelines dated 05-2-2013 of MOEF. GOl is communicated to the

Chief Conservators of Forests (T) & the Deputy Conservator of Forests (T)/(WL) through
e-mail for information b"

Additional Principal Chief Conservator of Forests
(Forest Conservation). Bangalore.

s\ 1 \_O/Q A\ vL
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Reminder -11
E. No. 11-362/2012-FC
Government of India
Ministry of Environment and Forests
(EC Division) _
Paryavaran Bhawan,
CGO Complex, LodhiRoad,
© New Delhi-110 510.
Dated: 1st July, 2013

To
1. The Principal Secretary (Forests),
All State / Union Territory Governments except Goa
2. The Principal Secretary (Environment),
(éf? All State/ Union Territory Governments except Goa

Sub:  Guidelines for diversion of forest land for non-forest purposes under the Foresl
N {(Conservalion) Act 1980- Submission of proposals to obtain approval for diversion of
& entire forest land located within the mining lease and grant of environment clearance
. to mining projects

Sir,
| am direcled to refer to this Ministry’s letter of even number dated 5% February 2013
and subsequent reminder dated 13t May 2013 on the above-mentioned subject wherein this
Ministry inter-alia requested State/ UT Governments to submit within a period of three
months from the date of issue of the said letter details of all such mines where approval
wider ale Fooesl @Uoaservaaon: Act 1980 for diversion of only a part of fovest fand has

S
either been oblained or is presently under examination in the ‘State/i entral Government.

‘uh
\ Q[\S‘ r{ - Though the period of three months from the date of issue of said 1011&‘1 has already

clapsed, details sought by this Ministry have not been received by this Ministry from the

\(\E‘; /&L\n,fata te/ UT f..,m*ernmenls except Goa.
f’l,;;%’ Accordingly, [ am directed to request that details of all such mines where approval
under the Forest (Conservation) Act, 1980 for diversion of only a part of forest land has
either been oblained or is presently under examination in the State/Central Government

L:X[ gt 1) mi kindly be submitted to this Ministry at the earliest.

Yours faithiull

a%/ . E 'r"D
A _
S\ |

-p/ﬂl\“m
L (H.C. Chaudhary)

Assistanl Inspector General of Foresls

Cupy tos-

3 -

* Secretary, Ministry of Mines, Government of India.
2 Secretary, Ministry of Coal, Government of India.
3 Secrelary, Ministry of Steel, Government of India.

4 Principal Chiel Conservator of Forests, all State/ UT Governments except Goa, ™
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Nodal Officer, the Forest (Conservalion) Act, 1980, all State/UT Governments excepl
Goa .

All Regional Offices, Ministry of Environment & Forests.

Joinl Secretary, In-charge, Lnpact Assessment Division, MoLF,

Chairman, Slate Environment Impact Assessment Authority, all State/ UT Governmen15,
Member-Secretary,. State Fnvironment Impact Assessment Authority, all Z“I‘-.‘a:te,”_.'-'!'l _
Governments.

All Advisors/ Directors/ Dy. Directors in the Impact Assessment Division, MoEL.

All Assistant Inspector General of Forests in Forest Conservalion Division, MoE[l,
Dircetor, Regional Office (Headquarters), Ministry of Environment & Forests, New
Delhi,

Moniloring Cell, Forest Conservation Division, MoEF for placing a copy of the extant
suidelines on website of the Ministry. —=

Guard File. .75/«.\“’;”?
’ (11.C. Chaudhary)
Assistant Inspector General of Forests
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F. No. 11-9/ 98-FC (pt.)
Covernment of India
Ministry of Environment & Forests
(FC Division)
2 arvavareai Hhawan
CGO Compilex, Lodinn Read,
New Delhi-] 100073

Dated: 3 [uiy, 2013
To

The Principal Secretary (Forests),
All Staty/ Union Territory Governments

Sub:  Diversion of forest iand for non-forest purposes under the Forest (Conservation) Act,
1980 - ensuring icompliance of the Scheduled Tribes and Other Traditional Forest
Dwellers (Recognition of Forest Rights) Act, 2006. P
Sir, . - e
E,\ - lam (111eLtLd to refer to this Ministry’s letters of even number dated 3w August 2009 and
L( dated 5™ February 20130n the above mentioned subject wherein this Ministry issued detailed
[/{ fuulumet. on submission of uwdemeq for having initiated and completed the process of
R‘Qt’ ‘jﬂrtk ment of rights under the Qd‘mduled Tribes and Other Traditional Forest Dwelier

(ﬁ"\ fRL_CngLl(m of Forest Rights) Act, 2006 zmd to say that certificate in accordance with the said
% letters in respect of (a) linear, and (b) other projects shall be submitted in the formats enclosed as

s Annexure-1 (TORM-T) and Annexure-II (FORM-II) respectively.
e oy

N(.;{g:‘pf %&?{){' _ . ' o i Yours faithfully,
Encl.: As above, et
. ,57 , = : e l=~ A
‘336\‘ : (H.C. Chaudhary}
: Assistant Inspector General of Forests A

\?}{’&opy To:

1. The Secretary, Ministry of Tribal Affairs, New Delhi.

2. Principal Chiel Conservator of Forests, all State/UT Governments. ;
3. Nodal Officer, the Forest (Conservation) Act, 1980, all State/UT Governments.
4. All Regional Offices, Ministry of Environment & Forests.

5.

Joint Secretlary in-charge, Impact Assessment Division, MoET.
6. All Assistant Inspector General of Forests/ Directors in Forest Conservation Division,
~.MoEF.
Director R.O. _(HQ), Ministry of Environment & Forests, New Delhi.
8. Sr. Director (Techr‘lic:al), NIC, MoEF with a request to place a copy of the letter on website of

this Ministry

9. Guard File. ' AZ

i o K ; ' i (I1.C. Chaudhary]
g Sl Assistant Inspector General of

=]
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FORNMN-I
(i finear profects)
Government of ...
Ofice of the District Collector ...

e e

ez B 27 R
To WHOWSOEVER IT/MAY CONCERN

il,_ compliance of the Ministry of Environment and Forests (MoEF), Government of
ndia’s letter Nol 11-9/98-FC (pt.) dated 37 -August 2009 whefrein the MoEF issue d guidelines
_.on_submission of evidences for having initiated and completed the process of settlement of
rights under the %Lhcdu lod Tribes and Other Traditional Forest Dwellers (Recognition of Forest
Rights) Act, 2006 ('FRA’, for short) on the forest land proposed to be: diverted for non-forest
pu:pmes read with MoEF's letter dated 5% February 2013 wherein ‘MoEF issued certain

relaxation in respect of linear projects, it is certified that ....... hectares of forest land proposed to
be diverted in favour of ... (name of user agencyj 1 (purpose for diversion of forest
land) in ... district falls within jurisdiction of ............. village(s) in ........ tehsils.

11 is Further certified that:

(a) the complete piocess for _identification and settlement of rights under the FRA has been
carried oul for the entire ... hectares of forest area proposed for diversion. A copy of
records of all consultations and meetings of the Forest Rights Committee(s), Gram

" Sabha(s), Sub- Division Level Committee(s) and the District Level Committee are enclosed

as ﬂl’l]'\Q\'lll’t‘ r g g C‘il‘U AEXKULC . ooeivanes

(b) the diversion of forest land for raulltles managed by the Government as required under
*  section 3 (2) of the FRA have been completed and the G1 ama Sabhas have given their

consent to it;

(c) the proposal does not involve 1ec0g1‘u‘;ed ughts of Primitive Tribal Groups and Pre-
agricultural communities.

Encl.: As above.
) Signature
(Full name and official seal of the District Collector)
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AnmeNure-iil
PORM-1E
(for projects other than Lnear projects)
Government of ...

Otice of the District Collector L

PO e | )di'l_':t{

TOWHOWSOEVERTT MAY CONCERN

In compliance of the Ministry of Environment and Forests (MoLET). Government of
India’s letter No. 11-9/98-FC (pt.) dated 3 August 2009 wherein the Mokl issued guidelines
on submission of evidences for having initiated and completed the process of settlement of
rights under the Scheduled Tribes and Other Traditional Forest Dwellers [_RL';"C(')gni‘ti{'ﬂ'!"(‘)f"Ft'l!'l_‘.“-"l‘-""'
Rights) Act, 2006 {“]*‘R;\", tor short) on the forest land proposed to be diverted for non-forest

purposes, it is certified that....... hectates of forest land proposed to be diverted in favour of ...
(name of user agency) for ... (purpose for diversion of forest land) in ... district-fails
within jurisdiction of .............. village(s) in .......lehsils.

It is further certified that:

(a) the complete process for identification and settlement of rights under the FRA has been
carried out for the entire ... hectares of forest land proposed for diversion. A copy of
records ot all consultation and meetings of the Forest Rights Committee(s), Gram
Sabha(s), Sub- Division Level Committee(s) and the District Level Committee are enclosed

as annexure ... to ..., annexure ...

(b) the proposal for such diversion (with full details of the project and its impiications, in
vernacular/ local language) have been placed before each concerned Gram Sabha of
forest-dwellers, who are eligible under the FRA;

(¢) the each of concerned Gram Sabha(s), has certified that all formalities/ processes under
the FRA have been carried out, and that they have given their consent to the proposed
diversion and the cl'ompensation and ameliorative measures, if any, having understood
the purpose and details of proposed diversion. A copy of certificate issued by the gram
sabhaof ..o villages(s) is enclosed as annexure ... to annexure......

(d) the discussion and decisions on such proposals had taken pace only when there was a

quorum of minimum 50 % of the members of Gram Sabha present;
| P

(e) the diversion of forest land for facilitiecs managed by the Government as required under
section 3 (2) of the FRA have been completed and the Grama Sabhas have given their
consent to 1t;

() the rights of Primitive Tribal Groups and Pre-Agricultural Communities, where
applicable have been specifically safeguarded as per section 3 (1) (e) of the FRA.
Encl.: As above. i
Signature
(Full name and official seal of the District Coliector)
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ANNEXURE- R/5
OFFICE OF THE REGIONAL CHIEF CONSERVATOR OF FORESTS, ROURKELA CIRCLE
AT/P.O. PANPOSH, ROURKELA-769 004,
. Memo No. /3F(Misc)756/2021 Date: 2.4, @,
2 To /5 77. 6’&&?
<
The Divisional Forest Officer,
. Bonai Forest Divislon.
Sub;- Pfoposa1 for diversion of 85.175 ha of fresh forest land and 1.304 ha re-
diversion of Forest Land ( which is a part of 11.912 ha forest land for which
Stage-II approval has already been accorded by ERO, MoEF & CC on
29.05.2020) for construction of overhead piped conveyor belt Railway siding
at Barsuan for transportation of mineral with provision for one dispatch area in
between the route and the other at terminal point at Barsuan,
X-Sub:- Submission of 4 Nos. of revised financial outlay of Schemes.
~ Ref:- Your Memo No.4552 Dtd.11.06.2021,

The revised financial outlay of the following schemes prepared in compliance
with the conditions stipulated in the Stage-I approval accorded vide Letter No.8-113/2000-
FC (VoI-III) dt.4.2.2021 of the MoEF & CC, Gol in respect of the above diversion proposal
at the current wage rate of Rs.311/- per man day and submitted vide your Memo under
reference are hereby technically approved for the amount as indicated against each,

P AT A R T T AT L e AT

sl Name of the scheme | Technical approval by the

No. RCCF, Raurkela Circfe,

01 | Revised financial outlay of scheme for plantation Technically  approved  for
between the banks of seasonal nala and the | Rs.3,32,84,200/- (Rupees 1
proposed dispatch area-2 for the development of | three crore thirty-two lakh ‘
green belt and soil and moisture conservation in eignty-ir  thousend  twe

g ; hundred) onl :
the dispatch area to prevent Iron ore leaching from 1 o0y |

the dispatch -areas in compliance with Condition
No. A.4 with a total financial outlay of
Rs.3,32,84,200/-

w

Revised financial outlay of Scheme for Assisted | Technically  approved  for
Natural Regeneration of the forest in 500 meter | Rs.1,13,02,900/- (Rupees one
perimeter of dispatch areas with a view to create | Core  thirteen  lakh — two
N thousand nine hundred) only

dense green cover so as to minimize dust and

other pollution on rest of the forest in compliance
with Condition No. A.6 with a total financial outlay
of Rs.1,13,02,900/-

Revised  financial oﬁt1ay of Scheme for | Technically approved  for

comprehensive soil - conservation measures in | Rs.15,20,800/- (RUPEE;
compliance with: :Condition No. A.7 with a total | fifteen lakh twenty thousan
»of Rs.15,20,800/- | eight hundred) only

financial outlay:

EREN=—

Scanned by CamScanner
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Revised fi i

mamtena::nual outlay of Scheme for creation and | Technlcally  approved  for
© of plantation of dwarf specles | Rs.21,67,600/- (Rupees

(_er.ferably medicinal plants) in the right of way | twenty-one lakh sixty-seven

under the conveyor

ChTdit belt in compllance with thousand six hundred)only
ondition No. A.B with a total financlal outlay of
Rs.21,67,600/-

— The technically approved financlal outlays each In duplicate are returned
herewith for taking further necessary action at your end, the recglpt of which may please
be acknowledged, g

Encl: As above.

Ak

Regiona()Chief Conservator of Forests,

/R’Durkela Circle
Memo No, Date: '

Copy forwarded to the Chief Conservator of Forests(Forest Diversion & Nth_jal
Officer, FC Act),0/o the Pr.CCF, Odisha for favour of kind iﬂformationb E!’ﬂ.d necessary action
with reference to Memo No.4278 dtd.24.05.2021 of the DFO, Bonai Division.

Regional Chief Conservator of Forests,
Rourkela Circle

Scanned by CamScanner
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SCHEME FOR

PLANTATION BETWEEN THE BANKS OF THE
SEASONAL NALAH AND THE PROPOSED DISPATCH
AREA-2 FOR DEVELOPMENT OF GREEN BELT AND

SOIL AND MOISTURE CONSERVATION MEASURES IN

THE DISPATCH AREA TO PREVENT IRON ORE

LEACHING FROM THE DISPATCH AREAS.

FOR
DIVERSION OF 86.479 HA OF FOREST LAND FOR
CONSTRUCTION OF OVERHEAD PIPED CONVEYOR
BELT FROM KURMITAR ML BOUNDARY TO
PROPOSED RAILWAY SIDING

UNDER BONAI FOREST DIVISION

OF

M/s ODISHA MINING CORPORATION LTD.
(A GOVT.OF ODISHA UNDERTAKING)
OMC HOUSE, BHUBANESWAR-751001

stage-1 Forest clearance granted by MoEF & CC. Govt of India vide F No 8-

{As per condition No. A4 of the
113/2000-FC (Vol-11) di 04.02.2021}

(@ Rs 308.00 per manday)
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SCHEME FOR PLANTATION BETWEEN THE BANKS OF THE SEASONAL NALAH
AND THE PROPOSED DISPATCH AREA-2 FOR DEVELOPMENT OF GREEN BELT
AND SOIL AND MOISTURE CONSERVATION MEASURES IN THE DISPATCH AREA
TO PREVENT IRON ORE LEACHING FROM THE DISPATCH AREAS FOR
DIVERSION OF 86.479 HA OF FOREST LAND FOR CONSTRUCTION OF OVERMEAD
PIPED CONVEYOR BELT FROM KURMITAR ML BOUNDARY TO PROPOSED
RAILWAY SIDING OF M/s ODISHA MINING CORPORATION LTD.

1. INTRODUCTION

Odisha Mining Corporation Ltd had submitted a proposal for diversion of 86.479 ha of forest
land, comprising of 85.175 ha of fresh forest land and 1.304 ha re-diversion of Forest land
(which is a part of 11.912 ha forest land, granted Stage-1I approval by ERO, MoEF&CC on
29.05.2020) for construction of overhead piped conveyor belt from Kummitar ML Boundary to
proposed Railway Siding in Tahsil Lahunipara, Distmct Sudergarh. The proposal was placed
before Forest Advisory Committes on 22™ December, 2020. As per the recommendation of
FAC, Stage-I FC has been granted by MoEF & CC vide letier F. No. §-113/2000-FC (Vol-
III) dt. 04.02.2021, Condition n. A.4 of the Stage-I FC is read as under:

“On analysis on DSS it was observed that a seasonal water stream/nalah exists on South-
west boundary of the proposed dispatch area-2 is adjoining a seasonal water stream/nalal.
The area between the banks of this seasonal stream/ nalah and the proposed dispaich area-
2 shall be mapped and a green belt with native species shall be raised and maintained af the
cost of user agency lo protect the seasonal stream/halah. Soil and moisture conservation
measures in the dispatch area shall be planned and implemented at the cost of the user
agency and effective measures shall be used by the user agency fo prevent Iron ore leaching
from the dispatch areas.".

In compliance. a comprehensive scheme is prepared @ Rs. 30%.00 per man dav for
: F P F ;

implementation of the same by the OMC.

2. LOCATION OF THE AREA

The project comes under Lahunipara Tahasil and Bonal Forest Division of Sundargarh District.
Odisha. The entire stretch of proposed conveyor belt & Railway siding is bounded by Latitude: 21°
45° 3131 21° 50° 08.16° N and Longitudes: : 85° 07" 0.407- 85° 09’ 12.48” E of Survey of India
Topo sheet No. F43N 1. The area exhibits an undulated topography with varying elevations from 403
mtr (Min.) to 927 mir (Max,) above Mean Sea Level (AMSL). The proposed conveyor corridor
comprises of two conveyor corridor and two dispatch area. Dispaich area-1 comprises of 14.602 ha of
forest land and Dispatch area-2 comprises of 58.548 ha of forest land. In order to comply with the
provision of Stage-1 FC plantation has been proposed between Dispatch Area-2 and seasonal nalah
and soil and moisture conservation measures has been proposed both in Dispatch Area-1 and

Dispatch Area-2 to prevent Iron ore leaching from the Dispatch areas.
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3. PLANTATION MODEL:-

There is some vegetation exists in the proposed plantation area between Dispalch Area-2 and
Seasonal Nalah. So. ANR plantation will be taken up with 200 plants per ha. Cost norm for
ANR plantation is furmnished as Annexure-l. Total three numbers of patches has been

ideniified for plantation.

SLNo. | Plantation Patches | Areain Ha
1 Nala Bank | l 7.069
2 Nala Bank 2 i 6,221
3 | Nala Bank 3 1.209
i | Total 14.499

All works mentioned in the cost norm will be executed in time as per specification. Whiie

taking up planiation, the following points shal! be taken up for consideration: -
> Care to be taken to raise healthy plantable seedlings of minimum 60 cm height. 10%
extra seedlings are 1o be raised for replacement of casualty.

> Pitting shall invariably be done during November-February i.e., before onset of monsoon.
If possible the soil of upper portion and lower portion of pit should be placed separately in
specific direction so that while planting the pits will be filled with top-soil first.

» Planting shall be done on the onset of monsoon to get full benefit of monsoon rain and
planting should never be delayed.

» Basal dose of fertilizer and insecticides should be applied at the ume of planting
carefully by mixing with top-soil so that the roots of seedlings do not come in direct
contact with fertilizer,

~ In case of any monality of planied seedlings, it should be replaced with good
seedlings as soon as possible for berter success rate.

7 Complete weeding in proper time will be done. Strip weeding will not be permutted.

> Soil-working and application of 2™ dose fertilizer should be done in time.

“'.l'

Since the area is provided with barbed wire fence, watch & ward will be easier and the

watchers may be engaged in weeding in problematic areas alongwith watch & ward.
Species:

Although indigenous species are (o be preferred in the plantation, considering adverse soil &
moisture conditions we may go for hardy exotic species where required so that the plants are
able to survive. For success of plantation in interior tribal areas, plentation of fruit and NTFP
species plays a greal role since economic species have a litle value for local people.
Considering the topoeraphy. soil and moisture availability of the plantation area. the

following species wiil be planted
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81 “Name of species Common name] Remarks
MNo - -
hy Azadirachiaindica Neem
2 | Derris indica Kara.nﬁ """"""" __'
|3 Emblicaofficinalis Amla T
4 Terminalia chebula ‘Harida 1o Jower azess with good soil depﬂl
3 Terminalio bellirica Behada [ fower areas with good soii“de,pth
6 Dalbergiasissoon Sisso0 In lower areas with good soil depth
7 iGmelinaarborea Gambbari in lower areas with gond soll depth
& Dendrocalamussirictus | Salia hamboo In lower areas with good soil depih ;

ihealthy sesdlipgs from rhizomes may be

: planted §

10 iCassia sianed Chrkunda “In lower areas with good soil depth
0 Tamarindusindica ‘Tentuli In Jower areas with good soil depth N
/1| Madhucaindica  Mahul Two vears old seedlings may be planied ]
12 |Simarubaglouca (Simaruba In rocky areas with low soil depth o
13 i Zingphusmawdtania Ber In rocky areas with low soil depth
14 | Tectonagrandis Teak Poited scedhings from pre-sprovted healthy
siumps will be planted
L3 Mangiferaindica Mango In sty plantation {dirett placing of mango
' stone in Dlanting site) during pre-moasoon

5 may be adopted in few lower areas or where
' life-saving watering can be dore dunng
SUTTUTET
16 | Carvoicurens Saiapa -

17 | Terminalia arjuna Arjuna Planied only on nala bank or near water,
118 | Desmodiumoojeinensis | Bandhan ,
19 | Dillenigindica Cu Planted in area having good soil depth
120 i Ferona limonia Kaitha i
121 Ficusbenghalensis Bara |
i 37 .;;_q-;-a.ggmg_g'g : Dimi]’i,Dlm}‘:.’ N T
I FG _v:-{;.-h'j._c_*ff:-sa Agwaithe __

i {cacia auriculiformis : - o
26 | Pihecolobiumadulce ISimakavan
27 deacia catechs Ifx_ha;r —

128 [Acacia rilatica Rabul i
20 | Artocarpusheterophylius i Jack fruit
30 | Bowhinia variegata Kauler
31 |Boswelliaserrata ‘Salat
22 |Brideliaretusa Kasi i
33 |Buchananiglonzan Char E
34| Ccz:’o}'ﬁ'?yiz'umz'nap!'r_}'h’um [Polanga T i

'35 |Cassia fisnda Sunari ) ;

36 [ Ceibapentandra Whitz silk cofton

137 - Chiorcxylonswietiana | Bheru
38  Claistanthuscollinus Karada
39 idlbizialebbek Simis ,_
40 Aibiziaprocera White Sis :
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1. SOIL & \‘I()IRliRF CONSERVATION ME -\%L"RF‘-\

In arder io preven: the leaching of Trun Qe Zom Dispaich area consmuciton of 12t

carfand draln and sealing pond

el Area-] and

i< bean propased all aronnd the Disg

s been praposed o constriet 1360 mir of crated bo

er masonry around the proposzd
Dispeir.cﬁl] Area-1 and 4210 mar of crated bowder masonry around the proposed Dispaich Ares-

. The masonry wili be constructed by using wire mesh and small size R.R. Swomes. The
height of the masonry strocture will be tmt and the widih Y. The work witl be exscuted as
per cost esumare enclosad as Annexure-If. This will prevant pollution of water flowisg in the

nala.

{ii} It is proposed to construct gartand drains of 1360 mtr arcund the proposed Dispatch Area-
§and 4210 mir of crared boulder masonry sround the propossd Dispatch Area-2. The size of
he drain will be of size 2 m % 1 5m. The work will be executed as per cosi estimate enclosed

as Anpexure-II[

(iif) It is proposed 1o construct six  numbers of seitling pond eround Dispaich Area-l and

2 owith dry masonmy well to teeeive Lhe

¢

S T N
RN R B i

sight sumbers of seriting pond around spa

silt jaden waier from the garlend drains for s mranion of residues snd pareciation ol waier
to the ground. The size of the pond will e 2 m long, 1 m width and 1 mus in depth. Thess
ponds are proposed to be cleaned once annuelly. The propased ponds are 1o be dug out by the

side of gurtand drain. The cost estimate for the work is enclosed 28 Annexure-TV.

5. ENFCUTING AGE N

The work in Lhe presem Scheme shall be exeevad by s OMU L

fi. BEQUIHESENT OF FUND:
The towsh cost of the implementzion of the proiect will be Rs, 3,29,53.600.08 (Rupees Three
i po up

Crore bwenty nine lakbs sivty three thonsand six hundreds) valy. This budget will be

{0 wncrease i amoeunt considering the increase o materials and labour charges.

| S1 Dewnp jon of the work Funds Required
I N2a. | _ o
] " aNR plantaton @ 200 Planrs’ da for 14.499 ha - L. 6,48.666.33 ¢
1' ' Rs. 40118.10Ha (Annexure-11.
D2 i Cost of crate bouider masonry wali over a length of R.‘s. 2222930004 7

| 3770 meter (Annexore-I[). B . e
L3 Cost of garland drain over a fengih of “Rs. 97630050 7 o
, (Annexure-{I} ' e
P Exczvation of 14 numbers ¢ (Apnexure .
___________ 1Y), s
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Sub-total

2,38.86,666.33 7

Inspection, monitoring

& evaluation @15% of the

35,82,999.94 <

Reurkela Circle

| total project cost ///
Total :z:u 69,666.27 <~
Price escalation @20% 4.93,933.25 /~ /
Grand Total | 3,29,63,599.52 /
Or Say 3,29,63,600.00
r
Ll(,f.l'
Bonai Eéresr Dn"ismn
Technn:al y App
L //ﬁ”
F _/'
Regional Chief Conservator of Forests
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Anpexure-|

COSTNORM FOR AIDED NATURAL REGENERATION {ANR) @ 200 PLANTS PER HECTARE
Wiuge rate Ks, J08.08/Day.

[tem of Wark
: !

:L;l-i.;our in i Labour
- Mandays | Cost (Rs)

Preferable
period of
Fxecution

' Muteriwl Total Cost in
1 Cost{Rs) | (Rs)

OTH YEAR

:"u}'\-i-:_\'. Domarcation and
I sPosting. GPS Heading

mapping

NovDee | 2

F 61600

Sire Preparation

NoviDee | 2 616.00

{3 61600 !

shiowts ele.

i months okl
Ipant Al Rs 1243040
(R2EET in (th vear +i
in o lstoveary for 220
(200200

Nursery  cast

eedling

694,00

AT
L

Jan-March

Sitvievluwal  Operation  including:  JanéFeb | 3 | 540,00 i ' 134000
. [clearance of weed, climber cutting, . |
high swmp cutting, singling of !

i

R TG00

Contingeney  and  Unloreseen

NPENGITUIES

LR

LB TOTAL

i4.5 o 36000

196600

moring & Supervision churee

340wl Lhe total cost i

248.30

GRAND TOTAL ;

214,534

AL

15T \."EA'R OPERATION

Nursery cosl {6 months oid

dhingy halarce TORs3TE fort

Apr-dupse 1 205

FT0.a0

§0%.40

6 i 184800

0o fRagon

Lom ol Vet o
gntsiplan @ Re200- per ky =
3 ORsS00.00 and Granular nszeizide |

! - - e . i
P wmsiplant @ Rs&0- per kg
i H

bl 28

of - Chemical  Tertiliser
{ay Lwea T emsfplant in
. subsequent doses (& Rs.6/ per he
O R &1 00

i i(hY NPK S0 gmaplant i

—Ti.

per k=R 2000 as busal dase

JuliAug o ! G

Silvicelrural - Cperation invoiving !

Sep/Cct S ZeI000

Toilenrunce of weeds,  culling of :
wlimbers, sinpling of shoots e, !

hlensures:
§ fStaggered genches of dimension 2

Soit Compservation

X L3 N Do m 60 s per)

e

I TS T

Sep/ Gt ; 20 616000

i i & 160 G0
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o [Fircline Tracing and Inspection|  Feb/Mar 3 924,00 \ 0 | 92400
Path i . P
0 Watch & ward Aug-Mar 7 2156.00 0 ‘7 21356.00 _
I Contingency ~ and  Unforeseen 0 | 0 304 | 304 l_
' iExpenditures | | i |
SUB TOTAL " Gi5 1986600 | 1636 | 21502.00 |
12 Monitoring & Supervision charge IF 107510
= 3%, of the total cost |
GRAND TOTAL | . F 22357710
2ND YEAR OPERATION
'Casualty  Replacement including Jul/Aug I E30D8.00 24860 | 536.60
| leost of seedling, carriage and
planting
_ Complete weeding and cultural}  Sep/Oct 2 L 616.00 0 6516.00
~ loperations ';. ==
3 [Soil working and manuring | Sep/Oct 2 616.00 0 616.00
Cost of Fertliser and insecticide| — Sep/Oct 0 0 S08 808
_ {a) Yermicompost 200gms/plant (@
A Re.204- per ke=Rs.800.00
(k)  Granular  Insecticides 3
ams/plant for 20 plants 100 gms @@
5 Rs.80/- per ke=Rs.8.00 | |
! Sail  Conservation Measures|  Sep/Oct 8 2464.00 0 | 2464.00 !
5 |(Renovation of staggered trenches | | _
lete.) | 1 =
[ % 'Fireline Tracing and Inspection,  Feb/Mar | | 30800 | O 308.00 |
i Path
b7 Watch & ward (whole year) Apr-Mar i 2156.00 0 2156.00
| Contingency  and U nforeseen | 0 0 X 181
I % {Expenditures " . ' | _
SUB TOTAL , 2 T 6468.00 | 1238 | 7706.00 |
Lo Monitoring & Sur,\u'r\-ir:iuT'. L.'fmrgc i 383.30
.’ Is%ofthetoraleost . i l. - '
~ |GRAND TOTAL l ' | 1238 | 809130 |

3RD YEAR OPERATION

I

'1

e ——

P o el ine - Ayaf: | H 3
[ L u.mp_lletc weeding  and cu!tuzﬂl\ Aug/Sep | ]. 308.00 | a | 308.00 |
joperations i : ! i
2 (Soil working Aug/Sep | | - 308.00 | o | 308.00
_ Fireline ‘Tracing and Inspection!  Feb/Mar | 308.00 . | 308.00
3 i | i 0 |
4 |Watch & ward (whole vear) 1 Apr-Mar 7 2136.00 0 2156.00
s [Contingency D 0 200 | 200.00 B
|SUB TOTAL 0| 308000 | 200 | 3280.00
6 @Emlt.}mng_ & _Supcnwsmn charge| 164.00
| 153% of the total cost _
. |GRAND TOTAL . 344400
4TH YEAR OPERATION |
;i[-m:!ma Tracing and Inspection Feb/Mar | | 308.00 ll 0 { 308.00 i
| iPath . ' | =)
| 2 %Watch & ward and c:u]'turali Apr-Mar 2 | 616.00 | 0 i 616.00
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SUB TOTAL i 3 924.00 f 92400
. Monitoring & Supervision charge 462
*15% of the total cost -
/GRAND TOTAL 970.20
STHYEAR OPERATION
girgline Tracing and Inspection]  Feb/Mar | 308.00 0 208.00
el
3 Wawh‘ & ward and culwral]  Apr-Mar 2 616.00 0 616.00
aperations
SUB TOTAL 3 924.00 0 924.00
E’&ignimring & Supervision charge 162
5% of the total cost
GRAND TOTAL 3 970.20 it 970.20
6TH YEAR OPERATION
Fireline Tracing and Inspection| Feb/Mar | 308.00 0 308.00
Path
Watch‘ & ward and cuftural]  Apr-Mar 3 616.00 0 616.00
L)pr-.'l'atmns
SUBTOTAL 3 924.00 { 924.00
. Monitoring & Supervision charge 462
? 15% of the total cost -
/GRAND TOTAL [ 97020 |
7TH YEAR OPERATION
!Efrgjine Tracing and Inspcc[ioni Feb/Mar | 308.00 0 108.00 .
i
- Wal;:h. &  ward and cultwral|  Apr-Mar 5 616.00 0 616.00
operations
SUBTOTAL 3 924.00 { 924.00
Monitoring & Supervision charge 460
1395 of the total cost B f
GRAND TOTAL : : 97020 |
= _ STH YEAR OPERATION
;i’j|'?‘|i|1e Iracing and Inspection;  Feb/Ma | 108.00 a 308 00
{Path .
Watch & ward and  culturall  Apr-Mar : 5 616.00 0 616.00 i
operations L |
SUBTOTAL 5 ) 924.00 0 924.00 |
Monitoring & Supervision charge 46.2 I
3% of the wtal cost -
GRAND TOTAL 970.20
9TH YEAR OPERATION
e o il N> eh/h _ e
Fireline Tracing and Inspection|  Feb/Mar | 308.00 0 308.00
Path
\-\-"atchl & ward and  cultwral!  Apr-Mar , 616.00 0 616.00
aperations _; I
SUB TOTAL P03 924.00 0 924.00
Monitoring & Supervision charge ! 462
3% of the total cost -
GRAND TOTAL 970.20
LOTH YEAR OPERATION
[Fireline Tracing and [nspectioni[ Feb/Mar | | L 308.00 0 308.00 '
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1
|

X1

gWalch &  ward and  cultural

Apr-Mar

=3 I 2 616.00 0 616.00
Qperalions ;
SUB TOTAL 3 1 92460 0 924.00
X ‘Monitoring & Supervision charge i 462
T 3% of the total cost o
GRAND TOTAL 970.20
‘ ABSTRACT
P No. Labour cost @ | Material Monitoring & | Total costin
5L ) Person | Rs308.00/- per | cost {Rs) Supervision (Rs)
No. Itera of Work Day day charge 3% of the
. total cost
| Oth Year operation 14.5 4466.00 500 24830 521430
2 lst Year operation 64.5 19866.00 1636 1073.10 22577.10
3 2nd Year operation 21 6468.00 123§ 38550 8091.30 .
4 3rd Year operation 10 3080.00 200 164,00 3444.00 |
5 4th Year operation 3 924 0 ; 4622 070.20
6 5th Year operatian 3 924 0 462 ' 970.20
7 Ath Year operation % 924 1] 462 ' 970.20
8 7l Year operation 3 924 0 4632 970.20
Q §th Year operation 3 024 0 460 970.20
10 9th Year operation 3 924 0 463 970.20
1 10th Year operation 3 24 0 462 97020
TOTAL 131 10348 3574.00 2196.10 46118.10
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Anppexure-11

Development of erate boulder masonry wall (Length of the wall = 1560 + 4210 mtr.)

1) EAW excavation by mechanical means.

Qtv. 5770 m x 2m x 0.3 = 3462 Cum @ Rs. 6533  =Rs. 22695410
£y Providiag erate boulder.

Bottom laver: 3770m x 1.5m x1.00 = 8655.00 Cum
Second layer: 3770m x 1.00m x 1.00m = 5770.00 Cum
14425.00 Cum
@ Rs. 1325.32/Cum = Rs, 22002741.00
Rs. 22229675.10
Say  Rs.2,22,29,700.00

Annexure-III
Excavation of Earthen drain (Garland drain) (Length of the wall = 1360 + 4210 mftr.)

1) E/W excavation by mechanical means.
5770mx 2.00x 1.3 =17310.00 Cum @ Rs. 56.407um = Rs. 9,76,284.00

Say Rs. 9,76,200.00

Annexure-TV
Excavation of seftling pond
1 E/W excavation by mechanical means.
2ZmxImxlm = 2,00 Cum @ Rs. 36.40/Cum =Rs. 112.80
2j Dry masonry wall. 1 nos. x 2.00 x (1.60+1.00)2 x 2 =26 Cum
‘@ Rs, 528.68/Cum =Rs. 1374.568

Rs. 1487.37
Sav  Rs. 1500.00

4) Total 14 (6+8} numbers of Senling ponds=§ x 1500.00= Rs. 12,000.00
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period of
Exeeution

Preferable

OST NORM FOR ;
( X AIDED NATURAL REGEN ERATION (ANR) @ 200 PLANTS P
. Wage rate Rs, 31 1.00/Day.

™3

Annexure-I

ER HECTARE

Labour in

Lobour | Material
Mandays

Tatal Cost in
Cost (Rs) | Cost (Rs)

(Rs)

0THYEAR

Nov/Dec

2 622.00 622.00

Nov/Dec

622.00 622.00

clearance of weed, climber cutting,
high stump cutting, singling of
shoots etc.

(6

Jan/Feb

1555.00 1555.00

Nursery cost months  old

seedling )part @ Rs.12.43/-
seedling (Rs.8.67 in Oth year +
Rs.3.76 in 1st year) for 220
seedlings (200+20)

4

Tan-March

1710.50 367 2077.50

Contingency
Expenditures

5 and  Unforeseen

0 133 133

\SUB TOTAL

14.5 4509.50 500 5009.30

Monitoring & Supervision charge

5 =
5% of the total cost

250.48

|
|
|
|
|

lGRAND TOTAL

|
1
|

\

14.5 \4509.5{1i 00

Ln

5259.98

|
|
|
|

1ST YEAR OPERATION

‘ﬁ\!ursew cost (6 months old

| |seedling) balance @ Rs.3.76 for
220 seedlings

Apr-June

i5 \777.50 \ 128 \ 905.50

]

Pitting 30 cm cube size l

Feb/Mar

(=2}

1866.00 \ 1866.00

0|

. 3 . - . |
Carriage and planting including ‘
casualty replacement

Jul/Aug

(% ]

0 \ 1555.00

\Complete weeding, Soil workmg,l
Manuring

Aug/Sep

|
|
|

1866.00

\
\ 1555.00
\ 0

1866.00

A, A I

Cost of Vermi compost @200
gms/plant @ Rs.20/- per kg =
Rs.800.00 and Granular Insecticide
5 gms/plant @ Rs.80/~ per kg.
=Rs.80.00

Aug/Sep

0 380 880 -

or g

Cost of Chemical fertiliser
(a) Urea 70 gms/plant in two
subsequent doses @ Rs.6/- per kg
- |=Rs.84.00

~ |(b) NPK 50 gms/plant @ Rs.24/-
per kg=Rs.240.00 as basal dose

Jul/Aug

324

clearance of weeds, cutting of
climbers, singling of shoots etc.

Soil Conservation :
(-Staggéred trenches of dimension 2
m X 0.5 m X.0.5 m @. 60 nos per

\Silvicuitnral Operation  involving

Measures |

Sep/Oct

4665.00

4665.00. '

Sep/Oct

6220.00

622000 -
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ha) or its equivalent
~|Fireline Tracing and Inspection Feb/Mar 3 933.00 0
7 |path
-T{i_\&fatch & \\-’}]I’d [\Ug-MﬂF' 7 21 7?00 0
Contingency ~ and Unlorescen 0 304
I Expenditures
SUB TOTAL 64.5 20059.50 | 1636 21695.50 |
) Monitoring & Supervision charge 1084,78
12150/ of the total cost |
GRAND TOTAL 64.5 20059.50 1636 2278028 )
2ND YEAR OPERATION
" [Casualty Replacement including| Jul/Aug I 311.00 | 248.60 559.60
| |cost of seedling, carriage and
| |planting
. |Complete weeding and cultural|  Sep/Oct 2 622.00 0 622.00
~ |operations
3 |Soil working and manuring Sep/Oct 2 622.00 0 622.00
Cost of Fertiliser and insecticide| Sep/Oct 0 808 808
(a) Vermicompost 200gms/plant @
4 Rs.20/- per kg=Rs.800.00
(b)  Granular Insecticides 5
gms/plant for 20 plants 100 gms @
Rs.80/- per ke=Rs.8.00
Soil Caonservation Measures|  Sep/Oct 8 2488.00 0 2488.00
5 |(Renovation of staggered trenches
elc.)
6 Fireline Tracing and Inspection| Feb/Mar 1 311.00 0 311.00
Path :
7 |Watch & ward (whole year) Apr-Mar 7 2177.00 0 2177.00
g Contingency — and  Unforeseen 0 181 181
Expenditures
SUB TOTAL 21 6531.00 | 1238 7769.00
_D Monitoring & Supervision charge [ 388.45
" |5% of the total cost ]
GRAND TOTAL 21 6531.00 1238 8157.45
3RD YEAR OPERATION
1 Comp!ete weeding and cultural| Aug/Sep | 311.00 0 311.00 =
operations
2 |Soil working Aug/Sep 1 311.00 0 311.00
_ |Fireline Tracing and Inspection| Feb/Mar | 311.00 0 311.00
° |Path
4 |Watch & ward (whole year) Apr-Mar 2177.00 0 2177.00
5 |Contingency 0 0 200 | 20000
SUB TOTAL 10 3110.00 | 200 3310.00
6 Monitoring & Supervision charge 165.50
5% of the total cost TW
| i 0 .
GRAND TOTAL ~ | 10 | sue00 | 2B 1 =
~ 4TH YEAR OPERATION : %
| |Fireline < Tracing: and _Inspection Feb/Mar | o 511,00 . E
Path o nlet™ . i L ' : o
2 |Watch :#&: -ward .and cultural| Apr-Mar 2 .3
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SUBTOTAL — ————l
?’/Momtormg & bu e T—— ] T“‘“
o pe]VIQ]
V3 [shol the towal cogr o Chare] 933,00 00 |
.—-_'_'___-'—_—__\_-—‘——-___“
[7 |GRAND TOTAY, ——————
[m E_“_H%"‘“‘*——— 3 9355(} _—
i. i Fireline W alld T — QIH YP AR OPERAT]O’\; kb f
[Path Pection|  Feb/Mar T
Watch &  ward i ! 311.00 0 B
5 ward  and oot T 34100
aperdtions cultural A pr-Mar , R e R S
SUB TOTALH'““*‘”‘—-——-—*—___________“______ 622.00 { 622.00
7 \r101‘11t01111g & Supewmm——_.______ 3 93300 | 0 933.00
5% of the total cost
GRAND TOTAL . 46.65 B
| 1 3 933,00 0 979,63
——T—t——-—-—-_u___________}' 'THYEAR OPERATION
' ireline Tracing - and Tuspection]  Feb/Mar —
Path _ 1 3100 a ; 311.00
5 Wﬂicﬂl & ward  and  cultral] Apr-Mar | . v | |
]_ operations 2 622.00 0 622.00
‘,SUB‘TO_TAL 3 933.00 0 933.00
Monitoring & Supervision charge
. 3% of the total cost 46.65
\ |GRAND TOTAL 3 933.00 0 979,65
] 7TH YEAR OPERATION
\ Firehine Tracing and Inspection] Feb/Mar ] 41100 0 ] 111,00
'| Path S ,'
I' 5 Walch‘ & ward and cultural| Apr-Mar 5 63200 0 €27 00
operations
SUB TOTAL 3 933.00 H 933.00
- Monitoring & Supervision charge 46.65
T 13% of the total cost
) GCRAND TOTAL 3 933.00 0 979.65
I §TH YEAR OPERATION -
3 | ‘Fm me Tracing and Inspection|  Feb/Mar | 11t 00 n 100
I Path I _
. Walch & ward ang  cultural]  Apr-Mar 2 67700 0 697 00
T operations ! i
SUB TOTAL 3 933.00 0 933.00
- Monitoring & Supervision charge 46.65
159 of the total cost — _
 |GRAND TOTAL 3 933.00 0 | 97945
9TH YEAR OPERATION
| Fireline Tracing and Inspection Feb/Mar | 311.00 0 311.00
| Pathi - -
I 5 |Watch & ward and cultural| Apr-Mar 2 622.00 o | 622.00
~ {operations ] 4T _ ;
3.00 0 933.00
SUB TOTAL IO - _
Monitoring & Supervision charge 46.65
3 594 of the total cost .t i
v OI the total cos I B 933.00 ‘ ) ‘?j‘g’gs—_—
R - " 10TH YEAR OPERATION 0 v
1 Feb'fMElJ' b 311_'(.}_..0_.——u— i

“{Fircline - Tracing and Inspection
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N
e =
f ‘F:—lth = .
[Watch & ward and cultral|  Apr-Mar 2 622.00 “ g - g
= |operations - ;
| [SUBTOTAL 3 933.00 0 933.00 b
’mrirtg & Supervision charge P
| ‘5% of the total cost ; n
| [GRAND TOTAL 3 933.00 0 979.65
ABSTRACT
| No. | Labour cost@ | Material Monitoring & Total cost in
SL ] Person | Rs 311.00/- per | cost (Rs) Supervision (Rs)
N i ,[ Item of Work Day day charge 5% of the
e } total cost
[ 1 | OthYear operation 14.5 4509.50 500 250.48 5759 08
2 | IstVearoperation | 645 20059.50 1636 1084.78 2780.78
L3 ’ 2nd Year operation 2 6531.00 1238 388.45 815745
4 [ 3rd Year aperation 10 3110.00 200 165.50 3475.50
5 | 4thYear operation 3 933.00 0 46.65 979.65
| 6 | SthYearoperation 3 933.00 0 46.65 979.65
|77 | _6th Year operation 3 933.00 0 46.65 979.65
‘ § | 7th Year operation 3 933.00 0 46.65 979 65
[ 9 | 8thYear operation - 933.00 0 46.65 979.65
Fﬂ | 9thYear operation 3 933.00 0 46.65 979.65
11 ] | 0th Year operation 3 933:00 0 46.65 979.65
TOTAL 131 40741.00 3574.00 2215.76 46530.76
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REVISED FINANCIAL OUTLAY OF SCHEME FOR PLANTATION BETWEEN THE

BANKS OF THE SEASONAL NALAH AND THE PROPOSED DISPATCH AREA-2

FOR DEVELOPMENT OF GREEN BELT AND SOIL AND MOISTURE
CONSERVATION MEASURES IN THE DISPATCH AREA TO PREVENT IRON
ORE LEACHING FROM THE DISPATCH AREAS FOR DIVERSION OF 86.479 HA

OF FOREST LAND FOR CONSTRUCTION OF OVERHEAD PIPED CONVEYOR
BELT FROM KURMITAR ML BOUNDARY TO PROPOSED RAILWAY SIDING OF
M/s ODISHA MINING CORPORATION LTD.

Wage rate @ ¥311/- per WManday

Sl Description of the work Funds Required
No. (In%)

1. | ANR plantation @ 200 Plants/ Ha for 14.499 ha 6,74,649.49

@ Rs. 46,530.76/Ha (Ref-Annexure-I).
2 | Cost of crate boulder masonry wall over a length 2.24,46,300.00

of 5770 meter (Ref-Annexure-ll).
3. | Cost of garland drain over a length of 5770 9,85,900.00
meter (Ref-Annexure-lll).
4| Excavation of 14 numbers settling pit
(Ref-Annexure-1V).

Sub-Total :- | 2,41,18,929.49

Inspection, monitoring & evaluation @15% of 36,17,839.42

12,080.00

.
the total project cost
Total :- 2,77,36,768.91
8. | Price escalation @20% 55,47,353.78
3,32,84,122.69
Grand Total :- Or '
3,32,84,200.00 |
(Rupees Three Crore Thirty Two Lakh Eighty Four tho?ipﬂ'twjo hundred) only
\\:. /
; Divisigrial Forest Officer
TEChn!calw Bonal Division
Regional Chlef Conservator of Forests 1
Rourkela Circle \
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APPEMNDIX o
AMNNEXURE-R/6 /===

DG | @DISHA

MEW OPPORTUNITIES
ANNEXURE-UT

UNDERTAKINGS

[As per condition No. A (4, 7, 8 & 9) and Condition No.B(1,2,3,4,6,7,89,11,12,13, 14,15,16,17,18,19,
20, 21, 22 & 23) of the stage-I grant order No.8-113/2000-FC (Vol.Ili) dt 04.02.2021 and dt 08.02.2021 issued by

MoEF & CC, Govt. of India pertaining Kurmitar Conveyor Corridor area over 85,175 ha]

r (Geology), Authorized Signatory of Odisha

wing for furtherance of the Forest Diversion
roposal from

I, Sri Suman Krishna Sit, General Manage
ake the follo
d included within the conveyor corridor p
lway siding of OMC coming under Bonai Forest

Mining Corporation Limited do hereby undert
Proposal for grant of 85.175 ha of forest lan
Kurmitar ML boundary to Barsuan proposed new Ra

Division of Sundargarh district, Odisha:

Undertakings by OMC
rest land by the State Forest Department

Sl. | Condition
No.| No.

h need to be complied prior to handing over of fo
to Stage-1l approval.

4.499 ha with native species for p
lay of Rs 3, 32, 84,200/- approved by RCCF,
ervation measures in the dispatch area-1

ncial outlay by OMC to prevent Iron ore

A. Conditions whic
and compliance are to be submitted prior

1| 4 To develop a green belt over 1
seasonal stream/nalah with a financial out
Rourkela with adequate soil and moisture cons
& 2 shall be implemented at the approved fina

rotection of the

leaching from the dispatch areas.
To undertake comprehensive soil conservation measures in the forest area being
d by RCCF, Rourkela in

diverted at a financial outlay of Rs 15, 20,800/- approve
consultation with the State Forest Department.

|
- —
To implement the scheme approved by RCCF, Rour

[ plantation of dwarf species (preferably medicinal plants)
i conveyor belt in consultation with the State Forest Department as per th
|

outlay of Rs 21,67,600/-
e —————

' To deposit the cost of felling of trees to OFDC on receivin
ing over of forest Jand to the user agency by the
dertaking shall be submitted prior to Stage-I!

kela for creation and maintenance of
in right of way under the
e financial

g the demand.

to be complied on field after hand

8. Conditions which need
put the compliance in form of un

State Forest Department
approval.

5 | 1 OMC shall pursue the

the diverted forest land shall rema

% | To deposimjé_;&—cﬁt_loﬁl“;munt of the

hecoming duejfter finalizatlon of the same by the Hon'ble Supreme Court of India.

3 To discontinue t—ransp_u'r_t-b‘f thé_t)_re_fr;n? the mines through existing road in a phésed
and time bound manner to maximize utllization of the conveyor belt facility and shall

not transport any ore material through road beyond a permissible quantity as specified

| by the State Government from time to time. B

gal status of

matter with the State Govt. and ensure that the le

In unchanged.
NPV of the diverted forest land, if any,

- ——— ' \
::_\‘ LR *\hl-——
Sumail = rsnna Sit
General Man i 2iGeo)
Power of Altarey Holder
Adigha Mmmg RRILNT pinn It

gkt

G Scanned with OKEN Scanner
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OMG | (®DISHA

Pr=T—————— MEWI OPPORTIIMITIES

Undertakings by OMC /
The isolated patch of 0.983 ha of forest area shall not be used by OMC for
infrastructure purpose.
To refer the title of the proposal as “Proposal for diversfon of 85.175 ha of fresh forest land and
1.304 ha re-diversion of Forest land (which Is a part of 11,912 ha forest lund, for which Stage-ll approval
hes already been accorded by ERO, MoEF & CC on 29.05.2020) for construction of overhead piped
conveyor belt from Kurmitar ML Boundary of OMC Ltd to new proposed Railway siding at Barsuan for
transportation of mineral with provision for one dispatch aurea In between the route and the other at

terminal point at Barsuan”.

" |'No additional or new path will be constructed by OMC inside the forest area for

transportation of construction materials for execution of the project work.

The generated overburden from the project shall not be dumped by OMC outside the
width of the proposed conveyor corridor and the muck generated due to earth cuttings
will be disposed of at the designated dumping sites to prevent roll down the hill slopes.

To demarcate the boundary of the diverted forest land, mining lease and safety zone, as
applicable on ground by erecting four feet high reinforced cement concrete pillars, each
inscribed with its serial number, distance from pillar to pillar and GPS co-ordinates;

11

No labour camp shall be established on the forest land and OMC shall provide alternate

fuels to the labourers and the staff working at the site so as to avoid any damage and

pressure on the nearby forest areas.

[ 12

The layout plan of the proposal shall not be changed without the prior approval of the

Central Government.

| 13

The forest land shall not be used by OMC for any purpose other than that specified in

the proposal.

To ensure that the forest land proposed for diversion shall under no circumstances be
transferred to any other agency, department or person without prior approval of the

Central Government.

To ensure that no damage to the flora and fauna of the adjoining area shall be caused.

19
20

21

22

16

To explore the possibility of translocation of maximum number of trees identified to be
felled and shall ensure that any tree felling shall be done only when it is unavoidable
and that too under strict supervision of the State Forest Department.

12

19

20 |

“To maintain the period of diverslon co-terminus with the lease period. -

| To undertake regrassing of the mining area and any other areas which may have been

disturbed due thelr mining activitles and restore the land to a condition which is fit for
growth of fodder, flora, fauna, etc, after the mining operation is ceased.
To submit the annual “5elf-c'ompllar-1-cé‘ “report to the State Government, IRO,
Bhubaneswar and to MoEF & CC, New Delhi by the end of March every year regularly.
To comply all the provisions of the all Acts, Rules, Regulations, Guidelines, Hon'ble
Court Order (s) and NGT Order (s) pertaining to this project, if any, for the time being in

force, as applicable to the project.
b

Sumqn hishna Sit
Genceal Manager(Gece)
i ower of Attarivey Holder
*eka Mialne Carmaratinn LG
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o
/'f e
4 sl. WCondition - -
No. | No. Undertakin
23 21 To comply a-ny.“dtﬁél_' cb'ndit?tir;to_be stip

time, in the interest of conservation,
To upload the compliance reporton e
OMC shall abide by the guidelines o
letter No. 5-2/2017-FC dt 28.03.2019.

22
23

2
25

protection and developmer
-portal (https://pariuesh,nic.in/).
f Forest (Conservation) Act, 198

| 18()
@DISHA

Hew OPP[]F!TIJHHII-'.

[igpasa s e

P

|

gs by OMC
S O~ - . . B
ulated by IRO, Bhubaneswar from time to
ent of forests & wildlife.
Br g

0 as issued vide

(suman Krishna Sit)
General Manager (Geo)
Authorized signatory

an Krishna Sit
General wanager(Geo)
sower of Attorney Holder

.<ha Mining Corporation Ltc.
ghuhaneswar
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ANNEXURE- R/7

300

Check dam constructed at Muck Storage Loacation-1 near Kurahi Nalla

1]

T &
T T -
h; ﬁg‘-.‘k%z;

ongitude: 85.121535 _
Elevation: 407,85:8.65m |y
iccuracy: 10.03m- - 13
[Time: 08-02-202515:43 = -
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APPENDIX-7(2)

Check dam constructed at Muck Storage Loacation-2 near Kurahi Nalla

| atitude: 21.834298 ~
ongitude: 85.120003
jon: 399.1725.65m
cy: 5.465 m
[Time: 08-02-2025 15:57
INote:checkdamDA2 .2

lLatitude: 21628981
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APPENDIX-7(3)

Check dam constructed at Muck Storage Loacation-3 near Kurahi Nalla

| ongltude. 85119975
Elavation: 404.15:2.94 m
Accuracy:4.122 m -

eck dam DA2

' - ""....'ff.Js

Lamude 21 329603 e v

LLongitude: 85121268 f'r*"ﬁ m
Elevation; 447.46411.7 m - .;.«~mr

ccuracy: 13.06 m

me: 08-02-2025 15:48 ﬂ__ e
Note: check dam DAZ _ e
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APPENDIX-7(4)

Check dam constructed at Muck Storage Loacation-3 near Kurahi Nalla

ongituds. 85.120053
levation: 400.8743.83 m
Accuracy: 6.172m
[Time: 08-02-2025 15:57
{Note: check dam DA2
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ANNEXURE- R/9

edin

305

t land which is untouched and demarcat

Location of 0.983 Ha of fores
field

._
-

[Latitude: 21.77715
iLongitude: 85.136826
iElevation: 847.313.3 m
|Ac:c:uracy: 6.689m

Time: 08-02-2025 13:24
INote: beltline point no (pilla#

b T
Y

Latitude; 21.777401
gitude. 85135679 |
levation: 849,334539m
racy: 4.265m
ime: 08-02-202513:12
[Note: beltline pointno 7 _
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APPENDIX-9(2)

Location of 0.983 Ha of forest land which is untouched and demarcated in
field
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’ ANNEXURE- R/10

rea-2 for storing of Muck or

307

Dedicated Storage location No-1 at Despatch A

overburden

Randa Odlsha Indla
i R4gc+g8, Randa Odisha 770041, India
' {at 21.826678° Long 851214712
04/08/2025 11:19 AMIGMT +05:30
e P L e L L0 f sy e

Sundargarh Odlsha Indla

. Odisha 770041, India, Sundargarh, Odisha 770041, India
Ldt 21.834284° Long 85120071°

04/08/2026 11! 24 AM GMT +05 30
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APPERIDIX-10(2)

Dedicated Storage location No-1 at Despatch Area-2 for storing of Muck or
overburden

.

» Sundargarh, Odisha, India
, Odisha 770041, India, Sundargarh, Odisha 770041, India
Lat 21.834312° Long B5:119904°

P 04/08/2025 11:25 AM GMT +05:30

Sundargarh, Odisha, India |
Odisha 770041, India, Sundargarh, Qdisha 770041, India

| at 21.834286° Long 85.120072°
04/08/2026 11:24 AM GMT +05:30
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APPERDIX-10(3) 190

Dedica :
ted Storage location No-3 at Despatch Area-2 for storing of Muck or
overburden

Randa, Odisha, Indi
R4gc+g8, Randa, Odisha 770041, India
LLat:21.829018% Long 851212362

Aitude: 21826981

evaion: 4065544 .93
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APPENDIX-10(4)

Dedicated Storage location No-3 at Despatch Area-2 for storing of Muck or

overburden

m- B S il e =
.+ . Randa, Odisha, India
- ;i RAgc+g8, Randa, Odisha 770041, India
&* [at'21.826676° Long 85:12147°
04/08/20